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The District Environment Plan of District Bilaspur has already been prepared. approved and uploaded on the District website before 31-12-2019.

Progress Report on DistrictEnvironment Plan of District Bilaspur

To implement the District

Environment Plan. monthly meetings have been convened regularly and so far 6 meetings have been convened and their compliance is as under:

w“ ._,__mm..-HM.:n Action plan Purpose Measurable Outcome till date
iwl_| Waste gm-_w.wn_-:a:“ Plan
ULB M.C Bilaspur M.C Ghumarwin | M.C Shree Naina Devi Ji N.P. Talai i
Collection of Solid waste Door to Door Collection 100% 100% 100% 100%
Segregation 100% 100% 100% 100%

Processing of Biodegradable

M.C Naina Devi and N.P Talai has provided Composting pits whereas the biodegradable waste

@ ing . e ol . ;
Waste 2TPONIng Bilaspur and M.C Ghumarwin is being disposed to piggery farm at Ghumarwin,
MRF For recovery of waste Only M.C Naina Devi has provided M.R.F facility. WIP in other ULBs

Removal of Dumpers

To avoid Littering

Dumpers have been removed by all the ULB's.

Monitoring of dumpsite

To check the impact of
the processing site on the
air and water.

The AAQM and leachate sampling is being done time to time.

Collection of Hazardous waste
centre

To store paint drums.
CFL Bulbs. Batteries.
etc.

As per the latest submissions during the last revizw meeting of DEP held on 18.02.2021. Hazardous Waste
Collection Kiosks have been provided by all the ULB " s.

Online Platform

Where citizen can upload
photos of garbage

The same is being monitored through Swachtha app by ULB’s

Disposal of sanitary waste

to dispose of sanitary
waste

CPCB Guidelines for Disposal of sanitary waste have been forwarded to all the ULBs for information and
they are ensuring compliance thereof.

Remediation of old dumpsite

To stabilize the waste

| There is no dumpsite at M.C Ghumarwin. whereas the operations at Waste processing facility at Khairianin
Bilaspur has been suspended due to local dispute with local panchayat. There is no legacy waste at M.C
Naina Devi and N.P Talai.

Mass awareness

To aware the citizens

In progress. Time to time awareness camps as well as awareness through IEC activities is being done by
ULB’s and DRDA. The same is being monitored during the Distt. Level meetings by the Chairman of the
Committee.




To keep a check on

The task force under the Chairmanship of concerned Addl. Distt. Magistrate has already been no:ﬂ:Eﬁa
Hon’ble Governor Himachal Pradesh in compliance to the orders passed by Hon’ble National Green GT

A 3 illegal d ing  and : . . :
DECiE b ” _mum,. g order in O.A no. 603/2019 titled as “Rajiv Verma vs. State of HP & Ors.
burning
12 Plastic waste management
Plastic waste collection centre Collection All the ULB’s have constructed the plastic waste collection centres. Kl

Material Recovery Facility

For  segregation and
quantification

MRF facility provided by M.C Naina Devi only. WIP in other ULBs

Use of stored plastic

To recycle. reutilized

* Single-use plastic is also being sent to HPPWD., for road construction activities.
* Other plastic is being recovered during segregation and sent for recycling through registered Kabaribalas.

RDF

Used as fuel in the
cement kiln

NO RDF plant installed by any of ULB"s.

Registration under PWM

Register

There are only 03 no. Brand Owners in District Bilaspur. All the brand owners have applied for Registration
under PWM rules 2016 and the applications are under process,

Mass Awareness

To aware citizens

In progress. Time to time awareness camps as well as awareness through IEC activities is being done by |
ULB’s and DRDA. The same is being monitored during the Distt. Level meetings by the Chairman of the
Committee.

Special 1ask Force

To check on illegal use
of Plastic Bags and
littering in public places.

Directions have been issued to all ULB’s to nominate a representative from the ULB’s in order to check the
on illegal use of Plastic Bags and littering in public places.

Construction and Demolition W.

aste Management

Allocation  of
containers/ processing site

appropriate

Collection of waste

As per the latest proceedings of the meeting of the Distt. Environment Plan heldon 18.02.2021 the status of
C&D Waste management Sites is as under:

M.C Bilaspur: 1. Near SabziMandi

2. Near Timber Depot. Diara

3. Near Water Sports complex luhnu.

4. Rauara Sector

M.C Naina Devi: The site has been constructed in the town.

N.P Talai: The site has been notified near helipad. multipurpose ground Talai.

M.C Ghumarwin: 3 No's of waste site | in GP Kutehla 2 in GP Kondalwala.

All the ULBs have been directed to utilize the C&D waste in the lower layer of road pavement. in retaining

Utilization of C&D Waste Reuse walls and backfilling ec.
HPPWD and Forest Dept. have been directed to check on illegal dumping along the roads and submit the
Check on illegal dumping Monitoring monthly report to the committee.




1.4 Bio Medical Waste management Plan
T ; . As per the information received from Senior Scientific Officer. HPPCB Regional Lab Sundernagar the
Inventorisation For identification o % < i . : i =
Inventorisation has been completed and there are 463 no. Health Care Facilities located in Distt. Bilaspur.
i e et Ressiratin HPSPCB is granting authorization after fulfilling the specific conditions by the Health Care Facilities and
i & 448 Health Care facilities have been Authorised in Distt. Bilaspur
Linkage with CBWTF _u_uﬂ u_.ﬂuma disposal of O_.:, of total 463 HCF’s, .wﬁ ﬁmnm::m.w are _.E_SQ to CBWTF facility whereas 219 facilities are using deep
5 biomedical waste burial methodology for disposal of Bio medical waste.
1.5 | Hazardous Waste Management Plan
Inventory For identification Completed, total 32 no. Hazardous waste generating units in Distt. Bilaspur.
Linkage with the registered Yior disposshof W waste All cw these units are having agreement with authorised processing facilities for transportation, processing
recycler and disposal of Hazardous waste.
As per Directed by
Display boards Hon’ble NGT under OA | All 32 nos. units have installed display boards in front of their factories gates.
No. 804/2017
1.6 | E-waste Management Plan
. : All the ULBs have provided E-waste collection centres for the storage of e-waste. The committee is
Collection centre For collection b § : ;
reviewing the quantity of waste received on monthly basis.
In progress. Time to time awareness camps as well as awareness through IEC activities is being done by
Awareness To aware the citizens ULB’s and DRDA. The progress made in this regard is being monitored during the Distt. Level meetings by
the Chairman of the Committee.
o ; HPPSCB has issued directions to all ULB’s to enter into agreement with Authorised recyclers of E-waste for
Proper Channelization For proper disposal : ; :
its transportation and disposal.
2. Water Quality Management Plan
. To check the quality of | HPSPCB is regularly monitoring the quality of water bodies as per the notified schedule under NWQMP
itoring of water bod | : 2 :
Mopusi e Ghwdier bosiies water The data is available on the website of the HPPCB.
To recharge the water y : ; s I, ¢ : ;
: : : B e It is being ensured that all new industrial units including hotels provide roof top rain water harvestine
Rainwater harvesting bodies or conserve the 5
structures.
water
To check on muck . ;
2 : o, Regular monitoring of all the HEPs ensured by PCB. However there is no under construction HEP where
Muck management of HEPs dumping activities of )
il iy muck generation is there.
HEPs =
3. Domestic Sewage Management

Need of Common STP’s

Collection and Treatment

I 02 no. common STP’s are presently operational at Naina Devi and Ghumarwin.
Il. The proposals for 2 no. Common STP’s for Bilaspur town is under process and | no. STP for Talai




area i1s under construction.

Monthly report of STP's

Monitoring

HPSPCB is regularly monitoring STPs (of Jal Shakti Vibhag) on monthly basis by collecting samples of
treated waste water and necessary action has been taken as when the results of treated water found to be
beyond the prescribed standards.

4. Industrial Water Management Plan
Installation and regular i i i ok ST e
i : o i Monitoring There are 08 nos. waste water treatment facilities in the water polluting industries in the District Bilaspur
sampling of ETPs
Regular inspections and sampling is being carried out by HP State Pollution Control Board. Monthly report
Regular Inspections Mitigation in compliance to Hon’ble NGT orders dated 03/08/2018 in the matter of Paryavaran Suraksha Samiti anr.
V/s UOI and ors (OA No. 593/2017) is being submitted to H.O Shimla.
5. Air Quality Management
A : M) : . .| The site for continuous ambient air quality monitoring stations (CAAQMS) is being identified and
Installation  of monitoring | To monitor ambient air T M : . S :
i il requisition for installation of same has already been submitted to worthy Deputy Commissioner, Bilaspur.
sta : : . g oo
IS e Also. the manual Ambient Air Quality monitoring of the town has been started.
g e 5 1 el All the industrial units having Air Pollution potestial have installed requisite Air Pollution Control Devices
Up gradation of existing Air Reduction in air . A SlIsE 2 Gl i ) )
i ! and the time to time monitoring of the same is being conducted and necessary actions as per law is being
Pollution Control Systems pollution. 3 U o =
taken against the violating units (if any)
s . All the Stone Crushers have provided requisite Air Pollution Control Devices and regular inspections and
Proper implementation of . ’ . ) ; s : ] # e Ll i
; , Prevents Air Pollution Ambient Air Quality Monitoring are being carried out. Units are also submitting self monitoring reports of
measures for Stone Crushers SN : )
the monitoring conducted by certified laboratories.
s The monthly progress report submitted by Police Department and RTO Bilaspur w.r.t Challans issued and
i ) To check the emission : : . L - ; : : .
Regular Checking of vehicles checking of PUC certificates is being reviewed by the Chairman of the committee during the meetings and
b = standards : . : : s
. proceedings of the same are being submitted to Head office. HPPCB Shimla.
n burning of Agriculture - . Lo ; -
B oy ,m 2 ; i Time to time directions have been issued to ULB’s and P.O DRDA by worthy Chairman of the Committee
Waste as Parali etc. Prevents Air Pollution i
to ensure complete ban on stubble burning,
6. Mining Activity Management

Controlling Mining activity

Ensure complete
restriction on illegal
mining

Time 1o time directions was issued by the worthy Chairman to all the 39 authorised departments to conduct
surprise checks and act rigoursly against the violators. Action taken report is being monitored during the
review meeting of the Distt. Environment plan. As per latest proceedings, the Mining Department has
submitted that 34 illegal mining incidents were detected and Rs. 01. 21.600 has been recovered by Mining
Deptt. Whereas as per report submitted by Police Department 123 cases were detected and Rs. 06. 03,000
was compounded.




ﬁ,cﬂmw_m_:_m mwm._:m_ : Mining Nil As per the latest record. no such complaints ..?m:._:._m_ Pollution™ during have been received in this office. é
pollution Necessary action shall be taken as and when such complaints received to this office.
7 Noise management plan
Sy o To check the use of Times to time directions to Police Department and R.T.O Bilaspur were issued by Worthy Chairman of the
Regular Monitoring of vehicles L 5 st 2
pressure homns Committee to ensure the prohibition regarding use of pressure horns.
E The monthly progress report submitted by both the departments in this context is being reviewed by the
Nos. of Challans by Dept. of To check the use of i s : P : y 3 P ; ! : £ ; w
Police . RTO resre hoths Chairman of the committee during the meetings and proceedings of the same are being submitted to Head
: 5 office. HPPCB Shimla.
: ; Maintain the noise within | Acoustic enclosures have been installed on all the installed DG sets in the industries/units, The same is
Sound Absorbers in Industries ; : ; :
prescribed standards being ensured by the State Pollution Control Board as per the official mandate.
. ; K Green belt has been provided by all the Stone Crushers of the District to control the noise and dus
Formation of Green Muffler Prevents Noise Pollution o P Y :
emissions.
Proper Main ce and service ; . Vehicle fitness is being checked by Regional Transport Office. Bilaspur and monthly reports are bei
: uQ.‘ § Hm:mz. Prevents Noise Pollution 2 > = y Reg P P R ne
of Vehicular Engines submitted.
8. Rejuvenation of Water bodies

Gobind Sagar Lake

Monitoring and In progress
projects for improving water

quality

As per the latest water quality results, the water quality of Gobind Sagar lake is falling in Class “B~. As per
the latest proceedings of the latest review meeting of Distt. Environment Plan held on 18.02.2021. S.E. JSV
Bilaspur has informed that Sites for the STP’s have been finalized. DPR’s have been prepared and the final
DPR has been held up for sanction of requisite funds by Govt. Of India. The same has been proposed to be
done tentatively by the end of June 2021,

il

Deputy Commissi

=Bilaspurcum Chairman,
ommittee in O.A no. 360/2018
(District Environment Plan)

District Level



Compliance report on District Environment Plan of Chamba

The District Environment Plan of district Chamba has already been prepared, approved, and up]oafied t?. the
District website before 31-12-2019. To implement the District Environment Plan n_lonthlly meetlcrllgs. ave
been convened regularly and so far 10 meetings have been convened and their compliance is as under:

Sr Thematic Action plan Purpose Compliance
No. area.
ici i : Cant, Cant.
i ste | Collecti f Municipal Municipal Nag_v,dr
n E’?hd ’Wf'«:tc ;Slli]:iit;}.:'?ﬁl:c ° Council Council Parlshac! Board . Board
Pl N Chamba Dalhousic | Chowari | Dalhousie | Bakloh
an
Door to Door | 80% 80% 60% 100% 100%
Collection
Segregation 60% 80% 60% 100% 100%

Quantification HPSPCB and ULBs jointly quantified the waste and detail is
enclosed as annexure-I

i i its in their processing
of | Compostin Each ULB has constructed the compost pits in :
]grigfgzsgl:}agdable P : site. Due to adverse weather conditions, ULBs were advised to
Waste purchase bio composters too
d the MRF facilities at their
MRF For recovery of | All the ULBs have constructe - :
waste processing site. Municipal Council Chamba has constructed its
MFR facility in another places.
Removal of | To avoid | Dumpers are being removed in a phased manner.
Dumpers Littering

Monitoring of | To check the | Is being done by HPSPCB regularly.
dumpsite impact of the
‘ processing  site

on the air and
|

. water.

i -
Collection  of | To store paint Achieved, All the ULBs have constructed the co!lclcnon centre.
Hazardous drums, CFL | Henceforth, the committee will review the quantity of waste
waste centre Bulbs, Batteries, | received on monthly basis.

| \ cte.

Online Platform | Where citizen | Achieved ( under Swachta app of urban development)
‘ can upload
photos of
‘ garbage

Disposal of | to dispose of | CPCB Guidelines for Dis
sanitary waste sanilary wasle provided to each ULBs, noy
consideration,

posal of sanitary waste have been
v installation of incinerators are under

Remediation of | To stabilize the There is no legacy waste in the Cant. Board Dalhousie and Bakloh.

old dumpsite wisle Whereas MC Chamba has started the remediation process and

waste in form of RDF s being sent to the Cement Plant, MC

Dalhousie and has still not started the remediation process. No
legacy waste in NP chowari, the site is almost clean.

Mass awareness | To aware the | Achieved, Each ULBs have been directed to raise awareness in the
cilizens respective area. The committee decided that all the ULBs will
launch weekly base cleanliness drive on the ho

tspot areas and all
the Pancha

at will do the same on monthly basis. Before and after
pictures will be shared with the HPSPCB, Chamba.




r T

Special T'o keep a _chcck Achieved, the fask force constituted under NGT order 603 will

Taskforce onillegal | keep a vigil on the illegal dumping and burning of solid waste.
duumg and | HPSPCB, submitting a monthly report to the committee, and
burning notice has been issued to the defaulting ULBs,

—t | :

1.2 | Plastic waste | The plnsl.uc Collection Achieved, (all the ULBS have constructed the plastic waste
management waste collection collection centre, henceforth the committee is monitoring the
centre monthly quantity of waste received). In the month of Feb MC
Chamba, MC Dalhousie, and Nagar Parishad Chowari have sent
the plastic waste of 468 Kgs, 537 Kgs, and 100 Kgs respectively

to the HPPWD.

—

MRF For segregation | All the ULBs have constructed the MRF facilities at their
and processing site. The MRF of MC Chamba is being identified in
quantification different locations,

Use of stored | To recycle, | « Single-use plastic is being sent to HPPWD, for road construction

plastic reutilized activities,

* Other plastic is being recovered during segregation and sent for
recycling through registered Kabaribalas,

RDF Used as fuel in | « Soiled plastic is being sent to Cement factories as RDF. In the
the cement kiln | month of January 2021, 2.67 MT waste was sent to the cement

factory by MC Chamba.

Utilization  of | Reuse Outof2126 Kgs Single-use plastic (useful), 320.20 Kgs have been

plastic waste by used by HPPWD, and the committee directed HPPWD to expedite

HPPWD. the process and also directed ULBs to provide clean plastic waste

to the HPPWD.

Registration Register Only 02 Nos of Brand Owners, the cases are under process.

under PWM

Mass To aware | All the ULBs have been directed to raise awareness among the

Awareness citizens citizen by distributing pamphlets, through advertisements in

newspapers and local TV channels, and by installing hoardings in
their respective areas.

Special task | To check on Achieved, constituted under the NGT order in OA no 247. The

force illegal use of | monthly report is being reviewed regularly.

Plastic Bags and
littering in
public places.
1.3 | Construction | Allocation  of Collection  of | All the ULBs have identified the lands for the processing of C&D
and appropriate waste waste.
demolition containers/
waste processing site

Utilization  of | reuse All the ULBs have been directed to utilize the C&D waste in the

C&D Waste lower layer of road pavement, in retaining walls

Check on illegal monitoring HPPWD and Forest Dept. have been directed to check on illegal

dumping dumping along the roads and submit the monthly report to the

commitiee.
1.4 | Bio Medical | Inventoriztion For Inventorization is completed
waste identification
management
Plan
Issue . Registration HPSPCB is granting authorization after fulfilling the specific
authorization conditions by the medical institution such as linkage with
CBMWTF, deep burial pits.




Linkage  with For proper | 525 medical institutions including Ayurvedic, PHCs, privata
CCBWTF disposal of | hospitals have linkage with CBMWTF.
biomedical
wasle
1.5 Hazardous Inventory For Completed, total 35 nos. units are present in the Distt, Chamba
waste identification
management
Plan
Linkage  with | For disposal of | All 35 nos. units are linked with registered recycler/dealer.
the  registered | HW waste
recycler
Display boards | As per Directed | All 35 nos. units have installed display boards in front of their
by Hon’ble | factories' gates.
NGT under OA
No. 804
1.6 | E-waste Collection For collection All the ULBs have constructed the e-waste collection centre for
Management | centre the storage of e-waste. The committee is reviewing the quantity of
Plan waste received on monthly basis.
Awareness To aware the | All the ULBs have been directed to raise awareness about the
citizens hazardous character of e-waste and about the nearest constructed
e-waste facility among citizens by issuing press notes or by
installing hoardings.
Proper For proper | HPPSCB has identified the bulk consumers and directions have
Channelization | disposal been issued to all identified bulk consumers to dispose off the e-
waste through a registered recycler.
2 Water Quality | Monitoring of | To check the HPSPCB is monitoring the quality of water bodies under NWQMP
Management | water bodies quality of water | and results are within limits.
Plan
Rainwater To recharge the | 43 NOCs issued by TCP in the last year all have a provision of
harvesting water bodies or | rainwater harvesting,
conserve the
water
Muck To check on | Regular mon itoring of all the HEPs ensured by PCB.
management of | muck dumping
HEPs activities of
HEPs
Primary To control and | Jal Shakti Vibhag was directed to explore ways of implantation of
treatment prevent the root zone technology in the Distt. Chamba.
system and root | sediments and
zone polluting matter
technology to enter the
river,

3 Domestic Monthly report Monitoring HPSPCRB is monitoring STPs on monthly basis and directions have
water of STPS been issued to improve the quality of treated water and reuse same
management in agriculture allied activities.

Plan.

Up-gradation of | For . up- | Jal Shakti and HPSPCB have Jointly identified some sites in the |

STPs and | gradation Urban area of Distt, Chamba, where some households are not

ensure 100% connected with the sewer line, Jal Shakti vibhag and MC Chamba

connectivity, were directed to achieve 100 % connectivity and take the necessary
action as per provisions under the rules,

::;::::T;cr of | To utilize Jal .Shakli and Kirishi Vigyan Kendra are working together to
utilize the treated water of STP Bhagot.

LI




[+ &::’::nal i:gsg’]];:t'o“ and | Monitoring There are 02 nos. of ETPs in the District Chamba, which are
Managemeit " regularly monitored by the HPSPCB, Chamba. The last samples
anagemen sampling of were within the limit,
Plan ETPS
5 fl\’id‘;n Quality lnStfi_llatjon of | To ) mo|1i19r The site for continuous ambient air quality monitoring stations
agement monitoring ambient air | (CAAQMS) has been identified after joint inspection by SEE and
Plan stations quality SSO of HPSPCB. HPSPCB has started the manual monitoring of
Chamba town on weekly basis and will continue it until the station
is established.
Metaling of | To prevent dust | HPPWD has completed a 2015.059 km stretch out of 25333.616
unpaved road emission km of total length. HPPWD was directed to expedite the process.
Regular To check the | Dept. of Police, RTO Chamba, HPSPCB, DFSC are organizing
Checking of | emission monthly camp to check vehicular emission under an order passed
vehicles standards by Hon’ble High court in COPC 111/2019.
Stabilization of | To prevent dust | HPPWD has been directed to formulate an action plan to complete
Berms emission or stabilize the berms in the urbanized area and channelize the
water alongside roads through a proper drainage system.
6 Mining Check on illegal | To keep vigil Mining dept. recently auctioned illegal dump yard at Udaipur,
Management | mining Chamba of rupees 4,82,000/-
Plan
Plantation at the | To shield the | Is being checked by the Mining dept. In the last meeting mining
banks of the | river banks and | dept. was directed to submit a detailed status of mining activities
river bars from | in the district Chamba,
erosions and to
minimize  the
effect of dust
emission,
7 Noise Regular To check the use | Dept. of Police, RTO Chamba, HPSPCB, DFSC are organizing
management Monitoring of | of pressure | monthly camp to check vehicular emission under an order passed
plan vehicles homns by Hon’ble High court in COPC 111,
Nos. of | To check the use | The report is being reviewed on monthly basis.
Challans by | of pressure
Dept. of Police, | horns
RTO Chamba
No. of As per the direction, dept. of Police has registered all their SHOs
Complaints of Distt. Chamba on “Shor Nahi App”.
received on
Shor Nahi App
Horn not OK awareness Dept. of Police is raising awareness among the citizens under the
Horn not OK campaign. RTO Chamba started the use of the
phrases like “Horn Na Bajayein” behind the truck and tempos.
8. Rejuvenation | Status of | Monitoring Water quality results of Khajjiar Lake have been found
of Khajjiar lake satisfactory.
Waterbodies
Due to no commercial activities in the COVID-19 lockdown, the
waler quality of Khajjiar Lake haﬁeen improved significantly.

Jo

Deputy Commissioner- cum- Chairman,
District Level Committee.




Quantification of waste

Annexure-|

MC Chamba.
Biodegradable waste per capita: 220 gm/d
Non- Biodegradable waste per capita: 130 gm/d
total waste per capita: 350 gm/d
MC Dalhousie
Biodegradable waste per capita: 270gm/d
Non- Biodegradable waste per capita: 250 gm/d
total waste per capita: 520 gm/d
Nagar Panchayat Chowari
Biodegradable waste per capita: 230 gm/d
Non- Biodegradable waste per capita: 20 gm/d

total waste per capita:

250 gm/d
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H.P.STATE POLLUTION CONTROL BOARD
Office: VPO Rajpura, Tehsil & Distt-Clhamba, Pin-1763 10 (H.P.)
Phaone: 01899-237426 '
Website: htip:/www.hppeb.nic.in - e-mail: pcbroclmmba@gmall.com

No-PCB/RO/CBA/NGT File /2019-)34-"70 - Date- (0] I‘Q"az’
From: Environmental Engincer

To ENQNEER

I. The Executive efrees 1&PH
Division Chamba, STPs Bharga, Sheetla & Bhagot
Tehsil & Distt. Chamba.

2. As per units list attached.

Sub: Hon'ble NGT (PB) New Delhi order dated 17.09.2019 in OA. No. 829/2019 in the matter of
Lt. Col. Sarvadaman Singh Oberoi Vs Union of India Ors- reg.

~

Sir.

This is in reference to Head Office vide letter no. HPSPCB/(NGT) Polluted River Stretches/OA
No/673/2018-26742-52, dated 10/12/2019 on the subject cited above. In this context, as per Hon’ble NGT
order on OA. No. 829/2019 and guidelines issued by The Central Pollution Control Board (CPCB) for the
safe use of sewage/industrial effluent to minimize the water consumption. Therefore, you are hereby
directed to utilize the treated sewage/industrial effluent in Agriculture, Horticulture, Plantation, Gardening,

and in toilet flushing activities as a measure to minimize natural water resources consumption and submit
the compliance report to this office within week.

@&

Dr. R.K. Nadda
Environmental Engineer
Copy to:-

j' HPSPCB Chamba
The Member Secretary, HP State Pollution Control Board, Shimla for

: : tavour of Kind Information and
urther necessary action please,

\

+

Dr, R.K. Nadda
Envirenmental Engineer

HPSPCE Chamba
Ar__ Lts“ 1|22

ok

Qrannad writh MamQannnanr



j. M/sChamera Power Station-I VPO (STP Upper Semleu)Khairi Tehsil Dalhousie Distt. Chamba.

3. M/s Chamera Power Station-I VPO (STP Lower Semlcu)Khairi Tehsil Dalhousie Distt. Chamba.
' ~

3. M/s Chamera Power Station-11 (NHPC) (STP Colony) VPO Karian Tehsil & Distt. Chamba.

4. M/s Chamera Power Station-11 (NHPC) (STP Power House site) YPO Karian Tehsil & Distt. Chamba.

5. M/s Chamera Power Station-111 (NHPC) (STP Power House Site) VPO Dharwala Teh. & Distt. Chamba.

6. M/s Chamera Power Station-I11 (NHPC) (STP Colony) VPO Dharwala Teh. & Distt. Chanba.

7. M/s Baira Siul Power station VPO Surgani Tehsil Salooni Distt. Chamba.

8. M/s Hotel Mount View near Bus stand Dalhousie Distt. Chamba.

9. M/s Hotel Grand Near Bus stand Dalhousie Teh. Dalhousie Distt. Chamba.
10. M/s Hotel Inderprastha near bus stand Dalhousie Distt. Chamba.

11. M/s Snow Valley resort Dalhousie Tehsil Dalhousie Distt. Chamba.,

~

12. M/s Hotel King’s Punchpulla road, Dalhousie Tehsil Dalhousie Distt. Chamba.
13. MJ/s Hotel President Punchpulla road Dalhousie Tehsll Dalhousie Distt. Chamba.
14. M/s Hotel Ark Punchpulla road Dalhousie Tehsil Dalhousie bistt. Chamba.

15. Peace Channels Dalhousie Resorts Pvt. Ltd Tehsil Dalhousie Distt. Chamba.

16. M/s S.S. Resort Patarani Road Dalhousie, Tehsil Dalt;ousic, Distt Chamba (HP).

17. The Principal Dalhousie Public School Dalhousie Tehsil Dalhousie Distt. Chamba.

18. The Principal Sacred Heart High School Dalhousie.

19. M/s Hotel Monga’s Khajjiar road Dalhousie Distt. Chamba.

20. MJs Hotel New Palace Subhash Chowk Dalhousie, Tehsil Dalhousie, Distt. Chamba (HP).

21. M/s J.K. International Baloon Church Road Dalhousie,

“Tehsil Dalhousie, Distt. Chamba (HP).
22. The Principal Central School for Tibetans Dalliousle, Te

hsil Dalhousie, Distt. Chamba (HP).
23. MIs Dalhousie Height near Bus stand Dalhousie Distt. Chamba,

24. M/s Hotel Blue Magnets VPO Banikhet, Teh, Dalhousie Distt, Chanba,
25. MJ/s Chanju-1 VPO Chanju Tehsil Churah Distt, Chamby,
26. M/s Hotel Cozy Nook VPO Banikhet Tensil Dalhousle Disit, Chamby

27. MJs Hotel Dalhousic Grand VPO Bunfkhet Tehsit Dathousie Distt, Chamba
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The Additional Chief Secretary (EST )
to tho Govt. of Himachal Pradesh, Shimla-02.

Subject:

Houn'ble NGT (PB) New Delhi order dated 17.09.2019 in f)A. No. 829/2019 in the
matter of Lt. Col. Sarvadaman Singh Oberoi Vs Union of India & Ors- reg.
Sir,

In reference to the lctter F. No. A-14011/ 172019=WQM-I/ 8720 dated 11.11.2019 received
from Sh. A. Sudhakar, DH, WQM-I Division, Central Pollutioﬁ Control Board, Delhi on the above cited
subject vide which it has been informed that the aforesaid order NGT order is applicable only to the coastal

Stme.s! UTs and hence CPCB tetter dated 1.10.2019 may please be ignored. However, necessary directions

be issued to the concerned departments within the Jurisdiction of the State/ UT for taking further necessary
measures for management of generated sewage

industrial effluent as a measure to minimiz
" :

& industrial effluent as well as utilization of treated sewage/

e natural water resources consumption.
— e — - I
In view of the abov

e, the concerned departments may be directed for further necessary
action on the points mentioned by the CPCB vide aforesaid letter and to submit the Action Taken report to
the H.P. State Pollution Control Board at the earliest pleass,

Yours faithfully

/

Aditya Negi, IAS
Mecmber Secretary
HP State Polly 3

tion Control Board
Telephone No. 0177-2673766

Copy to:

The Regional Officer (s), .9, Stato po
Dha_mr'nsl_:alla./ Kellu/ Una / amba/ Paonyg
of Jurn}aduclton: All the ROs are further reques,
undersigned within 10 days positively,

~
futlon Contr

ol Board, Shj
n!.Salnb for {"urt 1ICr necessary action in your areas
€d 1o submit 1he Action Taken Report o the

)
EE “ﬁf’_,_., )
Vs piedims Vs 1PV, \ndudiun

; Aditya Negi, 1AS
lewber Secretary
HP Seee
Ay Ll gamoge

IR -

oltution Control Board
sl de Be Bl maley

Telephone No. 0177-2673766
— ‘ Cmiwp\‘-" ' Tl"\\‘%\"‘;‘-r!‘;a'
vwalsy  paemd

D epod & H‘b-w) |

Crannad writh MamCrnnnar

-



s H.P.STATE POLLUTION C(

ARD
i ' Office: VPO Rajpura, Tehsil & Distt-Chz

e D (H.P)

,“:::; Phone: 01899-237426 !. ‘

Jerbitt Website : http://www.hppcb.nic.in e-ma,_ : a@gmail.com
NO: HPSPCB/RO/CBA/ E-Waste file/2019- jo 2 9- 1Y Dated: .9 %/11/ Qo2.c
lrom:  Sr. Environmental Engineer 5

. 1. The Superintendent of Police Chamba Tehsil & Distt. Chamba (H.P.)
2 The SDM Chamba, Tehsil & Distt. Chamba (H.P.)
3. The SDM Salooni, Tehsil Salooni Distt. Chamba (H.P.)
1. The SDM Churah, Tehsil Churah Distt. Chamba (H.P.)
5. The SOM Bharmour, Tehsil Bharmour Distt, Chamba (H.P.)
6. The SDM Dalhousie, Tehsil Dalhousie Distt. Chamba (H.P.)
The SDM Chowari, Tehsil Bhattiyat Distt. Chamba (H.I.)
8 The Residential Commissioner, Killad, Tehsil Pangi Distt. Chamba (H.P.)
The Superintendent Engineer, I&PH Division Circle Office, Bharmour Chowl, Tehsil & Distt.Chamba.

10. The Divisional forest officer, Chamba Tehsil & Distt. Chamba (H.P.)
11 The Chief Medical officer, Distt. Civil Hospital Chamba (H.P.)
12. The Medical Superintendent, Medical College Chamba, Tehsil & Distt Chamba.
13. The Superintendent Engineer, HPPWD Division, 7' Circle Dalhousie, Tehsi! Dalhouste Distt. Chamba (H.P.)
I4. The Superintendent Engineer |&PH Division Chamba (H.P.)

15. The Regional Manager HRTC, Chamba Tehsil & Distt. Chamba (H.P.)

6. The Executive Engineer HPSEBL, Department, Chamba (H.P.)

17. The Assistant Engineer BSNL Sub. Division Chamba (H.P.)

18. The Superintendent Engineer, AGM Projects, HPPTCL Chamba Zone Chamb =t Karian Tehsil & Disti Chamba
19. The Distt. Food & Civil Supply officer, Chamba, Tehsil & Distt. Chamba

20. The Executive Officer Municipal Council Chamba, Tehsil & Distt. Chamba.(H.1")

21. The Executive Officer Municipal Council Dalhousie, Tehsil Dalhousie, Dist:. Chamba (H.P)

22. The Chiefl Executive officer, Cantonment Board Dalhousie Tehsil Dalhousiz& Distt, Chamba
23. The Chief Executive officer, Cantonment Board Bakloh Tehsil Bhattivat & D.st1. Chamba

24. The Govu. College Chamba, at Sultanpur, Tehsil & DisttChamba.

25 The Chief Manager of Main branch State Bank of India, Chamba, Tehsil & I v, Chaniba,
26. "The Chief Manager/Branch Manager, ICICI Bank, Eharmour Chowl Charb, i'ohs)) &
27. The Post Master of Distt. Post Office at Chowgan, Tehsil & Distt, Chamba

28. The Chief Munager /Branch Manager, Punjab National Bank, Near Post Office Chamba, Tehsil & Distt Chamba
2%, The Govt. ITI Men College, Near Bhuri Singh Power House Tehsil & Distt, Clamba
30. The Govt Women ITI College, Near Bhuri Singi Power House Tehsil & Dis
31 The GovL. ITI Tissa at Koti, Tehsil Salooni, Distt. Chamba. ;
32. The Govt IT1 village Lachori, Post Office Thakar Matti, Tehsil Salooni, Distt. € ha mba.
33. Tie Govt ITI Bharmour, Tehsil Bharmour Distt, Chamba,

36 The Govt [T1 Chhatran, Tehsil Bharmour Distt, Chamba,

45 The Govi I'Tl Salooni, Tehsil Saloani, Distt. Chamba.

36. The Govi ITH, Bhanjraroo T'ehsil Churah , Distt. Chamba

37. The GovL ITI, Garnota- Siunta, Tehsil Bhautiyat, Dist, Chamba,_

38. The Private ITI, M/s Millennium IT1, Village Saru ,Tehsil & Distt. Chamba

39. The Private ITI, M/s Butt I'TLVPO-Bathri, Tehsil Dalhousie, DisttChamba.

%0 The Private ITI, M/s ButtITI, Khush Nagri Bharjraroo, Tehsil Churah, Distt ¢t qba.

A1 The Private ITl, M/s MAA Jawala ITI, VPO-Bhadram, Tehsll & Diste. Chamba,

42. The Private 71, M/s MAA Jawala ITI, VPO-Parel, Tehsil & Distt. Chamba,

43 The Private [TI, M/s HILL Madern ITI, VPO-Bhadram, Tehsil & Distt. Chamba,

44 ,'Iihc Private ITI, M/s Teg Bhadur I'T, Village Balu, Post Office Sultanpur, Tehsil & Distt. Chamb,
5. The Private ITI, M/s Jeevan Lakshya ITI, VPO-Rajpura, Tehsil & Distt, Chamba.
46. The Principal DAV Public School Mah, Hardaspur, Teh. & Distt. Chamba.
47. "The Principal Dalhousie Public School Dalhousle Tehsil D
48. The Principal Sacred Iieart High School Dahhousie,
A49. The Principal Dalhousie Hill Top School Dalhousie,

0/¢

st Chamba

tt. Chamba

alliousie Distt. Chamba (tLP)
Tehsil Dalhouste Diste. Chamba (H.P)

Tehsil Dalhousie Distt Chamba (1)




/ 0 The Prmapal Central School for Tibetans Dalhousie, Tehsil Dalhousic Disw. Chamba (11.9.)

! ,;l M/ Chamera Power Station-] (NHPC Ltd.)VPO, Khairi Tehsil Dallousie Distt. Chaniba (HP)
M/S Chamera Power Station-11 (NHPC Ltd.)VPO, Karian Tehsil & Distt. Chamba (11.0.)

M/s Chamera Power Station-111 (NHPC Ltd.)VPQ, Karan Tehsil & Distt. Chamba (1.P.)

54. M/S Baira Siul Power Station (NHPC) Ltd. VPO, Surangani Tebsil Salooni Distt, Chamba (1.2)

55. M/s GMR Bajoli Holi HEP VPO Holi Tehsil Bharmour Distt, Chamba (H.P.)

56. M/s Greenko Budhil HEP (70MW) VPO Khadamukh Tehsil Bharmour Distt. Chamba (1.1)

52

Subject. Regarding compliance ol E-Waste Management Rules-2016,

NI,

In continuation to this office vide letter no.729-87 dated 22/09/2020 in reference to Head olfice vide leuer no
11PSPCB/E-Waste (Management) Rules, 2016/26755-65 Dated 10/12/2019, on the subject cited above. In this regard. It is to be
iformed that for the implementation of E-Waste (Management) Rules, 2016 for consumer, bulk consumer of electrical and
clectreme equipment listed in schedule-1 shall ensure that e-waste gcnoraled‘by them is channelized through authorized dismantler
or recycler

Worthy Deputy Commissioner Chamba has also issued the directions during the meeting of Distt. Environmental Plan
held on 26.11.2020 to all concerned department/Industries to take corrective measures lor proper disposal of E-Waste as per the
l-Waste Management Rules, 2016,

Note: - In Himachal Pradesh 02No. Authorized dismantler/ recycler i.e M/s Shivalik Solid Waste Management Ltd., (Unit-11)
Village-Shabowal, Tehsil Nalagarh, Distt. Solan-HP, Contact No. +91-7814928131(Mr. Rajeev) and M/s Ortech India
Corporations, Plot No. 67-B, Industrial Estate, Lodhi Majra, Baddi.

Therefore it is requested to be submit the annual returns regarding E-Waste (Management) Rules, 2016 -

for the last year 2019-20 and quarterly return up to 30.09.2020 to this office within two days as per desired format in

gencrated E-Waste as per above said authorized dismantler or recycler, so that the supplied information could be

submitted to CPCB as per the stipulated time and period. Please viewed this matter seriously, Hon'ble NGT is monitoring

this matter under 0.A No.512/2018.

Treat its most urgent

Encl.:- As above
Yours faithfully,

.Environmental Engineer
HPSPCB,Chamba

Copy to: -

1. The Depury Commissioner Chamba Tehsil & Distt, Chamba (H.P.) for kind information & necessary action
Please.

2. The Member Secretary, HP State Pollution Control Board Shimla for kind information ¢ & necessary action
Please.

3. M/s Shivalik Solid Waste Management Ltd., (Unit-11) Village-Shabewal, Tehsil Nalagarh, Distt. Solan-HP to coordinate
with all bulk consumers as per above said detail of Bulk consumer at Distt. Chamba.

4 M/s Ortech India Corporations, Plot No. 67-B, Industrial Estate, Lodhi Majra, Baddi w coordinate
with all bulk consumers as per above said detail of Bulk cansumer at Distt, Chamba,

rtinvironmental Engineer
HPSPCB,Chamba



P H.P.STATE POLLUTION CONTRUL BUAKU
g i OMice: VPO Rajpura, Tehsil & Distt- Chamba, Pin 176410 (H.I")
] Phone: 01899 247420
! Website  http: //www hppebondean ¢ mall s hrochambagdgmall.com
14237 Date- ;’25}0’5/203-\

No-PCB/RO/CBA/DEP(71)72020-
From: SEE- cum- M.S,, Distt. Level Committee
l'o

The Member Secretary,

H.P. Stare Pollution Control Board,

Shimla-0v,

Sub:  Preparation of District Environment Plan in compliance with the order passed by Hon'ble

NGT in OA no. 360/2018- reg.
Sir,

This is in reference to your office letter no. PCB/NGT MntleerOZOr_(_).A. 360/20!6-}- 2633?-5%
on dated 05.03.2021 on the subject cited above. In this context, as per supphed dgta by the committee
members, a review meeting is being held on every month under the Clialrrpanghlp ofl worthy Dcpu!y
Commissioner- cum- Chairman of Distt. Level Committee and observed a significant improvement in

the various thematic areas. It is submitted that after achieving the primary goals, the DEP is being

revised to set up secondary goals.

Therefore, compliance of Distt. Environment Plan duly signed by worthy Deputy
Commissioner- cum- Chairman of Distt. Level Committee enclosed herewith.

Submitted for further necessary action, please.

Yours Faithfully,

Encl: - - As Above @l‘ld
ok Naign

Sr. Environmental Engineer—
Cum — Member Secretary, District level committee,

HPSPCB, Chamba
Copy To:-
I. The Deputy Commissioner-cum-Chairman, Distt. Level Committee, for your kind
information, please.
\
Encl: - As Above \& ' e (U!
Dr. RK. Nadda,

Sr. Environmental Engineer-
Cum - Member Secretary, District level committee,

HPSPCB, Chamba



H.P.STATE POLLUTION CONTROL BOARD

| Regional Office Una
":i'j.:.;;:.;- Phase-1V Rakkar Colony, Tehsil & Distt. Una, Pin-174303(H.P.)

Phone: 01975-238131
Website : http: //www.h ppch.nicin

e-mail : pcbrouna@gmail.com

No: HPSPCB/RO/Una/District Efivironment Plan Una,/2021:

From: Environmental Engineer
To

ARG Dated: Zo ~03-Q¢.Q1\

e

e
7

The Member Secretary,
HP State Pollution Control Board,

Shimla-9

Subject: Preparation of District Environment Plan in compliance to the orders of Hon’ble
NGT in the matter 360/2018-regarding.

Sir,

With reference to your office letter no. PCB/NGT matter/2020(0A No. 360/2016)-
27428-37 dated 24/03/2021 on the subject cited above. In this regard, the progress report in the
desired format on thematic areas as proposed in the District Environment Plan-Hamirpur duly
approved/verified by worthy Deputy Commissioner Hamirpur, Distt. Hamirpur (HP) is hereby
enclosed as Annexure-A for your kind information and necessary action please.

Yours faithfully,

\
Encls. as above.

- .\ TIE
< >
—Er:SKDhim
Environmental Engineer

Y
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ANNEXURE-A

Enyironmental Plan-Hpmirpur)

Mc;rsnrc:uhl—l.;-(juﬁr_:mc till date.

cmatlearcas (Distrfct
.|'III‘-|llI.‘i-l: B
Tookeep vigil il

cilueate people

Seprepation

I'roper Collection and
Seprepation

Awareness

Seprepation

Use _uf!":::mit;lrf Land Fills

-I\1.‘ll[‘riaﬂam'vﬁ;ry Facility

“Reusc of llnwcrs_ilm:_ll_(ing

Proper Disposal

Ward Sanitation Committees has been constituted
by all the ULI'S and Rural Department as apprised
in the meeting hield on dated 13/07/2020. Also Self
Help Groups in UL has been constituled. |
ULBs have been made Large Dust bin free
(whereas 10 No. twin litter bins are still fixed in
Sujanpur lown) and Collection
vehicleswithpartitions for Wet and Dry waste is |
being used by ULE's for Door to Daor collection.

All the ULB's have started door to door collection of |
Solid Wasteand Collection vehicles with partitions |
for Wet and Dry waste is being used by ULB's for Il
Door Lo Door collection.

Yes, IE'_U-I'nryas Society has been involved by |
ULR's. Awareness programs are also  being
conducted regularly through Self [elp Groups.
Collection vehicles with partition for Wet and Dry
waste are being used by ULB's for door tu door
_collection of solid waste. :
Na

1. MRF Fnri]ilyml'l-ns;_ heen provided by MC |

i’l'{:pr;r Use

Dhoop&Agarbattis

Hamirpur (Operational) and NPNadaun
(Operational).

NP Bhota has provided MRF facility on
temparary basis and is operational. Land
wentification  work  [or  Solid  Waste
I'racessing Facility is still in progress.

3. MCSujanpur- Under construction. 1
The Temple Trusts are managing the fowers at
their own level.

Solid Wastcin Rural arcas

Reuse ol ?}dl;nr_(.l_mng] in
making  Bio  Bricks/Flower
Puts/Logs)

Reuse of Gobar as DIYAS

| !\j;rtcuﬂun.- Waste as Fuel or
Compaost

Pine Needles
Lantana
Cow Urine

Zuru_ wiasle  management

.],hl‘t!

“To  be used
Funeral& as Fuel

in

—LH;-II II'II_H-{,T

Fruel & Manure

el Boguette
I'urniture

Pestichde/Fertilizer

Managed  at houschold  level as manure in
agricultural fand,

Managed  at - household level as manure in
apricultural Land

Managed at houschold level,

Sept a.-.;;.mun ol wanste

1. Solid Waste Management facilities based DT’
duster basishave been proposed block wise |
i the Hamirpur District as told by PO |
DRDA i the meeting held on dated |
U5/10/2020. |
Land identification/Land transfer work is
in progress as reported by all the Block
Development Officers District Hamirpur in |
the meeting held un dated 05/03/2021. I
The warthy Chairperson in the meeting
held on dated 0570372021 has directed PO
DRDA and all the BDQ's to speed up the

~ process for Land identification or transfer |




| - . - -
Making of soak pits for liguidd

aasle

1 Authorization of W Pickers

Plastic Wasle
W Collection centres

(.

llnﬂvrlinu _

Collection

o

: l

ontrol

|

- Provided atindwidual houschold levels. |

pracess and start the land development |

work for the Solid Waste Management |
facilities and submit the report in the next |

__meeting, ]
|

Collection centers have been established by
ULB and Rural Department.
Details of Plastic waste collected under Buy
Back Policy till date as reported by ULR's is as
below: |
I MCHamirpur- 779.5 Kgs |
2. MC Sujanpur- 1130 Kps. |
3. NP Nadaun- 994 Kg |
4. NP Bhota- 600 Kgs. |
Physical and Financial Report of Registered |
Rap pickers in /o DRDA Hamirpur (I11P.) |
received from PO DRDA Hamirpur is enclosed |

as Annexure I _J

Linkage  with  NGO's/ECO

Clubs

Awareness & Collection

Details of Plastic waste Pickers authorized as [
reported by ULD's is as below: ,
1. MC Hamirpur- 23 Nuos. !
2. MC Sujanpur- 11 Nos. Rag Pickers and |
05 Nos. Scrap Dealers.
3. NP Nadaun- 02 Nos. |
4. NP Dhota- 02 Nos. - |
Yes, NGO-Paryas Society has been involved by |
ULW's. Awareness programs are also being |
conducted regularly through Sell llelp Groups. |

Detailed report for Plastic waste reused in

Use in Road Making Disposal
road making received [rom the Superintending
Engineer, HPPWD Hamirpur Circle is enclosed
i as Annexure 1. |
Making of Poly bricks, Poly | Reuse No |
wall,  Poly toilets,  Poly .
benches : i
Fuel for Cement Kiln | l)ispdsal All the ULB's have signed MQU with M/s Ultra-

|

tech Cement Plant and baled plastic is being
sent regularly to cement kiln for co-processing. |
Details as received from ULB is as [ollows: I

1. MCHamirpur- 30 tons

2. MCSujanpur- 07 tons

3. NP Nadaun- 03 wns

4. NP Bhota- nil (1 ton in storage)

C&D Waste
Establishment of Depuosition

Points

_\QIF:.\O\\O\F . B e :n quarterly basis -
Comﬂ" p kH A" CD Waste Recycling Plant Recycling 0

)ep\.\w Ham\(p- Empty Coment Bags prevents soil | Directions will be issued to all the Gram

D\S\ﬂc erosion/Retaining — wall [.’““"hJY*“Pm'-l_hf'”/ .
. Eormatioi Secretary/MahilaMandal/Self-help group
through Block Develapment Officer o reuse
. the empty cement bags for making of mats or
other products with help of SHGs in the next

| ) | meeting.
@ | Dlomedical Waste.

Comman Bio Medical Treatment Facilities for

Collection/Settlement

Sites for Construction and Demolition Waste |
management have been identified by all the |
ULB's in District Hamirpur, The Hon'ble NGT

has framed a District Level Committee under

the  Chairmanship  of  Addition  Deputy |
Commissioners vide OA no. 603/2019 titled as

Rajiv Verma versus State of Himachal Pradesh |
&O0rs lor checking the illegal dumping of debris
and garbage for road construction activities
throughout the state including along the rivers.
The District Level Meeting is being conducted

CBWTF Facilities for each

Proper & Regular Disposal

each medical block is effective & functioning as




1medical block 7——— M - e

l BAR CODE system Effective disposal | Bar Code system is effective and functioning.
CUVf‘"i“E.Uf Ayurvedic and —Pmpe_r_Disposal | Ayurvedic and Veterinary lHospitals under I;
Vet. Hospials Under CBWTF CBWTF is valid upto 31/03/2021& is now

effective and functioning. Details receved from |
1PSPCH Central Lab Panwanoo are enclosed as |
Annexure [

| Hazardous Waste generating units/imdustrics i
| have agreement with govl authorized W
| disposal/recycling facilitics. All the .'Itllhf‘li'l_?.(.‘ti I!
| units are submitting HW Annual Returns in |

r Regular - Inspection by | Proper Functioning Yos, Regular inspection 1s done by HPSPCB

L S Central Lab Parwanoo

o) | Hazardous Waste — R

| \llnzal-dous waste collection | Collection Completed & Ensured |

| centre in each  Industrial There are asencies/units in the state appraved |
Area by the SPCB tor the collection/transpartation/ |

| treatment ol Hazardous  waste. Al the |

|

|

1 Form [V. : |
.| ' Transport Vehicle for HW in | Disposal provided by Autharized Recycler of disposal
' | each industrial area (acilitics.
"HW Treatment Plant at Distt. | Collection | No
| | Level
| e —— et —— _.—._._—.—— e ——————
Implementation ol bylaws Proper lunction The same is being ensured by PCB.

| Approval of  Non 11W | Envt. Protection - j

‘ Industries
I P ——— |
- e 75 Shivalik Solid Waste Management Lid |
' | Toll no. for collection Collection M/s Shivalik Soli aste n d
‘ Tolliree Unit-1l, Village Mazra, PO Dabhota, Tehsil |
| Nalagarh, District Selan HP [
| | Contact Ne: 01795-260427
Collection centers Callection Collection centre (kiosks) has been established
\ | by the ULR's [or collection of e-waste.
' | Authorization of EW Pickers | Collection Dircctions have been issued to all the ULB‘sj
and Rural Department to register e-waslte rag
l o | pickers. !
i Centers Disposal The worthy Chairman has directed from time |
|| ‘ RO DS, to time that all the remaining ULB's and BDO's |

| should sign  an  agreement  with  Govt.

authorized recycler and dismantler. |

Awareness Awareness programs through Self-help grnup?i
| atward level are being organized by ULB's. |

| e
Mass Awareness
| I

Iri- | water Quality Mnnagcm_t.:;lrﬂ_ .
‘ Mobile Liciln:ls for industrial | ODF The same is being ensured by the Industries

Department.

In this regard it is submitted that in industrial
areas all units have their separate toilets, so no
- demand has been received from any unit.

| Contamination Free = J

| areas

| Biodegradable Idols

R Waorship “Material | Contamination Free The  Temple  Trusts  are  managing the
Biodegradable biodegradable worship material at their own
level.

~| Bag on Commercial Sale of _I{_vplenislmwnlul uGow
A0 Water
- LB

(\'\QI | Water Regha?gFMelho[is__ Increase the UG Water | Rain Water H.nm_’sl-i_f@_ le_chhique is being
",\\(\ Level adopted by industries/units,

— — - — —‘———-__"___——-_—.
1. Plantation drives are being conducted
by Forest department regularly and
:}cport received from  Forest
epartment |
w'p ntis enclosed as Annexure
| 2. The worthy Chairperson has directed

the Forest Depar
. partment to carr
plantation based op roat yZl;‘I:lLE

Plantation ‘Rain & Increase the UG




fecltue Betore e condlenee ot
ol ey Mver and pubihie deane ol
Hanbatn anel fanipr Yo e Lt |
Mass Awat e, mcetng held ondated 05 /0 1/ 2021
Awareness about quality Awaienese propane e bemg condacted by |
. ' et de
A Domesthe Sewape Mamagenent Farestde partment. |
Need ol Co I ) ; .
o ST Coltlectan and Teeatenl | S s aperational |
I The canedene tion worle for cxpansian
part ol STE at HEE Hanurpur iy in
propresand wall e onpleted by 15 r
April 2021 v apprized Dy e |
| foaective Boganeer, |95 Hhaandepor dn
| e Lot mechiag heldon thated I
|
| || na/n1/2021 |
I | Wi Methanation Treatment |
\ |
|I | Wi Fuel Gell Treatment o elecloity |
\ prodoction ‘
|
\| 4. _l-u_tl_gﬁ!.l'l'.‘l_lW:wlt‘wulrl'Mnn;lu:'lnvln |
| ETT Plants Treatment (edividial teatoent plant Intalled Ly Water
| | ; ;
I. \ | Polluting it e /units Iegular wampling i
\ l \ helup, conducted by HPsPCl as per o the |
- . ) - prescribed sehedule. I |
l Land  Fills  tor Industelal | Treatment —
, Water rom Hailers
|
l( crre | Treatiment Nil
|| o \ Rv}_;nl.u‘ ll-'ikpt'l Lons Mitipation [epuilar pspechon il samphing (bath :"r_'”“'
I | waler) i heing carned - oul by NP State
| Pollution Gontrol Board. Monthly report in
l\ ‘ compliance ta Hon'ble  NGT orders  dated |
| og/on/201n in the matter of
|| ParyavaranSuralehaSamitiane. V/s 1Ol and
[ | oty [OA Noo G93/2017) i beingg senl 1o 110
|| || : Shimla by HPSPCH RO Un.a |
. _Ahlr_.l.vl;_lli"l_.rM;l.llzlul'Illl‘lll _ . S
’ lll!-lt'll"ul.-ll?:nl ol existing Air Peduction inair pollution. | Air - Pallutingmdusteies the  District
| l’ulh.uiun Control Systems |I.||n||'.[1|u' have installed ."Ill(.'f]ll-‘.l'll._' Air
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Detailed Status under BMWM Rules, 2016 up to 26.02.2021

1

Authorization Status Consent Status
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05.0 i :
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: d grant of granted to Cases under authorization grant of granted to [to <5 under e
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From |
"™ The Superintendent of Police,
Hamirpur, Distt. Hamirpur,
To
Er. S.R Dhiman |,
Environmental Engineer
Regional Office Una
Himachal Pradesh Shimla,
~ Dated :--5<3- 2
Subject:-

5“‘Meeting of the District Level Committee consitituted in comP”"'"CIC ol'lhm’blf'.‘if:"f
Order dated 15/7/19 in O.A no 710/2017 tital Shailesh Singh V/s Shecela [Hospital &
Trauma Centwer Shahjahanpura & ors and others and order dated 26-9-2019 |,

T S O.A no 360/2018 tital as Shree Nath Sharma V/s

Union of India regarding
Implementation of District Environment Plan for (he checking of illegal mining
under Mining Act during the Dec.- 2020 to Feb. -2021
Sir, °

' Kindly refer to the letter. No. HPSPCB /RO /Una / District Evn. Plan (Hamirpu
3154-79 DATED 22-02-2021 on the subject cited above.,

- In this regard, it is submitted that consolidated report of this djstrict point no | and
(under Mining Act.& Noise & Air pollution w.e.f.Dec.— 2020 1o I

- ~,
[ ’J ey Il (L

¢b. -2021)is as under -
i_S.No. | Head | Challan _—_:-_________ | Fiue 3
(1.~ .| Illegal Mining I 120 I 581 100 e
2 | Noise | I e
- | Air pollution -

T =P | -

e WU

Yours ‘-;‘ﬁthl'uil‘\g
( Robm D\ .irxhl\
ot SUpetitienaern,

vt Paliee
1qu|ir1.uu.l.lmt SR

Il.*‘lfl




O.A no. 710/2017 titled Shailesh Singh V/s Sheela Hospital & Trauma Centre Shahjanpura & ors. and dated:
26.09.2019 in O.A no. 360/2018 titled as Shree Nath Sharma V/s Union of India held on 26/02/2021 under the

l Minutes of 11" meeting in reference to the orders of Hon’ble National Green Tribunal dated: 15.07.2019 in

! ' Chairmanship of Additional Deputy Commissioner, Kangra at Dharamshala in the chamber of Additional
- Deputy Commissioner, Kangra at Dharamshala. o o

At the outset Er. Varun Gupta, Asstt. Environmental Engineer, HPSPCB Dhm'amshala-Cum-Member Secretary

District Level Monitoring Committee, welcomed the Additional Deputy Commissioner, Kangra—cum-Chairman, and

all the committee members.

The minutes of the previous meeting have already been supplied to all the members vide this office letter no.: 5534-
71, dated 15/02/2021. After the introduction of participants Er. Varun Gupta, Asstt. Environmental Engineer,
HPSPCB Dharamshala gave introduction on the agenda of the meeting. After that all the participants present in the

meeting discussed their issues one by one.
The progress of actions taken was discussed in detail with the following observations:

SOLID WASTE MANAGEMENT PLAN IN DISTRICT KANGRA

ACTION PLAN/MITIGATION MEASURES FOR SOLID WASTE MANAGEMENT IN ULB'’S -

Sr.
No.

Action Areas

Agency

Purpose_.

1

Formation of Ward Sanitation
Committee

ULB

Completed.
Ward Sanitation Committees have been formed in each
ULB’s in District Kangra H.P.

To make ULB’s Dust Bin Free
(Large Dustbins Only) and to
adopt 100% door to door
collection

ULB

MC Dharamshala- 100% door to door collection (Modemm
underground dustbin =140 no’s)

MC Nagrota Bagwan — 100% door to door collection

MC Palampur - 100% door to door collection

MC Kangra - 100% door to door collection

MC Dehra — 100% in 4 ward door to door collection

'MC Jawalamukhi- 100% door to door collection

NP Baijnath — 100% door to door collection

MC Nurpur — 100% door to door collection in 09 wards.
Cantonment Board Yol- 100% door to door collection
NP Jawali-70% door to door collection in 09 wards.

Involvement of NGO's/ECO
clubs NCC/NSS/Scout Guide

ULB!/ Schools/
Colleges

All the ULB's in District Kangra are creating awareness
about the Solid Waste Management among the public by the
involvement of NGO's/ECO clubs NCC/NSS/Scout Guide
on routine basis.

Education Department:

There are 170 NSS units in schools of District Kangra where
the NSS volunteers have prepared a pits to destroy the solid
waste material. The NSS units as well as PO’s are creating
awareness about the Solid Waste Material among the public
on routine basis.

Segregation  at
Vehicle Level

Collection.

ULB

MC Dharamshala- 75%

MC Nagrota Bagwan— 70 %
MC Kangra - 90 %

MC Nurpur - 60 %

MC Dehra -90 %

MC Jawalamukhi- 92 %
NP Baijnath — 70 %

MC Palampur- 100%

NP Jawali-70%
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Report is still pending: Cantonment Board Yol.

in next meeting.

It was informed by the representative of Cantonment B

Yol in the previous meeting that the work is delayed due t
funds issues. The Chairperson directed them to take up the
matter with their higher authority and submit the compliance

Use of Sanitary Land Fills ULB

Material Recovery Facility . | ULB

MC Palampur- Gram Panchayat Aima.
MC Jawalamukhi- Suranj Road Jawalainukhi,

transfer case underprocess)

dumping site)

NP Baijnath- Khir Ganga Ghat, Ward No, 6.y
MC Nurpur-Chwin Road, Gram Panchayat Ghehin
MC Kangra - Ward No, 5, Mission Road Kangra,

A NP Jawali- Ward No 8 (Private Land on rent basis)

MC Dehra- The matter regarding the transfer of land for
setting up of Solid Waste Management Site is refused by the
BBMB. Eurther it was also informed that a new site has been

identified which is under process,

MC Dharamshala- Near HRTC workshop W No 6 ( land

MC Nagrota Bagwan- Site Identified and under process,
(The solid waste of MC is being sent to MC Kangra

i

Report is still pending: Cantonment Board Yol.

MC Dharamshala- Yes (02 no= one is near HRTC

operated by waste warrior NGO)

MC Palampur- Gram Panchayat Aima.
MC Jawalamukhi- Yes

MC Kangra- Yes

NP Baijnath- Yes,

MC Dehra- Under process,

Nurpur, NP Jawali & Cantonment Board Yol,

W No 6 and second is land at Charan Khad in ward no, 13

Report is still pending: MC Nagrota Bagwan, MC

workshop

L3

Reuse of flowers in making | ULB/PO DRDA/ Data as received from PO DRDA in the
Dhoop & Agarbattis Temple Officer meetings:

camps for this activity,

Separately.

managing the flowers on its own level,
MC Dharamshala: Nil,

area where flowers ete. are offered.

flowers on its own level.

NP Baijnath: The Shiv Mandir Temple trust is
the flowers on its own level.

NP Jawali- The Temple’s trusts in MC area are
the flowers on its own level.

MC Kangra- The Temple’s trusts in MC area are
the flowers on its own level,

Jurisdiction of MC area.

Report is still pending: Cantonment Board Yol,

Self Help Groups are being motivated through awareness

MC Palampur: Collecting the flowers from the temples
MC Jawalamukhi: The Jawalamukhi temple trust is

MC Nagrota Bagwan- There is no famous temple in MC
MC Nurpur-The Rada Krishan tample trust is managing the

MC Dehra- There is no famous/ big temple in the

previous

managing
managing
managing
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As discussed during the previoﬁs meeting, PO DRDA
will be helping in providing the technology details for the
manufacturing of the same.

CTION PLAN/MITIGATION MEASURES FOR SOLID WASTE MANAGEMENT IN RURAL AREAS

sr.No.
/

Action Areas

Agency

Purpose

1

Reuse of Gobar
making Bio
Pots/Logs)

(Dung in
Bricks/Flower

Panchayat

Reuse of Gobar as DIYAS

Panchayat

Agriculture Waste as Fuel or
Compost

Panchayat

The matter is being ensured by PO DRDA.
As reported by the DRDA:

Self help group of Gram Panchayat Muhal under Dev. Block
Dehra are making Dhoop/ Agarbattis from reuse of flowers.

Reuse of dung for making of logs in Gram Panchyats-
Badhhi, Khani Jhikli, Khajjiyan under Development Block
Dehra,

488 Vermi-compost pit have been constructed under
Integrated Watershed Management Programme (IWMP) the
details are given below :-

Dehra - 200
Lambagaon 101
Pragpur 161
Indora 04
Sullah 22

oW

Pine Needles

Industries

Data as received from GM, DIC Kangra at
Dharamshala:

A unmit namely M/s Amarson Engg. Works has been
established in Dhaliara for mauufacumug of fuel, briquetie
from Pine Needle. Raw material is available local &
surrounding areas of Dehra & Dhaliara, and the daily
production of the unit is 6-7 Tonne with use of same
quantity of raw material (pine needles).

Another Industrial unit (M/s Ocha Pine) has also submitted a
proposal based on pine-needles, which was sent to Foresi
Department for approval, but the project report has been
returned to the applicant due to some observations.

Lantana

Industries

Data as received from GM DIC Kangra at
Dharamshala:

In this regard, no proposal has been received in this office.
But in the industrial awareness programme, the information
will be shared with prospective entrepreneur to set up a unit
of fuel briquette using lantana in this District.

Cow Urine

Panchayat

It was discussed during the previous meetings that the cow
urine is already in domestic use in the agricultural fields at
the villages. Since there is no provision of manufacturing of
Pesticide from the cow urine with the district administration,
its use will be continued in the natural way as is currently

going on.
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7 Zero waste management shed DRDA

Data as received from PO DRDA:

As per letter received from BDO Kangra vide letter
1930 dated 10.08.2020, they have identified the follow
GPs for Zero waste Management ;-

. Saderpur

Name of GPs location NH/Semi Urban

2

Kholi
Samela
Takipur
Daulatpur
Bhangwar

NH
NH
NH
NH
NH
Balugaloa NH

Semi Urban

Ansoli

Latest report in this regard is awaited form PO DRDA.

8 Making of soak pits for liquid DRDA

waste

Data as received from PO DRDA:

Villagers were motivated for the use of soak pit to manage
the kitchen waste.

1098 soak pits have been constructed in District Kangra
under 14™ Finance commission and MGNREGA.

It was also informed during the meeting that every house
has provided a soak pit for the liquid house hold waste.

9 Establishment of District
Compost Research Centre

Distt. Adm.

The Chairperson earlier directed to take up the matter with
the Agriculture University at Palampur for which a separate
correspondence was made, reply of which is still awaited. A
remainder in this regard has been issued.

ACTION PLAN FOR PLASTIC WASTE MANAGEMENT

Sr. Action Areas Agency Purpose
No.
1 PW Collection centers ULB/ Panchayat | Data as received from PO DRDA:

i) 03"No. of SLWM Plants have been set up in
Development Block Bhawarna, Gram Panchayats
Aima, Khalet and Ghuggar.

i) 03 no. of SLWM Plants have been approved by RDD;
Shimla which will be established in Gram Panchayat Ladoh
under Development Block Panchrukhi , Gram Panchayat
Hadoli under Development Block Dehra and GP Aund
under Dev. Block Nurpur.

Further it was appraised during the meeting that fund has
been released to Development Block Panchrukhi &
Development Block Nurpur.

iii) 01 proposal has been proposed by Dev. Block
Lambagaon and all the codal formalities have been
completed. The funds may be transferred soon.
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1) 03 Proposals have been received from -Development

Blocks Nagrota Suriap and Rait but NOC have not been
submitted by concerned Dey, Blocks.

v) 01 Proposal for the Solid Waste Management Plant. in
Development Block Dharamshala near Tang Narwana.

The following ULB’s have already made, setup for
collection centers and the details provided by them regarding
the plastic collection during the previous meeting are as
under:

MC Dharamshala-

12902 kg collected from rag picker, individual house hold,
contractor labor :
6210 kg send to Ambuja Cement Plant,

Stored in MC Dharamshala- 6692 kg

MC Palampur - 2708 Kg (collected)-1145 Kg (Dispatch)=
1563 Kg

MC Nagrota Bagwan-200 kg

MC Nurpur - 1200 kg

MC Kangra - 530 kg

MC Dehra - 1500 Kg

MC Jawalamukhi-2500 kg
NP Baijnath-Paprola-10 Tons
NP Jawali- 50 Kg
: Report is still pending: Cantonment Board Yol.
2 Authorization of PW Pickers ULB/ Panchayat | Data as received from PO DRDA:
As reported previously 38 Plastic waste Pickers had been
identified by all 15 Dey, Blocks of District Kangra. 04 more
have been identified in each 0] Dev. Block Nurpur, Nagrota
Surian, Dharmshala and Bhawarna now tota] 42 Plastic
waste Pickers have been identified till date in district
Kangra .
The following ULB’s have authorized the PW Pickers:
MC Dharamshala-20 :
MC Kangra -6
MC Dehra -3
MC Jawalamukhi-8
NP Baijnath-Paprola-7
MC Nagrota Bagwan- 16
MC Palampur- 08,
MC Nurpur-06
Report is still pending: NP Jawali & Cantonment Board
; Yol ;
3 Linkage with NGO’Ss/ECO Clubs | ULB’s/ Schools Data as reported by PO DRDA:

Till date 38 Plastic waste Pickers have been identified by all
15 Dev. Blocks of District Kangra.

It was also informed in the Previous meeting by DRDA:

Gram Panchyats District Kangra, '
MC Dharamshala: There are two number of NGO’s (wa&‘
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warrior & CURE) which make the people aware fi
Waste Management in the area.
MC Nagrota Bagwan: The committee is engaged
carrying out this work with help of an NGO (AAS
GROUP) -

4 Use in Road Making PWD As discussed during the previous meetings, PWD appri
that at present they are not using any plastic waste for road
construction neither they are taking any waste from the
ULB’s/Panchayats. The Chairperson has directed them to
take up the matter for the use of plastic waste in road
construction with their higher authorities.

The chairperson directed to take up the matter with PWD for
using the plastic waste in Road Making project.

Report in this regard is still awaited from the concerned
Department. :

5 Making of Poly bricks, Poly Panchayat - Data as reported by PO DRDA:
wall, Poly toilets, Poly benches -
Plastic Bench (used waste bottles) :

» 03 plastic benches have been installed in Gram.
Panchayats. 02 no. plastic benches have been set up in
Tang Narwana and 01 in Gram Panchyat Rakkar under
Dev. Block Dharamshala.

» SHGs of GP Keori under Dev. Block Baijnath reuse of
plastic for making of Binna ,plastic mats, flower pots,
chattai and making concrete wall with plastic bottles
and benches. The GP’s Mahila Mandals , SHGs are
doing innovative and commendable task .

6 Fuel for Cement kiln Industries Data as received from GM, DIC Kangra at
' Dharamshala:

This office had written a letter to General Manager, ACC
Cement Plant, Barmana to collect the waste plastic from
ULB’s, but reply is still awaited. When contacted
telephonically, they clarified that ACC is not allocated
District Kangra. Hence matter was discussed with Sh.
Jaikaran Shukla, DGM Ambuja Darlaghat, as the Kangra
District is allocated to Ambuja. He said that, all the ULB’s
are in contact with him and they have also created a whats
App group. He informed that where the crushed plastic
waste in ULB’s is more than 3 Ton, Ambuja will provide the
vehicle to pick it up. And where the load is below 3 Ton
ULB’s have to arrange own vehicles to transport the waste
upto factory site. Very soon, the company will arrange
vehicle to lift waste from Dharamshala as the waste reported
is about 6 Ton.

The Chairman suggested that two or three ULB’s should
jointly arrange for disposal of plastic waste to Ambuja
Cement which will be economical.

Report is still awaited from rest of the ULB’s

ACTION PLAN/ MITIGATION MEASURES FOR C&D WASTE

Sr. Action Areas < Agency Purpose

No. i

1 Establishment of Deposition | ULB/Panchayat District Panchayat -Officer, Kangra(letter No: 10844,
Points e dated: 24/07/2020)
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i) Directions were issued to all the Gram Panchayais 1o
notify garbage depositing points.

ii) As per BDO Bhawarna they have identified 05 SWM
Plants, each for a cluster of 09 GP’s. At present 03
SWM plants namely Gram Panchayat Aima, Ghuggar
and Khalet are fully operational and remaining 02
SWM Plants will be setup shortly.

N MC Dharamshala-Site Notified. (02 number)
rr’ MC Kangra — Site Notified
MC Palampur- Site Notified.
MC Nurpur- Site Notified.
MC Dehra - Site Notified
NP Jawali- Under process.
MC Nagrota Bagwan- Under process. (land identified near
police station having Khasra No. 3242 mohal Nagrota Khas)
MC Jawalamukhi- Site Notified
Cantonment Board Yol- Site not notified.
! NP Baijnath - Site not notified.

2 CD Waste Recycling Plant ULB The Chairperson said in the previous meeting that the ULB’s

' should initially start the operation of deposition sites and
depending upon the waste collection the feasibility of Waste
Recycling Plant should be worked out. Depending upon the
quantum of waste, if the same is feasible then the matter be
taken up with the higher authorities by the ULB’s and if-not
the same action point be dropped off presently.

3 Empty Cement Bags ULB/Panchayat/ | District Panchayat Officer, Kangra (letter No: 10844,

PWD dated: 24/07/2020)

Directions were issued to all the Gram Panchayat Pradhan/
Secretary/Mahila Mandal/Self help group through Block
Development Officer to reuse the empty cement bags for
making of mats or other products with help of SHGs.

It was appraised by the PO DRDA that empty cement bags is
being used by the households in their domestic use.

The Chairperson directed the concerned departments
involved in construction activities such as ULB’s, PWD,
HIMUDA, BSNL (civil wing) to ensure proper and
scientific disposal of empty cement bags and device a policy
for the collection and disposal of empty cement bags and
submit the compliance report to State Pollution Control
Board. DFO Palampur during the earlier meeting appraised
that the empty cement bags can be used by them for plants
raising. The departments generating the empty cement bags
should consult the nearest forest division for the same
purpose and submit compliance report to PCB in this matter.

Report is still awaited in above matter.

ACTION PLAN/MITIGATION MEASURES FOR BIOMEDICAL WASTE MANAGEMENT

Sr. Action Areas Agency Purpose

No.

1 CBWTF Facilities for each Health Deptt.,. A Common Biomedical Waste Treatment Facility (CBWTF)
medical block Ayurveda/Vet. has already been setup in District Kangra (M/s Surakskia Bic

Sanitizer, VPO Dugiari, Tehsil & Distt. Kangra H.P), to
whom the biomedical waste generators are supposed to hand
over their waste.

The action area relates to the connectivity of all the
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biomedical waste producing organizations with the e
CBWTF in District Kangra. The officials representin
CMO Kangra, District Ayurvedic Officer and D
Director Animal Husbandry in the previous m
informed that their departments do not have adequate fur
for making agreement with the CBWTF for disposal
waste of the health sub centers. The Chairperson directel

that the health care facilities where the collection vehicle
cannot reach may provide pits as per the specifications under
the rules for the treatment and disposal of Bio Medical
waste. These pits can also be constructed by the labor
engaged under MGNREGA. The health department shall
collectively prepare the data of such health care facilities and
forward the same to ADC, Kangra at Dharmshala at the
earliest. They all were directed to submit the compliance
report to State Pollution Control Board.

BAR CODE system

Health, HPSPCB

Bar-coding of the Bio Medical waste is being implemented
before its disposal and proper record of the same be
maintained.

Covering of Ayurvedic and Vet.
Hospitals Under CBWTF

Health, HPSPCB

Completed & Ensured.

It was informed by the Regional Laboratory HPSPCR
Dharamshala that there is one Common Bio Medical Waste
Treatment Facility in District Kangra

It was also discussed in the previous meeting that fac:hty of
CBWTF is available but the departments have to mandatorily
avail the same for the disposal of Bio Medical waste generated
by them or will have to create a self facility for the scientific
disposal of waste as per the guidelines of CPCB/PCB. During
the discussion it was appraised by Senior Scientific Officer,
Regional Laboratory HPSPCB Dharamshala that veterinary
institutions in Distt. Kangra are not following the provisions of
Bio-medical Waste Management Rules, 2016 despite guidelines
given and repeated requests made time to time.

Regular Inspection by HPSPCB

HPSPCB

Completed & Ensured. :
The Senior Scientific officer from Pollution Control Board

informed that as per the mandate of the State Board,
inspection of the health care facilities is being carried out'

regularly.
Regional Laboratory HPSPCB Dharamshala

Total no of inspection in February, 2021 - 70 number

ACTION PLAN/MITIGATION MEASURES FOR HAZARDOUS WASTE MANAGEMENT

Sr. Action Areas Agency Purpose
No.
1 HW treatment plant at Distt level | HPSPCB Completed & Ensured.
" As appraised by the representative of PCB there are
agencies/units in the state approved by the SPCB for the
: collection/transportation/ treatment of Hazardous waste.
2 Implementation of bylaws HPSPCB The same is being ensured by PCB. :
3 Approval of non HW industries | Industry HPSPCB Dharamshala:

Total No of HW industries in District Kangra — 238
HW industries with valid authorization- 180
Applied for HW and under process: 42

Closed: 16
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CTION PLAN/ MITIGATION MEASURES FOR E-WASTE MANAGEMENT

k.

Action Areas Agency | Purpose
Yo. '
1, . 4
1 Toll Free No. For Collection ULB/Panchayat | Completed & Ensured. 5
LB - During the discussion it was decided that the phoue number
g of the agencies authorized by PCB for e-waste collection in
/ the district/state will be provided so that the
consumers/waste generators can directly contact them for the
waste disposal. The details were circulated along with the
previous proceedings.
M/s Shivalik Solid Waste Management Ltd Unit-11, Village
Mazra, PO Dabhota, Tehsil Nallagar, District Solan HP
Contact No: 01795-260427
M/s Himalayan Cyber Secutiry System, Village, PO Muhal,
Teshil Dehra, Distt. Kangra, HP. - :
" Contact No: 80917-52848
2 Collection Centers ULB/Panchayat MC Palampur- Yes (Near MC Office Palampur)
MC Dharamshala- Under process.
MC Nagrota Bagwan- No land/place in MC area could be
available for this work/purpose.
MC Dehra -Yes
i MC Jawalamukhi- Yes
MC Kangra- Yes (Near Civil hospital Kangra)
NP Baijnath-Yes.
It was discussed in the previous meeting that the ULB’s and
DRDA will create the collection centers as per requirement
under their jurisdiction. EO Kangra was directed to make ths
existing collection center operational. They all were directed
to submit the compliance report to State Pollution Control
Board.
Report is still pending: MC Nurpur, NP Jawali &
: Cantonment Board Yol. -
3 Authorization of EW Pickers ULB/Panchayat | MC Palampur- Rag picker have been authorized and
' registered as E-waste pickers,
MC Nagrota Bagwan- The work is being done by
authorized Rag pickers. : '
MC Kangra- Yes (03 number)
MC Dehra- Yes (03 number) )
PO DRDA Dharamshala-Yes s
| MC Jawalamukhi- Yes (Rag picker have been authsrizod
and registered as E-waste pickers.) )
NP Baijnath- Yes (07 number Rag picker have been
authorized and registered as E-waste pickers.)
Report is still pending: MC Nurpur, NP Jawali &
Cantonment Board Yol
4 Proper Disposal Centers ULB/HPSPCB M/s Shivalik Solid Waste Management Ltd Unit-I, Village
Mazra, PO Dabhota, Tehsil Nallagar, District Solan HP
Contact No: 01795-260427
M/s Ortech India Corporation, Plot No, 67-B, Industrial Area
Lodhi Majra, Tehsil Baddi, District Solan (H.P.) :
Contact No: 9417397717 rg)
M/s Himalayan Cyber Secutiry | i
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Teshil Dehra, Distt. Kangra, HP. Centre

System, Village, PO Muhal, E-waste Collz\
Contact No: 80917-52848

ULB/Panchayat,

PCB

MC Palampur- Ensured.
MC Dharamshala- Yes.
MC Nagrota Bagwan —Yes.
MC Kangra- Yes

MC Dehra-Yes

MC Jawalamukhi-Yes

NP Baijnath-Yes

Report is still pending: PO DRDA Dharamshala, MC
Nurpur, NP Jawali & Cantonment Board Yol. ;

HPSPCB Dharamshala:
It is reported that in similar matter a District Level

Committee (DLC) has been notified by the Joint Secretary
(Env., Science & Technology) to the Government of
Himachal Pradesh vide letter no: STE-E(3)-8/2019 dated:
Shimla-2 20/05/2019 in compliance to the order of Hon’ble
NGT, dated: 02/09/2019 in the matter of OA No. 512 of
2018 titled Shailesh Singh V/s State of UP. & ors. & OA No.
621/2018 (Shri Mahendra Pandey Vs. Uol & Ors.) regarding
the implementation/progress status of E-Waste management
action plan as approved by the Hon’ble NGT which will
furnish action taken report to the State Level Committee
(SLC) on quarterly basis through the Nodal Officer-cum-
Member Secretary, H.P. State Pollution Control Board, The
1* quarterly meeting in above reference has been held on
date: 04/12/2020 under the Chairmanship of Additional
Deputy Commissiorier, Kangra at Dharamshala and
directions were passed to all the members of the DLC to the
workout for the implementation/progress status of E-Waste
management action plan as approved by the Hon’ble NGT.

5 Mass Awareness
6 Extended Producer
Responsibility

Producer/ULB

The Chairperson directed to take up the matter with
Director Industries for coveri g all the industries as
required under EPR. The matter is being taken up
separately with the quarter coneerned.

L=

e

ACTION PLAN/ MITIGATION MEASURES FOR WATER QUALITY MANAGEMENT

Sr. Action Areas
No.

Agency

Purpose

1 Mobile toilets for industrial
areas

Industries

The same is being ensured by the Industries Department.

Data as received in the previous meeting from GM, DIC
Kangra at Dharamshala:

In this regard it is submitted that in industrial areas all units
have their separate toilets, so no demand has been received |
from any unit,

2 Biodegradable Idols

MC Palampur- Nil.
MC Dharamshala- Nil
MC Nurpur-Nil

MC Kangra- Nil

MC Dehra- Nil

MC Jawalamukhi-Nil
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NP Baijnath- Nil
MC Nagrota Bagwan-Nil

Since the sale of idols take Place at different locations in the

- district, the Chairperson directed to ensure that only

~ Biodegradable Idols should be sold in the market which is to
¥ be ensured by all the SDM’s and ULB’s.

/ ' . Report is still pending: NP Jawali & Cantonment Board
) ; Yol i
3 Worship Material Biodegradable ULB/Panchayat/H | The Chairperson direcieq ULB’s, DRDA and PCB to carry |
PSPCB out awareness activities and submit the compliance report to
State Pollution Control Board,
4 Ban on Commercial Sale of Jal Shakti Vibhag | Com Pliance report from Jal Shakti Vibhag is still
Water awaited, '
5 Water Recharge Methods Jal Shakti Vibhag Compliance report from Jal Shakti Vibhag is sqil]
awaited. ;
6 Plantation Forest/ Panchayat | Data as received from PO DRDA:

Plantation drive in all the Blocks have been organized on
August 12,2020. Tree Plantation activities under celebrate a
week long behavior change campaign “Gandagi ivukat
Bhart” . In this context, near about 3150 number of plants of
different species have been planted i.e Medicinzi , fodder
and fruits plants rooted in District Kangra H.P,

As informed, the detail of the plantation is carried out by the
Divisional Forest Officer in financial year 2020-21¢:ill
October, 2020), which are as under:

DFO Palampur: 176213 plant in 334.8 Hect.
DFO Dharamshala: 337482 plants in 553.15 Hect,
w - : DFO Nurpur: 645810 plants in 1370 Hect.

Total plants planted in District Kangra - 11.59,505 plants in
2,257.95 Hect, .
7 Mass Awareness DPRO/Education/ | Education Department;
PCB

February, 2021;

There are 170 N'SS units in schools of District Kangra where
the NSS volunteers have prepared a pits to destroy the solid
Wwaste material. The NSS units as well as PO’s are creating
awareness about the Solid Waste Material among the public

on routine basis,
ACTION PLAN/MITIGATION MEASURES FOR DOMESTIC SEWAGE MANAGEMENT
S. Action Areas Agency Remarks
No.
1 Need of Common STP’s ULB, Jal Shakti Data as received from Jal Shakti Vibhag, Sewerage Sub
Vibhag, rural | Division Kangra:
development &
Industries There are 03 no’s of STP’s in MC Kangra and the details of
department the same is as under:
Capacity: [1.68 MLD, 1.46 MLD & 0.63 MLD (Total=3.77
MLD)]
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Total House Holds: 1882

No of Sewage Connections sanctioned: 1395

The remaining households shall be connected by June 202
subject to availability of funds.

Dehra Town;

Population- 4816

STP Capacity — 1.38 MLD

Cap being Utilized- 0.40 MLD

Total Number of Connection: 850

No of connection sanctioned up to 28/02/2021: 435
No of connection released up to 28/02/2021: 325

Jawalaji Town:

Population-5361

STP Capacity — 2.83 MLD

Cap being Utilized- 1.88 MLD

Total Number of Connection: 1325

No of connection sanctioned up to 28/02/2021: 1122
No of connection released up to 28/02/2021: 1110

Data as received from IO DRDA:

All the Blocks have been directed in the Monthly review
meeting held in DRDA to ensure that there is proper sewage
treatment facility available in the Gram Panchayats at each
household level by means of septic tank, etc,

HPSPCB Dharamshala:

Total number of STP’s of Jal Shaktj Vibhag are operational
in District Kangra H.P.- |1 :
Total number of STP’s of Jal Shakti Vibhag which is under
establishment in District Kangra HP.- 04 :

The samples of above STP’s are being collected by the State
Board on monthly basis and if any violations observed in any
stage, directions were passed to concerned authority to take
corrective measures to rectify the same.

in the industrial areas and take up the matter with their
higher authorities for common STP’s in the industrial areas
wherever required. )

Bio Fuel Cell

ULB & Rural
Development,

Data as received from PO DRDA:

I No. project of Bio Fuel Cell in Development Block
Panchrukhi amounting to Rs. 8 Lakhs has been sanctioned
through CSKHPK VYV Palampur.

The ULB’s should work out the possibility for the setup
of Bio Gas plant and if found feasible, they should take
up the matter with their concerned authorities.
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[TON PLAN/MITIGATION MEASURES FOR INDUSTRIAL WASTE WATER MANAGEMENT

4 Action Areas Agency Remarks
e ok
1. | Inventorization of the water | HPSPCB Already Completed,
4 polluting industries in the
/ ; catchment of River Beas There is no major water polluting industries in the catchment
' covering assessment on aspects area of River Beas. 11 units (6 Stone Crushers, 2 hotels, 2
relating to status of Consents HMP and 1 Katha Bhatti) are situated.
under Water & Air Acts and
Authorization, Effluent
Generation, ETP Capacities and
final mode of effluent discharge
2. | ETP Plants HPSPCB The water polluting industries in the district have provided
ETPs as required and as so far 56 industries have provided
the ETPs.
3. | Landfills for industrial water Industries As discussed during the meeting, the same is not required at
from Boilers present,
4. | CETP HPSIDC/ DIC The same is being ensured by the HPSIDC, -
Data as received from Executive Engineer, HPSIDC
LTD.
It was informed by them in the previous meeting that
Environment Clearance for the establishment of 7 MLD
CETP at Ind. Area Kandrori has been received from MoEF .
and further EOI for the CETP has been re-invited. ,
5. | Regular Inspections Industry The same is being ensured by Pollution Control Board.
Department/
HPSPCB HPSPCB Dharamshala;
Total number of inspection conducted in February, 2021-75
6. | Action against the identified HPSPCB HPSPCB is keeping regular vigil in the area. If any industry
industries in operation without is found without consent of State Board, necessary directions
Consent under Water & Air are issued and compliance is ensured,
Act/Authorization under :
HOWR, 2016.
7. | Regular monitoring and HPSPCB Regular sampling and monitoring of rivers is being done by
sampling of water quality of HPSPCB on monthly basis.
Rivers and various drains on
monthly basis,

ACTION PLAN/MITIGATION MEASURES FOR AIR QUALITY MANAGEMENT

improving the conditions of
APCDs and increase in
vigilance

Sr. Action Areas Agency Purpose
No. :
1 Up gradation of existing Air HPSPCB HPSPCB Dharamshala:
Pollution Control Systems
-| The same is being ensured by HPSPCB.
2 Direction to the industries for | HPSPCB HPSPCB Dharamshala:

The same is being ensured by HPSPCB.
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Directions were issued to the industries for improving

no,

conditions of APCDs in District Kangra in March, 202i-‘3\

Providing Online Continuous
Emission Monitering System
in all red-large industries.

HPSPCB

All 17 category industries have already provided Online
Continuous Emission Monitoring System.

There is two number of industry under this category in
District Kangra H.P, The data has been made live on the
portal of HPSPCB Web link:

https://hppeb.elen er, /publi categoryList

N

Conversion of brick kiln to
induced/forced draft

HPSPCB

The brick kilns in District Kangra have provided
induced/forced draft system. Conversion of some of the units
is under process. It was also discussed during the meeting
that DFSC should also not

without the valid consent of the State Pollution Control
Board.

renew the license of Brick Kiln .

!

Proper implementation of
measures for Stone Crushers

Mining, HPSPCB

The same is being ensured bytheMi'nﬁ:gdnpmtmentasweﬂ
as Pollution Control Board as per their official mandate,

Data as received from Mining Department from the period of

February, 2021;
Mining Office Dharamshala:

Cases of illegal mining detected: 52
Cases of illegal mining compounded: 26
Cases of illegal mining pending: 26

Proper maintenance and
checking of Vehicular Engines

Transport

The same is being ensured by Department of Transport,

Transport Department: :
Vehicle Checked in February, 2021: 33 number

Road maintenance by
pavement etc.

HPPWD/ NHAL
municipal -/
bodies/forest

The concerned departments are directed to submit their

compliance
Board.

MCN&grotaBagwanreportedtlmtnuhitumenmadhasbeen

nstructed by the MC and there are only cemented roads/
paths in the council limits, which are less polluting in
construction & maintenance,

report in the said matter to Pollution Contro]
L o

Ban on Garbage burning

ULB/ :
Panchayat o

The same is being ensured by ULB’s and Panchayats,
As reported, that the Garbage bumning is completely banned

arca.

in Committee area and no incident has been observed in MC ;

Ban on burning of Agriculture
[Horticulture Waste as Parali
etc. &

ULB’s,
Panchayat,
Agriculture,
Horticulture -

The same is being ensured by ULB's and Panchayats,
MC Nagroa Bagwan: Nil

+| ACTION PLAN/MITIGATION ME

ASURES FOR NOISE POLLUTION MANAGEMENT

Sr.
No.

Action Areas

Agency

Purpose

1

Ban on pressure horns

Transport,
HPSPCB and
Police

Transport Department:
Vehicle Checked

Detail of Vehicle January, 2021 February 2021

HGV . = 15

RPN T

gy
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LGV 32 09 i
BUS 02 05

i MGV 07 04

/ Formation of Silent Zones Administration Tl:ie Silemis Zone already exists along the Hospital, Courts
; and Schools.

3 Sound Absorbers in Industries Industry The same is being ensureq by the Pollution Control Board as
iy . per their official mandate.

1 4n Implementation of Bylaws Administration, The same is being ensured by the concerned departments

2 Police, HPSPCB during routine checki g of vehicles as per thejr official
; 5 mandate,

5 Formation of Green Muffier HPPWD/Forest The concerned departments are directed to form a plan for

and Industries plantation along the roads, buildings and other identified

their premises as identified.

Report in this regard is awaited from HP PWD & Forest
Department,
6 Proper Maintenance and servjoe Transport The same is being ensured by the concerned departments
of Vehicular Engines during routine checking of vehicles as per their official
mandate,

Transport Department:

Vehicle Checked in February, 2021: 33 number

The meeting ended with vote of thanks by the Additional Deputy Commission

Addi | De Commissioner
gra at Dharamshala
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H.P.STATE POLLUTION CONTROL BOARD

“Opp.Indira Market, Rampur, Distt. Shimla (HP)"
Phone and Fax No. 01782-233887
ol Website: http://hppeb.nic.in

No.#.8/RMP/NGT Matter (OA No. 710/2017)/ 2021 16978 § Dated/ 2.9 [03 (202

To
Member Secretary
HP State Pollution Control Board
Distt Shimla

Sub: Preparation of District Environment Plan in compliance with the order passed by Hon’ble NGT in OA
no. 360/2018- reg.
Sir,

This is in reference to office letter no. PCB/ NGT Matter/2020 (OA 360/2016)- 26332-52 dated
05.03.2021 received from The Member Secretary, HPSPCB Shimla on the subject cited above. In this context, l_he
District Environment Plan of district Kinnaur has already been prepared, approved, and uploaded to the DI.SITICt
website. To implement the District Environment Plan meetings have been convened regularly. The compliance
and progress report is given as under:-

' Sr

Thematic Action plan Purpose Compliance
' No area.
1.1 | Solid Waste | Collection of SADA Reckong Pco
Management | Solid waste -
Plan I. Door to Door | SADA has achieved 70 to 80 percent door to

Collection

door collection.

2. Secgregation

90% segregation has been achieved by SADA
at Source as well as in the site.

Processing of
Bio-

Composting

For Processing of Bio-degradable waste SADA
Reckong Peo has installed composting

degradable machine of capacity | TPD at their processing
Waste site, The sample of composting being also
monitored by HPSPCB regularly.
MRF For recovery of [ SADA has constructed the MRF facilities at
waste their processing site.

Removal of

To avoid Littering

Dumpers are being removed in a phased

air and water.,

Dumpers manner
Monitoring | To check impact of | Is being done by HPSPCB regularly
of dumpsite | processing site on the

Collection of

To store paint drums,

Direction has been issued to setup collection

waste

Hazardous CFL Bulbs, Batteries | centre at MSW Site and should have
waste centre | etc. agreement with TSDF.

Disposal of | to dispose sanitary | SADA Reckong Peo has installed Incinerator
sanitary waste for disposal of sanitary waste.

Remediation

of old

To  stabilize  the
waste

There is no legacy waste in the site at present.
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extensive IEC activities..

i Special To keep check on | The task force has been constituted under NGT |
Taskforce illegal dumping and | order 603/2019 and it will keep a strict vigil on
burning the illegal dumping.
'T%Stic waste | The plastic Collection SADA has collected Plastic waste separately
# | management |waste and has also installed Plastic waste Shredder at
collection SWM Plant.
centre
MRF For segregation and | SADA has constructed the MRF facilities at
quantification their processing site.
B Use of stored | To recycle, reutilized | Plastic is being recovered during segre-galiog
plastic and sent for recycling through registere
Kabari walas.
RDF Used as fuel in the | NA
cement kiln
Utilization of | Reuse Proposal has been sent 10 HPPWD for
i plastic waste utilization of segregated waste.
by HPPWD.
1
' Registration | Register Nil
‘l under PWM
| Mass To aware citizens SADA and DRDA were directed' to ralise
Awareness awareness among the citizen by dlstrlbuur}g
pamph]ets‘ lhrough advertisements n
newspapers and local TV channels, and by
installing hoardings in their respective areas.
1.3 | Construction | Allocation of | Collection of waste | Direction were issued to SADA ?nd DRDA to
and appropriate identify the lands for processing of C&D
demolition containers/ waste.
waste processing
site
Utiliztion of | reuse SADA and DRDA are directed to utilize the
C&D Waste C&D waste in lower layer of road pavement,
in retaining walls etc.
Check  on | monitoring HPPWD and Forest Dept. were directed to
illegal check on illegal dumping along the roads and
dumping submit monthly report to the committee.
1.4 | Bio Medical | Inventoriztio | For identification Inventorization is completed
waste n
management
Plan
Issue | Registration HPSPCB is granting authorization after
authorization fulﬁlliqg the specific conditions by the medical
institution such as linkage with CBMWTF,
deep burial pits, ETP and STP.
Linkage with | For proper disposal | NA
CCBWTF of bio medical waste
ke ::3::‘:"0“5 Inventory For identification Completed, total 7 nos. units are present in the
Distt. Kinnaur
management
Plan
Linkage with

For disposal of HW

All ? nos. units are linked with registered
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3 —

Channelization

HPSPCB has issued directions to all the bulk
consumers to dispose of the e-waste through
registered recycler.

|
-'"j SRSS—
r Display As -
per Directed by | All 7 nos. units have installed di
. ’ . : isplay boards
boards Hon'ble NGT under | in front of their factories gates. P
| OA No. 804
16 | E-wast s 2
1.0 . e Collection For collection SADA and DRDA has been directed to set
| Management | centre lecti : up
e | plan collection centre for collection of E-Waste.
|
>
li Awareness To aware the citizens | SADA and DRDA directed to raise awareness
" about the hazardous character of e-waste and
, about nearest constructed e-waste facility
among citizens by issuing press notes or by
J installing hoardings.
Proper For proper disposal

2 Water quality | Monitoring | To check the quality | HPSPCB is monitoring the quality of water
Management | of water | of water bodies under NWQMP 13 Nos. Monthly and
Plan bodies SWQWM 6 Nos, quarterly.
Rain  water | To recharge the | 234 No. provided in Distt. Kinnaur by the
_ harvesting, water  bodies  or | Forest Dept. Also Direction issued to all the
| check dams | conserve the water industries for construction of Rain Water
& johars etc Harvesting.
\ provide
Muck To check on muck | Regular monitoring of all the HEPs ensured by
management | dumping activities of | PCB.
| of HEPs HEPs
r Installation To check the | Jal Shakti Vibhag has been directed for
of parameters of water | installation of Real Time Water Quality
| Continuous Monitoring station .
l Real Time
'. Water
| Quality
Monitoring
‘ station
I
3 Domestic Nos of STP | Monitoring I No. STP of JSV and 3 no’s industry has own
water provided STP, which is continuously being monitored
management by HPSPCB and time to time direction has
Plan. been issued to the industries if any sample
failed.
T New  STP | For up gradation The JSV has proposed new STP at Kalpa Distt
Proposed Kinnaur of capacity 0.5 MLD
| | No. of | Sample Monthly monitoring of STP by JSV and
Sample quarterly sample of Pvt, STPs taken regularly
collected by HPSPCB
5 | Air  Quality | Installation | To monitor ambient | Site for continuous ambient air quality
Management | of o air quality monitoring stations (CAAQMS) has been
Plan monitoring identified and is in under process. HPSPCB
stations has started the manual monitoring of Ambient
L Air at Kinnaur (11Q) and will continue it until
station is established.
Status of | Monitoring The Red and Orange categories of industries
::EESDS “f’-_ are being monitored by HPSPCB on quarterly

Scanned with CamScanner




El'ladation in
Alr Polluting
Industries

basis. =

Plantation To

S :
ontrol  Air | 460 hac. covered by the Forest Dept. in Distt

Polluti :
i lution Kinnaur by plantation.
\ IEC Aw
Activities - areniss{ nggam ?}Noi]awareness program has been conducted
: urn | by the Distt. Agri
agricultire waste pizople, griculture office to aware
Mining Check
eck ° T oy
Management | illegal i) Tokeapigl Mining dept. has been directed to check illegal
Plan mining rfl:lr:égg and penalize them if any violation
Noise
management ?(‘;ESI'.'. of | To check use of | 4 nos Challan for Pressure Homn and 3 Nos
' allans by | pressure horns Challan for Pollution Certificate.
plan Dept. of
Police

‘he D1stnc} Enwronmentlplap is showing a significant improvement in every meeting. The progress report has
seen submitted for your kind information and necessary action please.

Commissioner,
Kinnaur—cum-Chairman
C Distt.LevEI Committee

Copy to:
1. Asst. Environmental Engineer— Cum — Member Secretary, District level committee,

HPSPCB, RO Rampur Distt. Shimla

Scanned with CamScanner
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NNEXURE-I

Progress report on seven (7) thematic areas (District Environmental Plan,

|
!—-———l—'—'—

| Allocation of designated dustbins

Thematic areas/
Action areas

Was_tf_ﬂaﬁ_lége&nt Plan

| Solid WastelN R/O ULB'S

Kullu)

Purpd_se

Formation of Ward Sanitation
Committee

To keep vigil and cducale
people

| Measureable Outcome
till date.

Process has been init iaied—by
| the ULB’s.

ie. for DRY &WET Waste

separately

| Segregation

Allocation  of

designated
dustbins is yet to be initiated by
the ULB’s, however approx.
| 60% of dry and wet waste is
being segregated at household
level.

To make ULB’s Large Dust Bin
| Free and to increase 100% door to

' door collection
|

Proper Collection and
Segregation

100% door to door collection
by the ULB’s

| [nvolvement of NGO’s/ECO
clubs NCC/NSS/Scout Guide

Awareness

The ULB'’s linked with
NGO’s, Students for
awareness.

Segregation at Collection Vehicle
Level

chregalion

Segregation at collection
vehicles are ensured by
ULB’s.

B Use of Sanitary Land Fills Proper Disposal No sanitary land fill exists in
Distt-Kullu.
Material Recovery Facility Recovery All ULB’s provided the MRF
facility.
Reuse of flowers in making | Proper Use To be initiated by ULB’s.

Dhoopé& Agarbattis

Solid Waste/N R/0 RURAL AREAS

Reuse of Gobar (Dung) in making
Bio Bricks/Flower Pots/Logs)

To be used in Funeral&
as Fuel

Training of self-help groups
has been conducted by the
DRDA, Kullu for making
flower pots from Cow Dungs.

Reuse of Gobar as DIYAS

H

!

Li ghlnil{g

Agriculture Waste
Compost

as Fuel or

Fuel & Manure

| To be initiated by Agriculture

Approx. 10,000 No’s of Diyas
made of cow dung were sale
out during the Diwali festival
in 2020 by DRDA along with
self-help groups.

Department/Gram Panchayat.

L




Liukag%?ﬁtﬂ‘ﬁéﬁ@?ﬁco Clubs

| CD Waste Recycling Plant

| pin‘c Needles
— >
[antana

“Cow Urine

1 Zero wastc ma nagement shed

“Making ol soak pits for liquid

waste
| Plastic Waste
| PW Collection centers

d_Xu_thovizatiBﬁ _O_I‘T‘W _I-’i_clzG['s_

-

R
Use in Road Making

(. .
Making of Poly bricks, Poly wall,
Poly toilets, Poly benches

Fuel for Cement clin

I
Awareness & Collection

luel Brigquette No such indusiry exists in
Disti-Kullu. ‘ ll
No such industry oxists in
Dist-Kullu, li
Lo initiated by the agriculture |
Department, Kullu along with ||
Gram Panchyats. |
| 01 Nos of shed under |
‘ construction at Nirmand, Distt. |
| Kullu by DRDA. |
305 No's of soak pits are ||
provided at houschold level by ||

Iurniture |

| Pesticide/Vertilizer
Sepregation ol waste

C'onlrol

) DRDA. l
IS e
Collection PW collected by the ULB's in I|
S |theMRF.
Collection 04 No's of rag Pickers '

| registered by the MC Kulle,
03 No's by NP Banjar and 04 |
No's by NP Bhunter. |

NGO’s linked and awareness '|
activities conducted time 0 '.
time by ULB’s. '

Disposal | To be initiated by ULB’s ||
I T ____________._._._.—-——-—~—_’l
Reuse To be initiated by ULB’s i

|I

Disposal o 117 tons RDF sent to the Ill

cement plants from WTEP, ;
Rangree and 2.960 tons sent ||

C&D Waste
T . —"_'_'_--_-_-_-|
Establishment ~ of Deposition

Points

_Emy Cement Bags

“Biomedical Waste
CBWTF Facilities for each
medical block

| BAR CODE system

I —
Collection/Settlement

S~

I =

by the NP Banjar. [

MC Kullu& Manali has I.
identified the C&D Waste '
sites. ]
T

Recycling o be initiated by ULB's

prevents soil To be initiated by ULB’S |
erosion/Retaining wall |
formation .

No CBMWTE provided at |
Block level however factlity of |
CBWTE, M/s Enviro
Engineer, Sandil (Arki), Distt.

Solan is being availed.
130 No's of HCF have been
covered under Bar Code

| System which 18 almost 23%
of the total HCFs iy entoried

| in District Kullu.

Propcr_ & Regular
Disposal

1

Effective dl_‘“\p(;b_ﬁl_ -



ER

~ Hazardous Waste
Hazardous waste collection centre = Collection

Hespitals Under CBWTE

“ Covering of Ayurvedic and Ve |

pg-opcr Disposal

Regular Inspection by HPSPCB | Proper Functioning

in each Industrial Area

' Deep Burial being located in
| the remote areas. The

| 100% (on call basis) with
| CBWTE.

53% of Ayurvedic HCFs are ||
comnected with CBWTE on
call basis and rest are adopting

connectivity of vet. HCFs are

236 No's of inspection were
carried out during FY 2020-
21

HW stored by the individual

industry at their premises and
sent to the authorized recycler/ |
TSDF etc. I

Transport Vehicle for HW in each | Disposal
|

industrial area

HW transferred for final i
disposal by the authorized
recycler/ TSDF.

Level

HW Treatment Plant at Distt.

' Collection
|

No HW treatment plant is
established at Distt Level
however HW is transferred for
final disposal by the
authorized recycler/ TSDF for
treatment and disposal.

|
Implementation of bylaws ]

Proper function

HOWMR, 2016 are
implemented.

Approval of Non HW Industries

Envt. Protection

Non- HW industry covered
under the Consent Mechanism
are also approved as and when
applied.

fl  E-Waste Waste
 Toll free no. for collection Collection To be initiated by ULB’s
Collection centers Collection E- Waste collection at the |
MREF sites and kiosk provided
B ] by the ULB’s.
Authorization of EW Pickers Collection To be initiated by ULB’s
Proper Disposal Centers Disposal To be initiated by ULB’s
Mass Awareness Awareness Not initiated due to Covid-19
- Water Quality Management
Mobile toilets for industrial areas | ODF No mobile toilet provided in
[A,Shamshi, however, each
industry provided their own
| toilets and septic tanks. |
Biodegradable Idols Contamination Free ' No industry exists in the '

jurisdiction of this office for

manufacturing of
biodegradable Idols.

P




L

"”Mass Awarcness

[ Need of Common STPs

4!» Industrial Wastewater Management

I Worship Material Biodegradable | Contamination I'ree |

Ban on Commereial Sale of Water Replenishment of UGW

water Recharge Mcthods Inereasc the UG Water

l.evel

| Plantation

Rain & Increase the UG | 2000 No's of Tree phntéd_b_)’_“;
’ the HPSPCB, Kullu.
|

| _

No such indusl:-'jf_c:}i?s[; in
Distt-Kullu

To be checked by the [P

Ciround Water Authority &

ISV, Kullu. .
Rain water harvesting system
arc provided by the industries.

| Awareness about quality | Not initiated due to Covid-19.

N SRR e |

-

Domestic Sewage Management
Collection and Treatment

|

07 No’s of Common STP’s are |
provided & operated by the Jal
Shakti Vibhag and two
Common STP’s are under i
construction.

/ Bio Mel Iﬁmﬁon_ o j Treatment

To be initiated by JSV

Tobeimtaled by 18V |

Treatment and electricity

‘ ‘Bio Fuel Cell
production

|
4‘

ETP Plants | Treatment

14 No's of ETP installed in |
the industries for treatment of i
the waste water. |
Not initiated as there is no '

j Land Fills for Industrial . Water | Treatment
} from Boilers IBR are in Distt-Kullu
I CETP Treatment No CETP fall under the
jurisdiction of this office.
Mitigation Regular inspections are

| |

Regular Inspections

conducted by HPSPCB.Kullu
from time to time.(883 No’s of
inspections conducted from
01-04-2020 to 28.2.2021)

Air Quality Management

Up gradation of existing Alr‘ Reduction in air

Pollution Control Systems pollution.

|

APCD’s provided by the
industries are as per the norms
and directions are issued to the
units for up gradation as &

when required.

[ s

Reduction in air
pollution.

Direction to the industries for
improving the conditions of
APCDs and increase in vigilance

Notice issued to the industries
to improve the APCD’s.(copy
attached for reference) |

e 1

| Boiler Conversion into electrical | Prevents Air Pollution

or Gas Boiler

Not initiated as there is no !

IBR boiler in Distt-Kullu. !
|

Prevents Air Pollution

| To increase height of Chimneys

The height of the chimney is
increased as per the norms.

W



| propu implementation  of

\ peasures for Stone Crushers

T i ania o p
Prevents Air Pollution

N

e

TAH 20 No’s of opcmuonal
stone crushers have provided
the measures to control the alr
pollution. I

| Proper MalmCanL and checking | Prevents Air Pollution
| of Vehicular Engines
|

Vehicle checking campaign
conducted on regular basis at
Bhang along with Police
department. s

I
| Road Maintenance by l‘uvcmcnt

Prevents Air Pollution

| etc.

Direction issued to the
concerned departments in the
District Environment Plan

— oo |_E_32\11 on Garbage burning Prevents Air Pollution

Incidents observed and
directions issued to the MC's
(copy of notice attached) |

. [ Ban on burning of Agricul tule | Prevents Air Pollution

| | Waste as Parali etc.

To be initiated by Agriculture
Department.

Mmmo Actmty ty Management

Initiated and fines are imposed 1

it SRS

| 6.
_T——nh olling Mining Activity Initiated
\ || by the Mining Department
| from time to time (copy
| attached for reference)
Hf_ | Com plaints _ against ~ Mining | Nil Nil
\ . \ Pollution |
'____._.—
7. ‘Noise Pollution Management
p__ Noise FolUO e s

"Ban on pressure horns P revents Noise Pollution
| D

Complete ban and regularly
check by the Police
department/ MVI

Formation of Silent ion of Silent Zones Plcvcnts Noise Pollution

Sound Absorbers in Industries

\

Implementation of Bylaws

Prevents Noise Pollution

\ Prevents Noise Pollution |

Nature parks established and I

For existing silent zone (i.e.
school, hospital, court etc.)
regular  noise monitoring
conducted by HPSPCB and
police department has been to
form circular road Dhalpur as
noise free in meeting of DEP
held on 15-03-2021.

Directed shall be issued to
industries as & when required.
The provisions of Noise
Pollution (Regulation &
Control) Rules, 2000
implemented.

i
operated at Mohal, Babeli,
Kasol etc.by Forest
Department.

Directed / guided in the

vehicle camps.

L | PR—
\ |I Formation of Green Muffler Prevents Noise Pollution
|
|
|
| ' Proper Maintenance and service | Prevents Noise Pollution
. \ of Vehicular Engines
| |

' =
Regional officer, WSP(\BNMm—Mem&r Secretary,

Disit. Environment Committee, Kullu H.P.

. Deputy Commissioner, Kullu-cum-Chairman
k - Distt. Environment Committee, Kullu, H.P.



Progress Report on DistrictEnvironment Plan of District Mandi

The District Environment Plan of District Mandihas already been prepared. approved, and uploaded to the District website before 31-12-2019. To implement the District
Environment Plan, monthly meetings have been convened regularly and so far 6 meetings have been convened and their compliance is as under:

Sr. Themati
.. e Action plan Purpose Measurable Outcome till date
No. area.
11 Waste management Plan
M.C M.C M.C M.C N.P N.P
LB N.P. Kars
Y Mandi | Sundernagar | Nerchowk | Jogindernagar Riwalsar s Sarkaghat
Culigesipiot Solid waste Door to Door Collection |  80% 100% 80% 90% 90% 100% 100%
Segregation 80% 100% 80% 100% 90% 100% 100%
P i f Bi dabl :
Coang i Composting Each ULB has constructed the compost pits in their processing site.

Waste

MRF

For recovery of waste

Not yet provided by ULB’s.

Removal of Dumpers

To avoid Littering

Dumpers have been removed by all the ULB's

Monitoring of dumpsite

To check the impact of
the processing site on the

The AAQM and leachate sampling is being done time to time,

air and water.
Collection of Hazardous waste Oﬂr mﬁcmm.c_wﬁ_nwmﬁ.“” As per the latest submissions during the last review meeting held on 10.02.2021, Hazardous Waste
centre s ! " | Collection Kiosks have been provided by all the ULB" s.
Online Platform Where sitizen can ujiged The same is being monitored through Swachtha app by ULB’s

photos of garbage g Ry

Disposal of sanitary waste

to dispose of sanitary
waste

CPCB Guidelines for Disposal of sanitary waste have been forwarded to all the ULBs for information and
they are ensuring compliance thereof. .

Remediation of old dumpsite

To stabilize the waste

Only two no. ULB’s i.e M.C Mandi and M.C Sundernagar are having old dumpsites and requisite machinery
i.e bailing machines and Tromel have already been installed at both the ULB’s for the processing of legacy
as well as day to day collected waste. Rest of the UB’s does not have any dumpsites.

Mass awareness

To aware the citizens

In progress. Time to time awareness camps as well as awareness through IEC activities is being done by
ULB’s and DRDA. The same is being monitored during the Distt. Level meetings by the Chairman of the
Committee,

Special Task force

To keep a check on
illegal dumping and
burning

The task force under the Chairmanship of concerned Addl. Distt. Magistrate has already been constituted by
Hon'ble Governor Himachal Pradesh in compliance to the orders passed by Hon’ble National Green GT
order in O.A no. 603/2019 titled as “Rajiv Verma vs. State of HP & Ors.




Construction of soak pits for

Provided at individual household levels and P.O DRDA Mandi submitted that the Mandi District has been

liquid waste - declared as Open defecation free and the verification of the same has already been done.
12 Plastic waste management
Plastic waste collection centre Collection All the ULB’s have constructed the plastic waste collection centres.
Material Recovery Facility MH:: MMmm_.:an_macs & MREF facility not yet provided by any of ULB’s.
Use of stored plhistic Testéoyole, ventiitoed » Single-use plastic is also being sent to HPPWD, for road construction activities.
< » Other plastic is being recovered during segregation and sent for recycling through registered Kabaribalas.
RDF . mm T NO RDF plant installed by any of ULB’s .
cement kiln
e ] There are only 04 no. Brand Owners in District Mandi, All the brand owners have applied for Registration
Regeneion unibe Tt Aegisy under PWM rules 2016 and the applications are under process.
In progress. Time to time awareness camps as well as awareness through IEC activities is being done by
Mass Awareness To aware citizens ULB’s and DRDA. The same is being monitored during the Distt. Level meetings by the Chairman of the
Committee.
To check on illegal use S : oy
Special task Force of Plastic Bags and Directions _.n..__n been issued J_ all ULB m.S _.Ea_._aﬁo 1 representative from the ULB’s in order to
Hiterig in fidblicmloes; check the on illegal use of Plastic Bags and littering in public places.
13 Construction and Demolition Waste Management
As per the latest proceedings of the meeting of the Distt. Environment Plan heldf on 10.02.2021 the status of
C&D Waste management Sites is as under:
Allcation  of  appropriate M.C Nerchowk: Site identified but not notified yet.
: PO Collection of waste M.C SNR: 06 C& D waste Sites and its bye laws notified.
containers/ processing site y i I ! -
M.C Mandi: Site near Mandi - Sundernagar bypass is being used for the collection of C & D waste
N.P Riwalsar: No site available.
N.P Karsog: Not yet identified.
Utilization of C&D Waste i All the ULBs _,_mc.m been directed to utilize the C&D waste in the lower layer of road pavement, in retaining
walls and backfilling wic.
Chesk-on illogal umping Kanlicting HPPWD and Forest Dept. have been directed to check on _:mmm_ dumping along the roads and submit the
monthly report to the committee.
1.4 Bio Medical Waste management Plan

Inventorisation

For identification

As per the information received from HPPCB Regional lab Sundernagar the Inventorisation has been
completed and there are 1286 no. Health Care Facilities located in Distt. Mandi.

Issue authorization

Registration

HPSPCB is granting authorization after fulfilling the specific conditions by the Health Care Facilities and




1223 Health Care facilities have been Authorised in Distt. Mandi.

Linkage with CBWTF

For proper disposal of
biomedical waste

Out of total 1286 HCF's, 800 facilities are linked to CBWTF facility whereas 486 facilities are using deep
burial methodology for disposal of Bio medical waste.

1.5 | Hazardous Waste Management Plan
Inventory For identification Completed, total 53 no. Hazardous waste generating units in Distt. Mandi.
Linkage with the registered For disposal of HW waste All oﬁ these units are having agreement with authorised processing facilities for transportation, processing
recycler and disposal of Hazardous waste.
As per Directed by Hon’ble
Display boards NGT under OA  No. | All 53 nos. units have installed display boards in front of their factories gates.
804/2017
1.6 | E-waste Management Plan
. i All the ULBs have provided E-waste collection centres for the storage of e-waste. The committee is
Collection centre For collection . . ; ;
reviewing the quantity of waste received on monthly basis.
In progress. Time to time awareness camps as well as awareness through IEC activities is being done by
AR o T ULB’s and DRDA. The same has also been displayed in the international Shivratri fair at Mandi held w.e.f
11.03.2021 to 18.03.2021. The progress made in this regard is being monitored during the Distt. Level
meetings by the Chairman of the Committee.
s L HPPSCB has issued directions to all ULB’s to enter into agreement with Authorised recyclers of E-waste for
Proper Channelization For proper disposal i : A
its transportation and disposal.
2. Water Quality Management Plan
e : ; To check the quality of [ HPSPCB is regularly monitoring the quality of water bodies as per the notified schedule under NWQMP,
Monit; f water bod
ontioring of water bodies | water The data is available on the website of the HPPCB.
3 : To recharge the water bodies | It is being ensured that all new industrial units including hotels provide roof top rain water harvesting
Rainwater harvesting
or conserve the water structures,
To check on muck dumping | Regular monitoring of all the HEPs ensured by PCB. However there is no under construction HEP where
Muck management of HEPs s G
activities of HEPs muck generation is there.
3. Domestic Sewage Management

Need of Common STP’s

Collection and Treatment

I 06 no. common STP’s are presently operational. The work w.r.t capacity augmentation of STP*s at
Mandi town is under process.

II.  The construction work of common STP for Riwalsar town has been completed and laying of
network pipelines is under progress.

Monthly report of STP’s

Monitoring

HPSPCB is regularly monitoring STPs (of Jal Shakti Vibhag) on monthly basis by collecting samples of
treated waste water and necessary action has been taken as when the results of treated water found to be
beyond the prescribed standards.




_

Industrial Water Management Plan

4.
Installation and  regular Nicaitotia TH e o . ... i
sampling of ETPs g ere are 19 nos. waste water treatment facilities in the water polluting industries in the District Mandi.
Regular inspections and sampling is being carried out by HP State Pollution Control Board. Monthly report
Regular Inspections Mitigation in compliance to Hon'ble NGT orders dated 03/08/2018 in the matter of Paryavaran Suraksha Samitianr. V/s
UOI and ors (OA No. 593/2017) is being submitted to H.O Shimla,
s, Air Quality Management
The site for continuous ambient air quality monitoring stations (CAAQMS) has been identified and
Installation of monitoring | To monitor ambient air | requisition for installation of same has already been submitted to worthy Deputy Commissioner, Mandi.
stations, quality Also. the requisition of required machines as well as manpower to start the manual Ambient Air Quality
monitoring twice a week has been submitted to HPPCB Head Office Shimla.
Up gradation of existing Afr g ol >_M_ :Wn m_._aamﬁm_.czzm rm«.;:m. Air Pollution _U_n.zoamm_ _._.M:a m_._mﬂww_& requisite Air F.u:_._:o_._ Control .Dne._..uam
Pollution Control Systems pollution. | and the c.u._m to ::..6 E.o:;o::m of the same is being conducted and necessary actions as per law is being
taken against the violating units (if any)
Proper implementation of T WF_”MM:W_M“.W am.m__.__w”ﬁw _._m.su _w_.oimoa ”..mncmmwa.}# _uo__ca.cs Control Unimﬁ.w and _,nm:_m_” msmﬁnnmo:m m_._a‘
SaRenies for Bliaa E i . v Monitoring are being carried out. Units are also submitting self monitoring reports of
the monitoring conducted by certified laboratories.
Regular  Checking of | To check the emission The _._H_QEEV, progress report .mcw&mnnn _ww Police Unnmﬁam_n:, and RTO _Sm:.& i._..”.n_‘_m__mum mmm..cma and
velitoles s checking of PUC certificates is being reviewed by the Chairman of the committee during the meetings and
proceedings of the same are being submitted to Head office, HPPCB Shimla.
Ban on  burning  of _
Agriculture Waste as Parali d . Time to time directions have been issued to ULB's and P.O DRDA by worthy Chairman of the Committee
Prevents Air Pollution .
etc. to ensure complete ban on stubble burning,
6. Mining Activity Management
Time to time directions was issued by the worthy Chairman to all the 39 authorised departments to conduct
E s surprise checks and act rigoursly against the violators. Action taken report is being monitored during the
i 4 g nsure complete restriction : : : i : iz
Controlling Mining activity i fllagal ifining review meeting of the Distt. Environment plan. As per latest proceedings, the Mining Department has
submitted that “38 Cases detected, 9 Compounded (Rs. 40,900 received). 15 cases lodged in the Hon’ble
Court™.
Complaints against Mining Nil As per the latest record, no such complaints “Mining Pollution™ during have been received in this office.
pollution Necessary action shall be taken as and when such complaints received to this office.
T Noise management plan




Regular

Monitoring o
vehicles

Nos. of Challans by Dept. ol

Police . RTO

To check the use of pressure
horns

Times to time directions to Police Department and R.T.0 Mandi were issued by Worthy Chairman of the
Committee to ensure the prohibition regarding use of pressure horns.

To check the use of pressure

horns

The monthly progress report submitted by both the departments in this context is being reviewed by the m

Chairman of the committee during the meetings and proceedings of the same are being submitted 1o Head
office. HPPCB Shimla.

| ] = . ) o T = R e 5 T = I T R . TR . = e S
. Sound Absorbers in Maintain the noise within Acoustic enclosures have been installed on all the installed DG sets in the industries/units. The same is
Industries prescribed standards being ensured by the State Pollution Control Board as per the official mandate.
Green belt has been provided by all the Stone Crushers of the District to contain the noise and dust
| Formation of Green Muffler Prevents Noise Pollution emissions. Plantation of 1000 plants has also been carried out in the area under the jurisdiction of MC _
Sundernagar.
Proper Maintenance and ) W ) : :
A . - . . Vehicle fitness is being checked by Regional Transport Office, Mandi and monthly reports are being
service of Vehicular Prevents Noise Pollution ; =
; submitted.
Engines
8. Rejuvenation of Water bodies

Riwalsar lake

Monitoring and In progress
projects for improving water
quality

As per the latest water quality results, the water quality of Riwalsar lake is falling in Class “C”. As per the
latest proceedings of the latest review meeting of Distt. Environment Plan held on 10.02.2021, E. E ISV
Baggi informed that civil works of common STP at Riwalsar has already been completed and the laying of
network pipeline is in progress. The representative of N.P Riwalsar informed that Rs. 90 Lakh has been
deposited to HPPWD for construction of storm water drains around lake.

Deputy Commissioner Mandi cum Chairman,
District Level Committee in O.A no. 360/2018
(District Environment Plan)



H.P. STATE POLLUTION CONTROL BOARD,

REGIONAL OFFICE, «“HIM PARIVESH",
PHASE - 111, NEW SHIMLA - 171009

www,hppgb.gig.in Phone No. - 017 7-2673274
No. PCB/NGT Matter/OA No. 360 (DEP)/Zl— 3'-1.:?41 - Dated: ¢ 1)03 I)G'll

To
e Member Secretary,

HP State Pollution Control Board,
Him Parivesh, Phase-ll],
New Shimla, Distt. Shimla (HP)

Subject: - Preparation of District Environment Plan in compliance to the order of
Hon’ble NGT in the matter 360/2018 - regarding.

olle 2034 SIT,
— This is in reference to your office letter No. PCB/NGT Matter/2020 (OA No.

! Lq’f\ )360/2016)-—26332-54, dated-05-03-2021 and No. PCB/NGT Matter/2020 (OA
\
D N[ 360/2016)-27428-37, dated-24.03.2021 on the subject cited above.

\L\ In this context, it is submitted that District Environment Plan in OA No.

_ﬁ»ﬂé\iO/ZOIB for district Shimla has been approved by District Level Committee on

3\ \ 14.01.2020 and is already under implementation. Further, six meetings of district level
committee have been convened soO far to review the progress made by different
departments. The information in the desired format is annexed as “Annexure-A” for
kind information please.

Yours Faithfplly,

Enclosed: - As Above ’y
: 'ou-lw’i |
& I (Aditya Negi, IAS)
) Deputy Commissioner,

Shimla-cum-Chairman, DLC



Seven (7) thematic areas (District Environmental Plan)
Thematic areas/
ks Purpose Measureable Outcome till date.

Sr.No.

1|Waste Management Plan

a) |Solid Waste[N R/O ULB'S

MC Shimla MC Theog MC Rohru MC Rampur NP Sunni NP Narkanda NP Jubbal NP Kotkhai NP Chopal

To keep vigil and

Formation of Ward Sanitation Committee educate paople Yes No No No Yes No Yes No Yes
Allocation of designated dustbins i.e.for DRY
&WET Waste separately. Percentage of|Segregation 100% 90% 90% 80% 100% 100% 90% 100% 90%
|segregation at source.
To make ULB's Large Dust Bin Free and to|Proper Collection ¥ ¥ Y
increase 100% door to door collection and Segregation g 2 £ Yes Ve s Te= Yes Yes
Involvement of NGO's/ECO clubs
NCC/NSS/Scout Guide Awareness Yes Yes Yes Yes Yes Yes Yes Yes Yes
Sey tion at Collection Vehicle Level Segregation 100% 90% 90% 80% 100% 100% 90% 100% 90%
% s 2 Under Under
Use of Sanitary Land Fills Proper Disposal Yes Protess Under Process | Under Process s ek Under Process | Under Process| Under Process |Under Process
Material Recovery Facility Recovery Provided Provided Provided Provided Provided Provided c _._“.n_mﬂ. Provided Provided
onstruction
Reuse of flowers in making P U
Dhoo arkattio roper Use No No No No No No No No No
Status of door to door collection and
e o — Yes Yes Yes Yes Yes Yes Yes Yes Yes
Under Under
. Identification & setting up of sanitary landfills 1 No. at Bhariyal Piotecs Under Process | Under Process oot Under Process | Under Process| Under Process |Under Process
1 TPD biagas
Composting for bio-degradable waste plant has been set | Yes (5 pits) Yes (7Pits) Yes (32 Pits) | Yes (20 Pits) Yes (4 Pits) Yes (10 Pits) | Yes(10Pits) |No
up at Lalpani
1 Site at Darni ka {sitehast -
Status of legacy waste Bagicha has been 2 si M wmmncm: 1 No _mmm.&. 1 site has been Ne _mww._u__ 1 site has been |No _mumﬂs
Bk natiied clear waste site cleared waste site cleared waste site
Setting up collection centers for Domestic
Hoirar s Waista Yes Yes Yes Yes Yes Yes Yes Yes Yes
Agreement of ULBs with TSDF for| Yet to be Yet to be Yet to be Yettobe Yet to be Yet tobe Yet to be Yettobe  [Yettobe
management domestic hazardous waste, established established established established established established established established |established
Solid Waste[N R/0 RURAL AREAS
Reuse of Gobar (Dung) in making Bio|To be usedin No
Bricks/Flower Pots/Logs) Funeral& as Fuel
Reuse of Gobar as DIYAS Lightning No
Agriculture Waste as Fuel or Compost Fuel & Manure No
Pine Needles Fuel Briquette No
Lantana Furniture Na
Cow Urine Pesticide/Fertilizer |No

112 Gram Panchayats have been identified out of 412
Segregation of total panchayats in district Shimla by DRDA in first
waste phase out of which work has been started in 74 Gram
Panchayats for Collection and segregation centres.

Zero waste management shed

Making of soak pits for liquid waste Control Yes.
b) |Plastic Waste

PW Collection centres [Collection [ Yes(10No) | Yes{1MNo) | Yes(1No) Yes(1No.) | Yes(1No) Yes (1 No.) Yes(1No) | Yes(1No) |Yes(lNo)




Authorization of PW Pickers Collection Yes (144) Yes (5] Yes (5) Yes (5) Yes (1) Yes (1) Yes(2) Yes (4] Yes (1) |
. Awareness &
Linkage with NGO's/ECO Clubs Collection Yes Yes Yes Yes Yes Yes Yes Yes Yes
Use in Road Making Disposal No No No No No No No No No
Making of Poly bricks, Poly wall, Poly toilets,)
Pold lissiohies Reuse No No No No No No No No No
Yes (30 MT per | Yes(1160
Fuel for Cement clin Disposal day RDF) KG) Yes Yes Yes Yes (3000 KG) Yes Yes (4200 KG) |Yes
Littering of challans HPSPCB has carried out 2 challans in Jan-Feb, 2021, 30 challans 2 Nabices i ) 2ckaiians
issued issued
C&D Waste
T e e Collection /Settlem Not yet Notyet
of Dep Points i 1 No. identified 1 No. 2 No. 1 No. 1 No. identified 1 No. 1 No.
CD Waste Recycling Plant Recycling Proposed No No No No No No No No
" i fi

Framing bye-laws & keeping user charges for, Yes Yes Yes Yes Yes Yes Yes Yes Vs
disposal
Biomedical Waste

There are 1210 HCFs invenotrized out of which 744

Proper & Regular  |(289 on regular basis and 455 on call basis) are

CATTRtC Rk aei b |y connected with CBMWTF. 336 have provided deep

burial pits for disposal of BMW.

: Yes. All 744 units connected with CBWTF have
BAR CODE system Effective disposal adipted bar code systa.
Covering of Ayurvedic and Vet Hospials -
Under CBWTF Proper Disposal Yes.
| ; coning | V€S- 271 inspections were carried out by HPPCB in
Regular Inspection by HPSPCB Proper Functioning 2020-21 till February, 2021,
Hazardous Waste
Hazardous waste collection centre in each Collection There are 121 HW generating units in Shimla. All are
Industrial Area linked with authorized recyclers for disposal of HW.
Hﬂgoz Vahicie Tor SYY 00 each Soduatintly, oy HW is transported in vehicle authorized by PCB,
HW Treatment Plant at Distt. Level Collection No
Implementation of bylaws Proper function Yes
Approval of Non HW Industries Envt. Protection Yes
a _m.—z.uh»n Waste
Toll free no. for collection Collection Yes No No No No No No No No
Collection centers Collection Yes (1 No) Yes (1 No.) Yes {1 No.) Yes (1 No) Yes (1 No.) Yes (1 NoJ Yes(1Na.) Yes (1 No) |Yes(1 No.
Authorization of EW Pickers Collection Yes (144) Yes (5) Yes (5) No No No Na Yes (4) Yes(1
: ; Under Und
Proper Disposal Centers Disposal Under Process Process Under Process | Under Process 13nMMu Under Process | Under Process| Under Process |Under Process
Mass Awareiisss Aieiiess Being done Being done Being done Being done Being done Being done Being done Being done  |Being done
EFIEE regularly regularly regularly regularly regularly  |regularly
Water Quality Management
Mabile toilets for industrial areas ODF |Yes
Biodegradable Idols _menBB.:mzo_._ Being explored
Waorship Material Biodegradable mwm_m_.w_.:_:mzon No
R =

Ban on Commercial Sale of Water cmﬂ%_m__sna " |Being implemented by Jal Shakti Vibhag,




Water Recharge Methods

3 no. of RWH Structures have been proposed to be
constructed in Shimla Circle and 1 no. in Rohru cirele
by Jal Shakti Vibhag. 2,225 no. of RWH structures &|
275 checkdams/johars have been constructed by
DRDA in various GPs in 2020-21. Also Forest
Department has constructed 2 RWH Structrues, 263
check dams and 28 ponds in 2019-20. Further, 11
RWH structures, 254 checkdams and 9 ponds are
proposed to be constructed in 2020-21.

Increase the UG
Water Level

Plantation

Plantation in 7 hect. Forest land has been done by
Forest department in the catchment of Giri River and
plantation over 3 hect. Area has been done by planting
3300 plants in Pabbar Catchment in 2019-20. Further,
plantation in 7 hect. is proposed to be done in 2020-
21. Apart from this 2,18,314 plants have been planted
by DRDA covering an area of approx. 418.94 hect. up to
2020.

Rain & Increase the
uG

Mass Awareness

Awareness about

uali Regularly being done by all the departments.

Regular monitoring and sampling of water
quality of Rivers and various drains on
monthly basis.

HPSPCB is collecting 17 samples on mon thly basis
from various river and drains in District Shimla under
MINARS and RRC Monitoring. Also 22 Nos. of
additional samples are being collected from various
locations on quarterly basis under State Water Quality
Monitoring Programme.

Installation of continuous Real Time Water
Quality Monitoring Station.

3 No. of Real time water Quality Monitori ng Stations
are proposed in the catchment of river Ashwani, River
Pabbar & River Giri in District Shimla. An amount of Rs.
1.2 Crores have been allocated by State Pollution
Control Board for the same. Joint inspection for site
and parameters selection has already been carried out
by HPSPCE and JSV on 13.01.2021, Tender has been
called by |SV Rohru on 18.02.2021.

Carrying assessment of ground water survey
for quality and to identify over exploited and
critical areas.

Under Shimla District there is no such valley plain
{srounds where water table assessment could be made
by installing piezometers and so far no piezometers
have been installed.

Sampling of Tube wells Borewells, Hand
Pumps.

10 ground water samples have been collected by
HPSPCR in District in Jan-Feb, 2021, As per analysis
report received from H.P. SPCB Regional Lab Shimla all
the parameters are complying with the Standards
|prescribed in 1S: 10500:2012. |SV Rohru has collected
1,JSV Jubbal 15 and JSV Rampur 12 ground water
samples in Jan-Feb, 2021.

Sealing of contaminated Hand pumps and
found to be unfit for drinking purpose by the
Public.

No contamination has been observed so far.

3|D cHic € M.




Need of Common STPs

Collection and
Treatment

There are 11 no. of Common STPs which are under
operation in District Shimla i.e. STP Rohru (1.015
MLD), STP Jubbal (0.65 MLD), STP Khopri (1.0 MLD),
STP Chuha Baag (0.50 MLD), STP Jhakri (1.0 MLD),
Dhalli, Malyana, Lalpani, Snowdon, North Disposal &
Si Hill.

Further, there are 6 no. of Common STPs under
construction phase. STP Narkanda, STP Theog, STP
Sunni are almost complete. In STP Narkanda, testing
has been done. Roof structure for heavy snowfall is
under canstruction. In STP Theog effluent drain pipe
has been laid. Only main hole chambers on National
Highway are to be made functional. In STP Sunni
supply of power is to be provided.

In STP Kotkhai Zone-1 and 11 & Saraswati Nagar civil
works is complete, Electromechanical equipments are
to be installed.

Also 9 STPs are proposed to be constructed at
Panthaghati, Mashobra, Totu, Dakolar, Khaneri,
Taklech, Chopal, Chirgaon and Rohru.

_Eo Methanation

Treatment

1 TPD bio-methanation plant has been installed by MC
Shimla at Lalpani.

Bio Fuel Cell

‘Treatment and
electricity
roduction

Up-gradation of STPs and installation of]
Continuous Effluent Monitoring Stations at
outlet.

1 Waste to Energy Plant by the name & style of M/s
Elephant Energy Pvt. Ltd. has been set up by MC
Shimla.

The Up-gradation of existing Sewerage Treatment
Plants at Dhalli, Malyana & Lalpani has been
sanctioned under AMRUT project. The work of up-
gradation of existing STPs with ad d SBR
technology approved by SLTC for 3 5TPs namely
Dhalli, Malyana and Lalpani which are adding efMluent
to Ashwani Khad. The tender of STP Dhalli, STP Lalpani
and STP Malyana has been awarded. The work of up-
gradation of STP Malyana has been started in which
work of installation of centrifuge and online
monitoring system is in progress.

Regular monitoring and sampling of common
STPs.

g ing and pling of all the STPs is
being carried out by HPPCB on monthly basis. Results
of STP Lalpani, Malyana & Rohru are not conforming to

the prescribed standards.

4|Industrial Wastewater Management

ETP Plants

Treatment

There are 35 water polluting industries in district
{Shimla. Apart from this there are 503 hotels
operational in district Shimla. Out of these 323 hotels
are connected with common STPs, 70 have provided
their individual 5TPs and 110 have provided septic
tanks to discharge waste water generated.

Land Fills for Industrial Water from Beilers

Treatment

No

CETP

Treatment

No

Regular Inspections

Mitigation

|Regular inspections of water polluting industries are
being carried out by HPPCE. In the month of January &
February, 80 inspections of various industries were
carried out.

5|Air Quality Management




Devices and their up gradation. pollution.

Current Status of Air Pollution Control|Reduction inair

There is only one major air polluting unitin District
Shimla i.e. Elephant Energy Pvt Ltd, Totu Bharyal,
District Shimla, H.P. A cyclone followed by wet
scrubber, ESP and a stack of height approx. 30 mtrs.
have been provided as air pollution control devices.
Apart from this there are 37 crushers and 20 hot mix
plants in district Shimla. All crushers have enclosed
crushing machinery with Gl sheets and have provided
water sprinklers as APCDs to control fugitive dust
emission. All the hot mix plants have provided wet
scrubbers followed by stack as APCDs.

conditions of APCDs and increase in vigilance |pollution.

Direction to the industries for improving the|Reduction in air

Regularly being done by SPCB.

Most of the industries having boilers are using
HSD jelectricity as a fuel.

Boiler Conversion into electrical or Gas Boiler dievenisal
Pollution
s . 5 Prevents Air
T
o increase height of Chimneys Pollution

There is no major air polluting industry operational in
district Shimla.

Crushers Pollution

Proper implementation of measures for Stone Prevents Air

There are 37 crushers in district Shimla. All crushers
have enclosed crushing machinery with Gl sheets and
have provided water sprinklers as APCDs to control
fugitive dust emission.

Proper Maintenance and checking of| Prevents Air

Regularly being checked by RTO, Police and HPSPCB. In

etc. Pollution

Ban on burning of Agriculture Waste as Parali|Prevents Air

Vehicular Engines Pollution 2020-21, 60 no. of vehicles were checked by HPPCB.
. Prevents Air Being implemented under AM RUT and Smart City
d M 5
Road Maintenance by Pavement etc Pollution Project by MC Shimla.
. Prevents Air Directions are regularly being issued to all the local
B rh
aram Eishage burhie Pollution bodies in district level meetin

Directions are regularly being issued to all the local
bodies, agriculture department and horticulture
department in district level meetings to carry outas
many IEC activities as possible to aware the public
about ill effects of agriculture /horticulture waste
burning. Agriculture Department has organized Mass
Sensitization camps in Narkanda (17 nos.), Mashobra
(7 nos.), Basantpur (16 nas.), Chopal (12 nos.), Theog
{12 nos.), Jubbal (15 nos.), Rohru (12 nos.), Chirgaon
(13 nos.) and Rampur (13 nos.).

Horticulture Department has organized 40 nos. of
camps upto 31-12-2020. Thereafter 6 no. of camps
have been organized upto Feb, 2021.

Control of air pollution due to vehicles in the
area & introduction of electric buses.

Transport department has issued 20 route permits
during 2019-20 in favour of HRTC to ply electric buses
in Shimla City to control air pollution. 55 no. of electric
buses are running at present in Shimla.




|Setting up of Ambient Air Quality Monitoring|
Stations in rural areas.

2 No. of Manual Air Quality Stations are being operated
by HPSPCB at the Ridge and HPU. Also 1 Continuous
Ambient Air Quality Monitoring Station is proposed for
District Shimla. Site for 1 no. of Continuous Ambient
Air Quality Monitoring Station has been identified by
HPSPCB and permission has been sought from GAD to
lease out the land for setting up the same. Monthly
average of air quality data is being displayed on HPPCB
website. Also two LED screens have been provided at
PCB office and DDU hospital displaying present air
quality data of Shimla.

Traffic management in the area.

Presently District Police has divided Shimla city into 8
sectors for smooth flow of traffic regulation. One NGO
Grade-I along with motorcycle has been deputed as
sector in charge and sufficient officials have been
deputed in each sector for maintaining smooth flow of
traffic. The traffic of whole city is being monitored by
DSP (Traffic). To drive the free flow of traffic in the
city, 20 motorcycle riders known as raftar squads have
been deputed who runs the traffic smoothly in each
sector and immediately reach the traffic jam areas.
Total 11,57,410 no. of challans have been done by
Police Department for various traffic related violations
in 2020-21.

6| Mining Activity Management
Controlling Mining Activil Initiated Being implemented by Mining De;
: : 1 complaint was received by this office and same has
Complaints against Mining Pollution Nil bean dishcsed of
7|Noise Pollution Management

Ban on pressure horns

Prevents Noise
Pollution

The vehicles are regularly being checked by Police
Department and RTO & action under Motor Vehicles
Act s initiated against violators using pressure horns.
A total of 770 challans have been carried out by Police
department in Shimla district upto February, 2021

Formation of Silent Zones

Prevents Noise
Pollution

District administration Shimla has notified 24 silenece
zones vide notification dated 03.01.2017.

Sound Absorbers in Industries

Prevents Noise
Pollution

Directions are regularly being issued to all the
industries to provide adequate acoustic measures to
contain the noise levels within permissible limits.

Formation of Green Muffler

Prevents Noise

Forest department has carried out plantation in 704.78

hect. area till Feb, 2021,

Pollution
Proper Maintenance and service of Vehicular|Prevents Noise
Engines Pollution

Regularly being checked by RTO and Police
department.
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Formation of Ward Sanitation
Commiltee

ANNEXURE-I

Thematic areas/

Action areas

Purpose

Waste Management Plan

Solid Waste JN R0 ULB" 5

To keep vigil and
educate people

et

onmental I’!ﬁ!!,?,f',s.ifm-aurrni-s'tr'ic"t)

_______—-—-—'_'_'_-—'—"—— =
Measureable Qutcome till
date.

[
I

Status
Formation of
the Ward
Sanitation
Committee is
proposed (13
no's of ward)
Ward sanitation
Commiittee has
been

uLB
MC Paonta
Sahib

MC Nahan

constituted (13
no’s of ward)

Ward sanitation
Committee has
been
constituted (07
no's of ward)

NP Rajgarh

Allocation
dustbins i.c. for DRY &WET

Waste separately

To make ULB's La?gc Dust Bin
Free and to increase 100% door

10 door collection

of  designated

Segregation

ULB Status

Dry and wet
waste are being
collected
separately

MC Paonta
Sahib

MC Nahan Dry and wet
waste are being
collected
separatelv

NP Rajgarh Dry and wet
waste are being
collectad

separately

Preper Collection and
Segrepation

ToLe

St;ltl_ls_

Door to door
collection of
solid waste is
done. Dust bins
are installed in
all wards for
collection of
solid waste and
same is being
litted by M/s
Rekart

MC Paonta
Sahib

Innovations
__fMovations

 —



'____—-—-—'_'_._._._r_'_._._
1] pPyt, Lid. Sec.

27 Gurugram
(1R). For the
month of
March 2021,
total 66.89 MT
of Plastic wasle
has been sent o
co-processing
facility at
_Q_EE'!]“"'- Delhi
MC Nahan Door to door
collection of
solid waste is
done. No large
dust bin
installed.

IS "L oy
NAC Rajgarh Door to door
collection of

solid waste is
done. No large
dust bin
installed. For
the month of
March 2021,
total 20 MT of
Plastic waste
has been sent Lo
co-processing
facility at

| e ===
Involvement of NGO's/ECO Awareness

clubs NCC/NSS/Scout Guide

Gazipur, Delhi.
ULB | Status
C Paonta | By Sarasand |
Sahib SHG group |
MC Nahan With the help

of Ward

member

NP Rajgarh | With the help
| of self help
eroup and ward
| members

> Annexure-Pl

i  Collection Segregation

chfl:gﬂ.liﬂll a
vehicle Level

ULB | Status ml
MC Paonta SNo'sof

Sahib tempo’s are
engaged and
segregaton is
done at the time
ol collection

MC Nahan Segregation
through
tromumel
I machine

NP Rajgarh | Segregation at

| the point of

e e



' collection,

Use of Sanitary Land Fills Proper Disposal LB | Status
MC Paonta MC Paonta has
Sahib made an

agreement with
M/s Rekart
Innovations Pvt.
Ltd. Scc. 27
Gurugram (H)
for lifting
wasfc.
MC Nahan Designated site
rovided
NAC NAC Rajgarh
Rajgarh has made an :
agreement with
M/s Rekart
Innovations Pvt,
Ltd. Sec. 27
Gurugram (H)
for lifting
waste.
Material Recovery Facility Recovery ULB Status
MC Paonta Beside ‘
Sahib composting
being done
MC Nahan Beside _
composting
being done
NAC Beside
Rajgarh composting
being done
Proper Use

Reuse of flowers in making
Dhoop & Agarbattis

A team of 3 person from
district Sirmour is already
taking training at CSIR
Palampur (H.P).

Solid Waste /N R/Q RURAL AREAS

Reuse of Gobar (Dung) in
making  Bio  DBricks/Flower

PotsiLogs)

To be used in Funeral&

as Fuel

Bio Bricks (Uples) are made in
all Gram Panchayats.

Reuse of Gobar as DIYAS

Agriculture Waste as Fuel or

Lightning

Fuel & Manure

Contribution of Animal
Husbandry Department

1. Vermicomposting

2.Farm Yard manure

3. I_-'[mr::rpm of cow dung made
which is to be used in plant
nursery of forest department.
4. Cow dung Diyas of approx.
_Iﬂﬂﬂ{} No's are made and sold
In Deepawali & approx.
1:15.75000.-’- revenue generated
from this,

The agriculture waste 1s being
used as a fuel.




N -

Compost

Pine Needles

Fuel Briguette

Lantana

Furniture

Cow Urine

Pesticide/Fertilizer

along with fennel
(Saunf) bearing
medicinal values (Gay
ark) used as medicine,
(b) Gau ark along with
cow dung is used as
insecticide/pesticide/ma
nure in plants planted in
the vicinity of
Balasundari Gaushala in
Trilokpur area.

Zero waste management shed

Segregation of waste

Six No's of Zero Waste
Management Sheds have
constructed in Dev. Block at
Cluster level.

Mini collection centers
constructed at ward level-202
Nos. & 81 No’s are ongoing-
RD

Main collection centers
constructed at GP level-40
Nos. & 2 Nos. are ongoing.

\1"

Y

Y

Making of soak pits for liquid
waste

Control

323 No’s Soak Pits have
been constructed and 33
Leach Pits are under
construction-BDO

> Individual level-220 Nos.
constructed & 643 No's are
in progress.

3. Community Level- 3738
No’s Constructed & 643 No's
are in progress.

\!‘

Y

b)

Plastic Waste

PW Collection Centre’s

Collection

Total 222 no’s of Mesh Wire
Dustbins have been Installed in
all 35 Gram Panchayats for
Collection of Plastic Waste.

Authorization of PW Pickers

Collection

> 19 No's of Rag pickers have
been registered in 19 GPs.
In this regard, instructions
have been given to all the
BDOs for the registration of
kabadiwalas/rag-pickers in
all Gps.

MC Paonta Sahib has
authorized 23 Rag pickers

L\
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i T~ Collaboration with State
Linkage with NGO's/ECO | Awareness & Collection > gﬂg;’: I:Eé:z;??imacha|
o Council for Science,
Technology & Erlvilmtmcm
the Elementary F.c?u-:atmn
Department has directed to
Celebrate for 75 weeks
continuously different
Environmental activities
under Bharat Ka Amrul
Mahotsav started from
26.03.2021 in which Eco
Clubs have been directed to
organize environmental
activities like quiz, debate,
painting elc

Awareness rallies as per

SOP's issued by DDMA,

Meeting with SMC in the

school is conducted time to

time.

» NSS/Scout & Guides

students organize the camps

for one to two weeks in
different surrounding to
clean environment.

All the 250 Eco Clubs in

the schools have been

provided two dustbins each
for solid and liquid waste
by HIMCOSTE.

» Total challan of Rs.52000/-
under HP non-
biodegradable garbage
(control) Act. 1995.

Annexure-Pl

\J’

At

Use in Road Making Disposal | Ton plastic waste has been
used for construction of 1 KM
road ( Bhoodpur Koon,Village
Road) under HPPWD Divis‘iunn
Nahan

Making of Poly bricks, Poly | Reuse

wall, Poly toilets, Poly benches 5 oty Beonches mafe 8.

Gram Panchyat Amnwala
Sainwala, Bankla, sen-ki-
ser
> In‘the Gram Panchayats of
District Sirmour, 18] 12
Nos Poly Bricks have been
pl‘ﬂ[?:lrt.'d from 5340.73 kgs
of single use/non-
recyclable plastic.
Many structures like-poly
walls, paly toilets, poly
enches, flower pots, poly
stairs etc. are pe

ing mad
e from these pol bricl-::: )
T ——PQybricks, |

"'f
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M/s Cement C;rprr;niihn af
India (CCI) Rajban is using

RDF as part of fuel in the .
Cement kiln.RDF of 4635 Kg is

used by the unit from June 2020
to January 2021.

Points

Fuel for Cement kiln [ Disposal
:C&D Waste
Establishment of Deposition | Collection/Settlement

So far, no gram Panchayat &
ULB has designated the sitc for
C&D waste excepl MC Paonta
i e at Proposed Solid waste Site
at Kedarpur. C&D \.vaste is
being used for leveling of low
lying areas. )
C&D site for MC Nahan 15
proposed at Solid Waste Site
near Do Sdka Kala Amb Road.

CD Waste Recycling Plant

Recycling

Nil

Empty Cement Bags

prevents soil
erosion/Retaining wall
formation

Areas being explored.

Biomedical Waste

% 17 No’s healthcare facility

d)

[ RCODEsysem

—— [ Covering of AY
Hospiﬂ'

CBWTF Facilities for each

medical block

Proper & Regular
Disposal

has agreement with

CBMWTF i.e. M/s Enviro

Engineer.
¥ There is no CBMWTF in
District Sirmaur.
The State Board has
authorized CBMWTF i.c.
M/s Enviro Enginccers,
Sandli, Solan (H.F) for
transportation of Bio-
Medical waste from
healthcare facilities in the
district. It covers all blocks
of
Health/Ayurvedic/Veterinar
y departments falling under
its area of operation i.e.
Pachhad, Nahan, Kala Amb
& Paonta Sahib.

Y

Effective disposal

# All the healthcare facilities
(136 No} who are in
agreement with authorized
transporter have adopted Bar
C.oding System for effective
disposal of Bio medical
waste in the district.

urvedic and Vet.
s Under CBWTF

Proper Disposal

> Ayurvedic & Veterinary
HCFg falling in areas
where CBMWTF i3

operative have entered in

e — e . e



agreemem for disposal of

Bio-Medical waste ag

detailed below:
1. Veterinary HCF’s- 42 No’s
— : 2. Ayurvedic HCF’s- 13 No's-

gular Inspection by HPSPCB | Proper Functioning For surveillance and m;"“gf?ng

of HCF’s the HP State Pollution
Control Board has carried out
400 No of inspection under
BMWM Rules, 2016 in FY-
2020-21.

e) Hazardous Waste
Hazardous waste  collection
centre in each Industrial Area

Collection No hazardous waste collection
center in district Sirmour.
Hazardous waste generated
from 433 authorized units in
district is being disposed off to
M/s Shivalik Solid waste
management site, (TSDF),
Dhabota, Tehsil Nalagarh, Distt.
Solan, (H.P). Total 997.942 MT
(April 2020 to Feb 202]) of
Hazardous Waste is disposed
off at TSDF site from industrial
units of district Sirmour.
Transport Vehicle for HW in | Disposal > Hazardous waste generated
each industrial area from 433 authorized units
is transported through
secured vehicle provided
by authorized agency or
TSDF as per SOP’s under
Hazardous Waste
Management Rule,.2016
(HWMR).

3 All 433 units covered under
HWMR has made
agreement or MoU with
authorized
TSDF/authorized agency
regarding disposal of
Hazardous Waste and copy
of Manitesto (Form-10) for
disposal of HW are issued
to the unit, Authorized
vehicle carrying HW and
one copy to Pollution
Control Board tor
veritication of disposal.

HW Treatment Plant at Distt. Callection Nil
Level
o —
Proper function ¥ Huzardous waste
genenuting units take

“Implementation of bylaws
authorization under

HWNMR, Rule 2016 and

total 433 units are
~_authorized till date.




Manifesto system (Form-
10) for disposal of
Hazardous waste is
implemented for
verification of Hazardous

Approval of Non HW Industries | Env. Protection Nil aste Disposal. ]
E-Waste Waste
Toll free no. for collection Collection Nil
C -
ollection centers Collection » There is one collection

center provided by M/s Blue
Star Ltd, Kala Amb, Distt.
Sirmour, collection center
location at Paonta Sahib
named as M/s Hans
Electronics, for collection
of e-waste.

» 22 No. Collection Center
are Completed & 43
Collection Centre’s are in
Progress by Rural
development department.

Authorization of EW Pickers Collection Nil

Proper Disposal Centers Disposal » E-Waste generated by the
bulk consumers/industries
has made agreement with
TSDF (i.e. M/s Shivalik
solid waste Itd. Nalagarh)
regarding disposal of E-
Waste & total 2 MT e~
waste is disposed at TSDF
site from District Sirmour
(FY 2020-till date)

» Manifesto system (Form-6)
is implemented for
verification of E-Waste
disposal.

Awareness » Polvthene Hatao Pryavaran
Bachaoo' EK Din
Panchavat ke Nam/Shri
Markanday River
Sanitation Drive on dated
14.03.202 1. Several Mass
Awareness Campaign have
been conducted.

% Pollution control Board has
conducted cleanliness drive
on 28.12.2020 and total 7.5

MT collected & sent to

Solid waste site of SADA

Kala Amb. .

In all Gram Panchayats in

Dev. Block Nahan. 2887

Kg Plastic \Waste Collected

Mass Awareness

Y




— %

and 1842 Poly Brick
sar
made of Plastic Waste, ’

Water Quality Mang ement

Mobile toilets for | i
i Industrial | ODF Nil

Biodegradable Idols

Contamination Free Nil

Worship Material Biodegradable

Contamination Free Nil

Ban on C [ i
il ommercial Sale of Replenishment of UGW | Nil

Water Recharge Methods

Increase the UG Water Nil
Level

Plantation

Rain & Increase the UG | » Forest Department has

carried cut plantation in
flood plain zones and 1600
plants planted in Trilokpur-
Devni Areain FY 2019-
2020 9600 plants planted in
FY

2020-21

» The target of planting more
than 6000 saplings in all
the development blocks has
been set for the year 2021-
22. By Department of Rural
Development.

Mass Awareness Awareness about quality | » Most of the Eco clubs
schools have adopted
water bodies like local
bowrie located nearby their
schools for cleaning them.

¥ State level wetland day
was observed in 2020 at
Shri Renuka ji.

» Special drive for regular
cleaning of drinking water
storage tanks with the help
of SMC and volunteer is
being done from time to
time

Annexure-Pl

3. Domestic Sewage Management o
' i Treatment % Civil work fc .
Need of Common STP’s Collectionand T O eaceciy 5

MLD proposed for K.aila
Amb and | STP capacity
1.5 MLD for Trilokpur 1s
under process.
% Two No's STPs L.¢. Zone-l
0.44 MLD) & Zone-1l

(! {MLD)are Ogemtionnl in




Paonta Sahib & one js |
proposed (Zone-111).

> Three No’s STPs are
proposed for Nahan Town.

Bio Methanation

Treatment

Nil

I Bio Fuel Cell Treatment and electricity | Nil
production
4,

Industrial Wastewater Management

ETP Plants

Treatment

The inventorisation of water
polluting industries which have
provided ETPs are already
completed. There are total 153
no’s of water polluting
industries in District Sirmaur
which have provided ETPs. The
list is enclosed herewith as
Annexure —P2.

Land Fills for Industrial Waste
from Boilers

Treatment

»  The boiler ash which is
non-hazardous in nature
from using fuel such as
wood and biomass is
disposed-off in
agricultural fields for
usage by farmers, in
cement industries (M/s
Cement Corporation of
India Ltd. Rajban in
Sirmaur) as raw material.

»  One unit M/s Shirgul
Industries, Village Salwala,
Paonta Sahib is authorized
for non hazardous boiler
ash dumping in secure
landfill.

»  The boiler ash which is
hazardous in nature is
disposed of to TSDF in
Nalagarh under HWMR,
2016

CETP

Treatment

» CETP Kala Amb: (KIDC)
Civil construction work of
Chambers MBBR, MBBR-
Il and Anoxic tanks 953%
completed (Industrial
Part).

¥ CETP Paonta
Sahib:(SGEL) Ground
breaking ceremony was
held on 24.03.2021.

Regular Inspections

Mitigation

HPSPCB is keeping regular
vigil in the area and Total 575
no’s of inspections and 261
no's of ETP Samples were
collected for FY 2020-21 &
power disconncction orders of




——
\IE no's of were isw&fﬁg

ate Board pqq iMpaseq H
recovered toty) Envirop
Compensation of

5.2 7
from total 15 ne’s of S0ny.

Tonmeny)

industrial unigg i, Dislr?gilumn
Sirmaur ti]) date
AIrOna i e—————
9. Air Qualit Management
Up gradation of existing  Air | Reduction in air All 60 no’s of air pollytjp
Pollution Control Systems poliution. industries have Provided g

APCDs j.e. Cyclones, Bag
filters, ESPs, wet Scrubbers e,
and upgraded as Per revised
stringent norms.

The list of air polluting
industries is enclosed herewith

e as Annexure P3
Plrectz?n to the industries for Reduction in air Regular monitoring js being
Improving the conditions of | pollution. conducted in Kala Amb ang
\?125;1315.: i and increase i Paonta Sahib. Notices to 36
Industrial units have been issueq
—_ : . : for FY 2020-21. RO Paonta
Boiler Conversion into electrical Prevents Air Pollution -
or Gas Boiler
S

To increase height of Chimneys Prevents Air Po]lution All air polluting industries has
installed chimneys as per
prescribed environmental
standards. (Details enclosed in

: Annexure- P3)
Proper  implementation of | Prevents Air Po]lution All stone crushers coversd
measures for Stone Crushers under consent mechanism

within the jurisdiction of
Pollution Control Board
Regional Office Paonta Sahib
have provided necessary
pollution control measures as
specified under Sr. no. 37 of
Schedule-1 of Environment
(Protection) Act. 1986.
Prevents Air Pollution Information for the period
(RTO) (01.01.2021 to

22,03.2021)

Proper Maintenance and
checking of Vehicular Engines

»  PUCs issued in Paonta
Sahib & Kala-Amb are
5290 & 2343 respectively.
Vehicle Checked in Paonta
& Kala-Amb are 2090 &
2097 respectively.

» Challans without PUC in
Paonta & Kala-Amb are 67
& 25 respectively.
(Annexure-Pd)

» Kala Amb to Trilokpuj

- ir Pollution v )
Road Maintenance by Pavement | Prevents Air | Road till M/s Varv

elc,

11



—

Biognesis. -
» Internal Link roads
within MC Paonta
Sahib area.
» Internal Link roads
within MC Nahan area.

Ban on Garbage burning

Prevents Air Pollution

Paonta Sahib/Kala Amb
(March, 2020 onwards)
Agriculture Department:
No of training camps — 10 no’s

No of Farmers Participated -
498 no’s

Waste as Parali etc,

e

6.

M

Ban on burning of Agriculture

Prevents Air Pollution

» No complaint or case has
been received regarding
burning of Agriculture
Waste as Parali etc.

> Paonta Sahib/Kala Amb
(March, 2020 onwards)
Agriculture Department:

No of training camps — 10 no’s
No of Farmers Participated -
498 no’s

ining Activit Management
Controlling Mining Activity

Initiated

> To check illegal mining,
regular surprise inspections
are also being done by all
duty holders i.e. Mining,
Police & Forest
Department and action is
being taken against various
offenders.
35 No's of complaints
received through different
online portals/channels
which has been resolved by
Mining Department
Annexure-P3

Complaints
Pollution

against

Mining

Nil

Noise Pollution Management

Ban on pressure horns

Prevents Noise Pollution

\

» This vear till 28.02.2021 total
46 Challan has been done
under head Pressure Hom.
Drivers/general public are
being aware time to time
about not 1o use pressure horn
-by Police Department

Formation of Silent Zones

Prevents Noise Pollution

» Regular weekly noise
monitoring is being
conducted by Pollution
control board at 5
designated sites in Paonta
Sahib.

-Civil Hospital Paonta Sahib,

12



- Shiva Colony, Taruwala
- Badripur Area Near
HPSEBL Office

- Industrial Area, Gondpur
- Mini Secretariat, Paonta
Sahib

» Two silent zones [. Mini-
Secretariat Paonta Sahib &
2. Civil Hospital Paonta
Sahib.

Pollution control board issue
Consent after inspection of
industry and issue direction
to the unit to take measures
such as boundary-wall, to
provide plantation in the
periphery of unit.

» DG Sets installed in
industries without acoustic
enclosures are not allowed.

Sound Absorbers in Industries Prevents Noise Pollution | »

Prevents Noise Pollution | > Noise monitoring is being
conducted by HPSPCB on
the basis of public
complaints or Suo-Moto and
action is taken accordingly
as per law.

Implementation of Bylaws

Formation of Green Muffler Prevents Noise Pollution | » Vertical Garden in Kala
Amb constructed

» Road Side Plantation of 100
Plants completed

Proper Maintenance and service Prevents Noise Pollution | Department of Police
> Till 28.02.2021 total 46

of Vehicular Engines
No's of Challans has
been done under head
pressure horn.

»  Special drive for
AWArSNEss amongst
people for not using
pressure horn being
carried time to time,
Annexure-1'6 =]
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No LON - SMR/DDEE-NHN-32-(E o club-2020) / ‘
Office of The Deputy Director of Elementary Education,

Distt Sirmour at Nahan

Dated. fQ',.‘(-. _")), -0 }

To
The Regional Officer,
H.P. State pollution Control Board,
Regional Office,Poanta Sahib ,HIMUDA Colony,
Shubhkherao

Teh..Paonta Sahib,Distt Siemour, H.P. 173025
Subject: Preparation of District Environment plan in compliance to the order of Hon'ble
NGT in the matter of 360/2018-regarding
Sir,
This is in reference to your office letter ni HPSCB/AEE(Pt)/District Environment

Plan /2020-3088-3102 ,Dated 19/03/2021, please fine attached the plan in r/o Department Of
Clementary Education,Distt Sirmour

s i {:(‘rf\-q R,
Deputy Director. f Elementary Education,
Distt Sirmodr.at Nahan (H.P}173001
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SOLID WASTE MANAGEMENT PLAN IN R/O DISTT SIRMOUR

involvement of Eco Clubs/NCC/NSS/Scouts & guides

Agency: Schools / Colleges in GP

ULB's(Urban Local Bodies) and G Panchayats ,Eco Clubs 250 in numbers are actually
working for the Solid Waste Management, The Eco Clubs/NCC/NSS/Scouts & guides are spreading
the mass awareness by the following directions:

1 Collection of waste in separate dustbins at the school levels.

2 Segregation of the waste at school level.

3 Vermicomposting/composting the biodegradable wastes.

4 Collection of the plastic wastes.

5 Spreading Awareness about the collection and segregation, vermicomposting technique
through demenstration among the students.

6 Behavioral change among the students .
7 Celebration of environment days, Biological Diversity day etc at school levels and Distt level.
Current Status :

1 In collaboration with State Nodal agency Himachal Council For Science ,Technology &
Environment the Elementary Education Department has directed to Celebrate for 75 weeks
continuously different Environmental activities under Bharat Ka Amrut Mahotsav started
from 26/03/2021 in which Eco Clubs have been directed to organize environmental activities
like quiz, debate, painting etc by the schools in-online/Offline mode however is possible

2 If possible maintaining the SOP’s duly issued by DDMA , awareness by rallies, Meetings with
the help of SMC in the school is conducted from time to time.

3 NSS /Scout & Guides students organize the camps for one to two weeks in different
surrounding to clean the environment

4

All the 250 Eco clubs in the schools have been provided two dustbing each for solid and liquid
waste by HIMCOSTE.

Action plan Plastic waste Management:

- MOEF&CC (Ministry of Environment, Forest & Climate Change GOI, And HIMCOSTE has
organized Swachta Campaign Under Swachta Action Plan .

Current Status :

Scanned with CamScanner



The littered polythene was collected and was ha SDM’s nded over to Municipal
Committees at Paonta Nahan

and Kala Amb with the help of concerned
through Eco club students and NYK's.

2. Al 250 clubs have made poly bricks in the schools and have used in schools
making polybenches, pots etc.

3. ldentified the 13 schools in Distt Sirmour for the implementation of Global
Learning And observation to Benefit the Environment (GLOBE) and has requested
to HIMCOSTE to provide the funds for it.

4. Schools have been initiated to Single Use plastic free .Single use of plastic bottles
such as mineral water, aeriated drinks ,plastic water cups,thermocols. bouquet of
plastic wrapping etc should be stopped

5.

Awareness campaigns ,talks lectures to the students and others on harmful
effects of single use of plastics.

Action Plan for Water Quality Improvement.

Most of the Eco clubs schools have adopted water bodies like loca! bowrie located near
by their schools for cleaning them .
. Wetlands are-also cleaned and locals are awared to keep the wetland clean

Wetland day is-also celebrated on 27 February every year at shri Renuka Ji Wetland in
which the students participate in various activities held on that day
t. State level Wetland Day was observed in 2020 at Shri Renuka i

Special drive for regular cleaning /treatment of drinking water storage/tanks with the
help of SMC and volunteer students is being done from time to time.

Rain water harvesting tanks are also available in the schools

Those schools which don’t have rain water harvesting plans, an estimates of the budgets
have been demanded by State agencies for the constructios

With the help of Deptt of Irrigation the Deptt of Education gave training on water Quality
monitoring and Surveillance in which physical testing like presence of Iron, chlorides etc

and Biological testing like presence of bacteria etc in the water (o teachers /PRI/Asha
Workers etc was given, the executing agency for this char o s DIET.

N
) II Fy\ry

Deputy Directs: of | {ementary Education,
Distt Sirmour at ' han (H.P)173001
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Annexure- P9

47 |candour pharmaceuticals Suketi Road, Kala Amb. 0.005
3 Mafmaceuticals. Suketi Road, Kala Amb. 0.02
79 |Shivam Enterprises Suketi Road Kala Amb 0.005
._,..-—-»—-'_'_'__ . %
50 |Protech Telelinks Suketi Road Kala Amb 0.005
51 [Insight Soft Labz Suketi Road Kala Amb :
'-5:2_ Biologic Inc. Vill. Ogli, Suketi Road, Kala Amb. 0.005
53 |Alfa Remedies Suketi Road Kala Amb 0.0005
] Mauza Rampur Jattan, Nahan Road, Kala
54 |Indo Phyto Chem Amb . 0.0005
55 |Sunvet Pharma Private Limited. Moginand Kala Amb. 0.005
56 |Sozin Flora Pharma. Moginand Kala Amb. 0.0145
57 |Phoenix Udyog. Moginand Kala Amb. 0.01
58 |Medisys Biotech Private Limited. Moginand Kala Amb. 0.002
59 |Konark Herbal & Health Care Moginand Kala Amb. 0.005
60 |Konark Fixtures Moginand Kala Amb. 0.025
61 |Konark Enterprises. Moginand Kala Amb. 0.005
62 |KAG Industries Moginand Kala Amb. 0.05
i_63 lWelcure Remedies Moginand Kala Amb. 0.003
1_64 \lntegrated Lab. Moginand Kala Amb. 0.003
| 65 |indo Rama Engineers Village Moginand, Kala Amb 0.004
[ 66 |indkus biotech india Village moginand, Kala Amb 0.01
| 67 |Gnosis Pharma. Vill, Moginand Kala Amb. 0.015
| 68 |Elnova Pharma. Village Moginand, Kala Amb. 0.015
69 |Care Cosmetic. Vill. Moginand Kala Amb 0.005
70 |Accura Care Pharmaceuticals (P) Itd. Vill. Moginand, Kala Amb. 0.003
71 |Virgo Aluminium Village Rampur jattan, Kala Amb 0.06
72 |Vinay Packaging (Athens Lab) Vill. Rampurjattan, Nahan Road, Kala Amb. 0.01
73 |Systole Remidies. vill. Ogli, Trilokpur Road, Kala Amb. ' 0.015
Village Rampur Jattan, Nahan Road, Kala
74 |SNS Corporation Unit-Il Amb 0.004
75 |sidhi Vinayak Industries Village Johron, Kala Amb 0.005
76 |Shree Krishna Steelage (P) Itd. Trilokpur Road Kala Amb. 0.005
77 |SBS Biotech. Unit -| Vill. Rampur Jattan, Nahan Road, Kala Amb. 0.005
Village Rampur Jattan, Trilokpur Road, Kala
78 |Sarv Biolab (P) Itd. Amb. 0.03
79 |Sagar Katha Factory Trilokpur Road Kala Amb. 0.01
80 |Saboo Cylinder. Trilokpur Road Kala Amb. 0.01
81 |Ruchira Paper Mills Ltd. (Kraft Paper Unit) Kala Amb, Distt. Sirmour HP. [
82 |Ruchira Paper Mills Ltd. (Writing Ppaer Unit) |Trilokpur Road Kala Amb. 6
83 |Rich Gravsis Pvt. Ltd Village Manthapal, Kala Amb 0.15
84 |Pidilite Industry Ltd., (Unit-1) Johoron, Kala Amb, Distt. Sirmour. 0.025
85 |Pidilite Industries {Unit-1ll) Rampur Jattan, Kala Amb 0.05
86 |Ovation Remides. Village Johron, Kala Amb. 0.005
87 |Oscar Remedies Vill. Johron Kala Amb. ; 0.0045
88 |MMG Healthcare. Vill, Johron Kala Amb. 0.005
89 |Gold Plus Himachal Safety Glass. Village Johron, Kala Amb 0.002
Village Rampur Jattan, Trilokpur Road, Kala
90 |CS Zircon Product. Amb. 0.03
91 |Geeta Industries Vill, Ogli, Trilokpur Road, Kala Amb. 0.0015
92 |Five Star Healthcare. vill. Ogli, Trilokpur Road, Kala Amb. 0.002
93 |BROP Village Ogli, Trilokpur Road, Kala Amb 0.01
94 |Axsys Solutions Village Johron, Kala Amb 0.004
95 |Art-N-Glass unit Il Vill Johron, kala Amb 0.004
|96 [Art N Glass, Unit-I Village Johron, Kala Amb 0.004
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2
. et :
r @f__ua_me of the industry : Address of the industry Designed capacity of ETP (MLD)
_ Village ogli ,p.o kala amb---ogli, Kala
; |Rica Enterprises amb,Sirmaur
1 0.02
| 2 | Ayush Herbal and Health care unit |l Vill, nagal, po.moginand, Kala amb,Sirmaur 0.005
Village ogli ,p.o kala amb-—ogli, Kala '
| 3 | Vvashisht Chemicals Pvt. Ltd. amb,Sirmaur 0105
Rampurghat Road Paonta Sahib Distt
4 |Glide Chemical Pvt Ltd Sirmour 0.005
5 |Caspian Pharmaceuticals Suketi Road Kala Amb Distt Sirmour
5 |Abn India Biotech Pvt. Ltd Village Sainwala, Kala Amb 0.01
7 |Somadil Biotech Sadhora Road, Kala Amb 0.005
8 |Kirvsy Pharmaceuticals Pvt Ltd Suketi Road Kala Amb 0.008
g |Ayush Herbal and Healthcare Suketi Road Kala Amb 0.005
10 | Mediking Life sciences Suketi Road Kala Amb 0.005
11 |Brit Lifesciences Village Sainwala, Kala Amb 0.001
12 |valentine Healthcare Rampur Jattan, Kala Amb 0.01
‘ Village Ogli Sadhaura Road ,Kala Amb--Kala
13 |Metro Decorative Amb 0.07
\ Vill. Moginand, Tehsil Nahan,Distt. Sirmour
14 |Konark Products (H.P.) 0.005
15 |Indo Herbal Extractions Village Meerpur, Kala Amb__ 0.005
16 |Vidyasha Pharmaceuticals Vilage Johron, Kala Amb 0.003
|_1? Varav Biogenesysis P. Ltd Village Johron, Kala Amb 0.006
[ 18 |sPk Wire Products P. Ltd Village Kheri, Trilokpur Road, Kala Amb 0.002
19 |Sai Tech Pharmaceuticals. Vill. Kheri Trilokpur Road, Kala Amb 0.005
20 |sai Corporation Village Johron, Kala Amb 0.01
21 |Pushkar Pharma. Village Kheri, Meerpur Road, Kala Amb. 0.003
22 |Pashupati Spinning & Weaving Mills. Village Kheri, Trilokpur Road, Kala Amb. 0.2
23 |Oyster Pharma. Plot No. 35, |A, Kala Amb. 0.002
24 |MK Auto Clutch Co. Villahe Kheri, Kala Amb 0.002
VILLAGE JOHRON, TRILOKPUR ROAD, KALA
25 |MBC Industries AMB 0.005
26 |JHS Svendgard Laboratories Itd. village Kheri, Trilokpur Road, Kala Amb. 0.01
27 |Him Sagar Laboratories. Village Kheri, Trilokpur Road, Kala Amb. 0.002
28 |Grampus Laboratories. Vill. Johoron, Kala Amb. 0.002
29 |GMT Machine Tools Village Johron, Kala Amb 0.005
30 |CBM Industries. Village Kheri, Trilokpur Road, Kala Amb. 0.004
31 |Bothra Metals & Alloys. Vill. Kheri, Trilokpur Road, Kala Amb. 0.005
32 |gimal Industries unit-ll Industrial area Kala Amb 0.003
33 |Events Corporation, Unit-ll Village Ogli, Nahan Road, Kala Amb 0.1
34 |Himachal Polyfins. Village Khari, Sadhora Road, Kala Amb. 0.01
35 |progressive Industries Village Ogli, Nahan Road, Kala Amb 0.005
26 |Myron Industries Village Ogli, Nahan Road, Kala Amb 0.005
37 |Iskon Remedies. Village Ogli, Nahan Road, Kala Amb. 0.002
38 |Helpzyn Pharma Nahan Road, Kala Amb, 0.005
39 |Digital Vision. Village Ogli, Kala Amb 0.0025
40 |JMIM Laboratories sadhora Road Kala Amb. 0.008
a1 |UB Bisucits Pvt. Ltd. Village Khari, Sadhora road, Kala Amb 0.02
42 |SPT Industries Village Opli, Sadhora Road, Kala Amb 0.003
43 |Prirnus Pharmaceutical Village Kherl, Sadhora Road, Kala Amb 0.003
44 |Orison Pharma International. Vill. Ogli, Sadhora Road, Kala Amb 0.005
45 |Aqua Parental Village Khari, Sadhora Road, Kala Amb 0.02
Sadhora Road, Kala Amb (Near SPT
46 |Algen Healthcare. Industries) 0.005
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g7 |Alps Communications
98 |AGV Fenestration (P) Itd.

Village Jattan Wala, Trilokpur Road, Kala
Amb

Vill. Johron, Kala Amb. o
99 [Adwin Pharma. Vi”' Rampur Jattan, Kala Amb. ggg:
_ Village Kishanpura, Paonta Sahib Distt :
100 |vidit Healthcare Sirmour HP
i — 0.01
VPO Dhaula Kuan Tehsil Paonta Sahib Distt
101 |Sesa Care Pvt Itd Simour HP
- : 0.01
_ Village Surajpur Paonta Sahib Distt Sirmour
102 |Pace Biotech HP
7 0.01
) Village Behral PO Bata mandi Tehsil Paonta
103 |Balaji Storage Batteries Sahib Distt Sirmour HP 0.01
Bata Mandi Tehsil Paonta Sahib Distt
104 |KCL Food Ltd Sirmour HP 0.01
_ Village Kunja Rampurghat Paonta Sahib Distt
105 |Mankind Pharma Ltd Unit Il Sirmour HP 0.1
Village Kishanpura ,Jamniwala Road Paonta
106 {Mankind Pharma Ltd Unit Il Sahib Distt Sirmour HP 0.12
Village Kishanpura ,Jamniwala Road Paonta
107 |Mankind Pharma Ltd Sahib Distt Sirmour HP 0.17
Village Rampurghat Paonta Sahib Distt
108 |Nanz Med science Pharma Pvt Ltd Sirmour HP 0.03
Village Ganguwala Paonta Sahib Distt
109 |Sun Pharma Industries Sirmour HP 0.46
Village Nihalgarh Tehsil Paonta Sahib Distt
110 |Zee Laboratories Ltd Sirmour HP 0.025
Plot No 47 IA Gondpur Paonta Sahib Distt
111 |Zee Laboratories Sirmour HP 0.01
Village Surajpur Paonta Sahib Distt Sirmour
112 |Tirupati Lifesciences Ltd HP 0.1
Plot No 49 A-B, Industrial Area Gondpur
113 |Relax Pharmaceuticals Pvt Ltd Paonta Sahib Distt Sirmour HP 0.01
Paonta - Hatkoti Rd, near Electricity Station,
114 |Lanark Laboratories Gondpur, Himachal Pradesh 0.008
Village Amargarh, Puruwala Tehsil Paonta
115 |Glide Chemical Pvt Ltd Unit Il Sahib Distt Sirmour HP 0.005
IA Gondpur opposite Weight Bridge Paonta
116 |Cure Quick Pharmaceutical Sahib Distt Sirmour HP 0.01
Village Tokion, PO Majra Tehsil Paonta Sahib
117 |Carlsberg India Pvt Ltd Distt Sirmour 03
Industrial Area Gondpur Paonta Sahib Distt
118 |Avlon Cosmetics Pvt Ltd Sirmour HP 0.012
119 |Snowview Automobiles Batamandi, Paonta Sahib 0.01
Village Barotiwala, Rampur Ghat Rd, Paonta
120 |SVR Healthcare Sahib 0.002
Vill. Rampur Majri, Dhaula Kuan Paonta
121 |valley Iron and Steel Co Ltd Unit-Il, Sahib *
122 |Bioveda Action Research Company Vill. Rampur Ghat, Paonta Sahib 0.05
123 |Copmed Pharmaceuticals unit Il Ind Area Gondpur Paonta Sahib 0.015
lﬁa Copmed Pharma Unit || Ind. Area Gondpur Paonta Sahib 0.025
Tata Consumer Products Limited (Formerly
125 |known as Dhaulakuan, Tehsil Paonta Sahib 0.015
[ 126 |Tapan Industries Batapul Paonta Sahib Sirmour 0.002
| 127 |Next Wave India Rampur Ghat, Paonta Sahib 0.03
r VPO Dhaula Kuan, Tehsil Paonta Sahib
128 |Marico Ltd District Sirmour 0024
129 |Medifarce Healthcare Pvt. Ltd Ind. Area Gondpur Paonta Sahib 0.02
130 |Vetbesta Labs Nihalgarh Paonta Sahib 25
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pharma Force Lab Unit-II
131

Plot No 84-86 Ind. Area Gondpur Paonta
Sahib

132 |Pharma Force Lab Unit }

e

134 |Nitin Life Sciences Unit-l|

133 |Laborate Pharmaceuticals India Ltd. Unit-11

135 |Nitin Lifesciences Ltd

136 |PDC Healthcare

138 |International Cylinder Pvt. Ltd

137 [Laborate Pharmaceuticals India Ltd, Unit-|

139 |Pharma Force Lab Unit-1l|
140 |Goyal Motors Pvt. Ltd

141 |Pontika Aerotech Ltd
142 |Saphnix Life Sciences

143 |Sirmour Remedies Pvt. Ltd

Sahib

144 | Gill Chemicals Pvt. Ltd

145 |Three B Healthcare Ltd

146 |Copmed Pharmaceuticals Pvt Ltd Unit |

147 |Tirupati Medicare Ltd

148 |Tirupati Wellness LLP

149 |Upkar Pharmaceuticals

150 |Zeon Biosys

151 |Bioconic Remedies

152 |Zeon Life Sciences HC-1I Division

153 |Athene laboratories

154 |Zeon Life Sciences Natural Division

Plot No 53-55 Industrial Area, Gondpur S2E
Paonta Sahib

0.025
Village Nariwala Rajban road, Paonta Sahib 0.1
Rampur ghat Road, Paonta Sahib 0 065
Rampurghat Paonta Sahib 0‘005
Vill Kunja rampur Road, Paonta Sahib 0i005
Gondpur, Paonta Sahib 0.02
Industrial Area, Gondpur, Paonta Sahib 0.01
Industrial Area Gondpur, Paonta Sahib,
Gondpur, Himachal Prades 0.01
Shamsherpur Paonta Sahib 0.005
Village Johron, Tehsil Paonta Sahib Sirmaur
Himachal Pradesh 0.05
Vill Barotiwala, Paonta Sahib 0.01
Village Kiarda PO Missarwala Tehsil Paonta

0.02
Haripur Tohana, Paonta Sahib 0.05
Rampur Ghat, Paonta Sahib 0.01
Ind. Area Paonta Sahib 0.005
Village Patlion Paonta Sahib Distt Sirmour HP 0.1
Surajpur Nahan Road Paonta Sahib 01
Plot No 101, IA Gondpur Paonta Sahib 0.01
Village kunja Rampur Ghat, Paonta Sahib 0.25
I.A Gondpur, Paonta Sahib 0.003
Village kunja Rampur Ghat, Paonta Sahib 0.25
I.A Gondpur, Paonta Sahib 0.01
Village kunja Rampur Ghat, Paonta Sahib 0.25
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HPDT . | ne Tergaaysmr-pec: H4 EW

TELEFAX: 01702-225968 Bk _Nﬂhhﬂp March 23, 2021 |

To '

The Environmeni Engineer,
Regional Office,
HPSPCB, RO, Paonia Sahib.

Subx: » o1 Disiict Environment Plon In compliance fo the erder of _
Hon'ble NGT in the matier of mmm-mum

Sir,

With reference fo your office Ieller numlyer HPSPGSMEE(H}!DIsiﬂct Erwhwneni
Pion/2020-3088-3102 dated 19.03.2021 on the sub}ecr nntad abaove, lha requisite
information pertaining to this offize Is hmby enclosed herewith ihis letler for Xind
peiusal and necessary ccﬁon al your and pleuse

As above

ur of Nahan, HP
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Us NOTE_ON IMPACT Annexue-Ps
s7aTUS _NOTE_ON IMPACT OF RIVERBED MINING ACTIVITY ON o
/,  ENVIRONMENT IN DISTRICTSIRMOURR WERBED MINING ACTIVITY ON

District Sirmour is i istri -

activities is concerned. In District ;fr::j:ttthsmd i H oo e m!nfﬂg

S _ ere are mainly two types of mining
activities i.e. limestone based (major mineral) and miner mineral (riverbed &
others) mining activities. This district also bears good horizon of river borne
material. In District Sirmour, most of the mineral concession for extraction of
alluvial deposits confined to the river beds of Giri and Yamuna rivers which are
smoothly replenishable due to good carrying capacity and large catchment of
rivers. Mining activities in District are being carried out in leased area only after
obtaining environment clearance and other statuary formalities and activities are
being carried out as per approved mining plan and conditions imposed in the
environment clearance in scientific and systematic manner. To minimize the
environment degradation due to impact of mining activities in riverbed area,
excavation is allowed up to a maximum depth of 1 meter from surface of mineral
deposit. Besides, six months monitoring of mining lease area are being carried
out by MoEF as per conditions of the environment clearance and its report is
being submitted regularly to quarter concerned by lessee.

In the current financial year, 35 numbers of complaints received
through different online portal/channels which has been resolved by this office
and no adverse effect has observed due to ongoing mining operation which is
being carried out as per mining plan. To check illegal mining, regular surprise
inspections are also being done by all duty holders i.e. Mining, Police & Forest
Department and action is being taken against various offenders. In addition to
above, random joint inspection & monitoring of mining leases area have been
done by Pollution Control Board and Mining department to ensure the proper
mining in consonance with environment laws and necessary direction has given
to concern to ensure compliance in future also. To minimize/mitigate the adverse
impacts, during and after mining, on the environment, health and socio-
economics of people in mining districts, development works under the District
Mineral Foundation Trust has also been initiated in the vicinity of leased out area

for betterment of habitants.
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ANNEXURE-I
Seven (7) thematic areas (District Environmental Plan)

Sr. No. Thematic areas/ Purpose Measureable Outcome
- till date.
Action areas
1. Waste Management Plan
a) Solid Waste IN R/O ULB’S

Formation of Ward Sanitation
Committee

To keep vigil and educate
people

Yes. Formed at all
ULB’s.

Allocation of designated dustbins
ie. for DRY &WET Waste
separately

Segregation

03 ULB’si.e. MC
Parwanoo, Solan and NP
Arki have only installed
at garbage transfer
points.

Yes Installed by 03
ULB’s i.e. Cant Boards.

To make ULB’s Large Dust Bin

Proper Collection and

Yes being done by all

Free and to increase 100% door to | Segregation the ULB’s.
door collection

Involvement of NGO’s/ECO clubs | Awareness Yes
NCC/NSS/Scout Guide

segregation at Collection Vehicle | Segregation Yes

Level

Use of Sanitary Land Fills Proper Disposal No

Compost

Material Recovery Facility Recovery Yes functional at all
ULB’s,

Solid Waste IN R/0 RURAL AREAS

Reuse of Gobar (Dung) in making | To be used in Funeral& No

Bio Bricks/Flower Pots/Logs) as Fuel

Reuse of Gobar as DIYAS Lightning No

Agriculture Waste as Fuel or Fuel & Manure No

Pine Needles, Lantana

Fuel Briguette, Furniture

Yes being used as
alternate fuel in Cement
Plants. (From April 2020
to January 2021, 4083
Tons of RDF + Biomass
is used as alternate fuel
in the Cement Plants.)

Making of soak pits for liquid

_ _waste

Control

Yes also soak pits in the
rural areas are being
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constructed through
MANGERA.,

b)

Plastic Waste

PW Collection centers

Collection

Operational in ULB’s

Registration/Authorization of PW
Pickers

Collection

Being recognized by
ULB Concerned.

Linkage with NGO’s/ECO Clubs

Awareness & Collection

Yes

Use in Road Making

Disposal

Plastic waste collected
by ULB’s in buyback
policy is being sent to
HPPWD for utilization in
road making. Till date
3.86 Tons of plastic
waste has been sent to
PWD for road making by
MC Solan and Cant
Board Subathu.

Fuel for Cement Kiln

Disposal

RDF Recovered at Solid
waste processing facility
is being sent to Cement
plants for utilization in
co-processing. Till date
78.5 Tons of RDF has
been sent to cement
plants for co-processing.

c)

C&D Waste

Establishment  of
Points

Deposition

Collection/Settlement

Deposition points have
been identified by
ULB’S, HPPWD, BDO’s
etc. List of points
identified is attached in
Annexure-1.

C&D Waste Recycling Plant

Recycling

No plant has been
established till date.

d)

Biomedical Waste

CBWTF Facilities for each
medical block

Proper & Regular
Disposal

Yes. One facility in the
name of M/s Enviro
Engineers is engaged in
Distt. Solan.

BAR CODE system

Effective disposal

Yes

Covering of Ayurvedic and Vet.
Hospials Under CBWTF

Proper Disposal

Yes

221 No. Of Veterinary
hospitals and 81 No. of
Ayurvedic hospitals
have valid authorization
under Bio Medical
Waste Management
Rules, 2018.

Regular Inspection by HPSPCB

Proper Functioning

Yes being carried out by
Central Laboratory
Parwanoo.

e)

Hazardous Waste
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Level

Hazardous waste collection centre | Collection Being Collected by TSDF
in each Industrial Area Operator and by the
recyclers authorized by
the State Board.
Transport Vehicle for HW in each | Disposal By TSDF Vehicles or by
industrial area vehicles of the
authorized recyclers.
HW Treatment Plant at Distt. | Collection One TSDF Operator in

the name of M/s
Shiwalik Solid Waste
Management, Dhabota
is operational in the
district.

Implementation of bylaws

Proper function

Yes

E-Waste Waste

Toll free no. for collection

Collection

No

Collection centers

Collection

Collection centers
established by ULB’s for
collection of E-waste.

Authorization of EW Pickers

Collection

No

Proper Disposal Centers

Disposal

Disposed through
Authorized recyclers.

Mass Awareness

Awareness

Being organized by the
ULB'’s.

Water Quality Management

Mobile toilets for industrial areas

ODF

No

Biodegradable Idols

Contamination Free

No such incident
observed.

Water Recharge Methods

Increase the UG Water
Level

32 No. of check dams
are constructed by
Forest Department in
the catchment of River
Kaushalya.

Plantation

Rain & Increase the UG

Being done by forest
department also in the
last year 1855 No. of
plants were planted in
the Parwanoo town by
HPSPCB, PIA, MC and
other Clubs during
public awareness
Champaign and
Cleanliness Drives.

Mass Awareness

Awareness about quality

In Parwanoo town Mass
awareness campaigns
are being organized in
Monthly basis.
Directions were issued
by the worthy Chairman
of the DLSTF to all the
ULB’s and BDO’s to

organize public
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awareness programs in
their respective areas.

Domestic Sewage Management

Need of Common STP’s

Collection and Treatment

Yes.

02 No. of STP’s of
capacity IMLD are
being constructed in
Parwanoo Town.

03 No. of STP’s are
operational in Distt.
Solan and under
jurisdiction of Regional
Office Parwanoo.

02 No. of STP’s of
capacity 70 KLD were
installed at Parwanoco
town on pilot basis.

Bio Methanation

Treatment

No

Bio Fuel Cell

Treatment and electricity
production

No

Industrial Wastewater Management

ETP Plants

Treatment

93 No. Captive ETP’s
were installed by the
units in the area under
jurisdiction of RO
Parwanoo.

CETP

Treatment

NIL

Regular Inspections

Mitigation

Yes

Air Quality Management

Up gradation of existing Air
Pollution Control Systems

Reduction in air
pollution.

Yes all the Manual Stations
have been upgraded from
03 parameters to 07
parameters. (PMjo. PMas,
SOz, Noy, CO, O3, NH3)

Direction to the industries for
improving the conditions of
APCDs and increase in vigilance

Reduction in air
pollution.

Yes

Boiler Conversion into electrical
or Gas Boiler

Prevents Air Pollution

There are 19 No. of air
polluting units in the
Parwanoo Town. Out of
these 19 units, 01 unit has
removed its boiler and 05
No. of units converted their
fuel from traditional to
cleaner fuel i.e. Electricity,
LPG.
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Proper implementation of
measures for Stone Crushers

Prevents Air Pollution

Yes

Proper Maintenance and checking
of Vehicular Engines

Prevents Air Pollution

Yes, directions were
issued and is being
done by RTO.

20 No. of online Pollution
check centers are installed.

1888 No. of PUC Issued.

565 No. of challans were

issued by RTO.

Road Maintenance by Pavement | Prevents Air Pollution Yes
etc.
Ban on Garbage burning Prevents Air Pollution Yes
Ban on burning of Agriculture | Prevents Air Pollution Yes
Waste as Parali etc.

6. Mining Activity Management
Controlling Mining Activity Initiated Yes
Complaints  against ~ Mining | Nil Yes
Pollution

7. Noise Pollution Management
Ban on pressure horns Prevents Noise Pollution | Yes

Formation of Silent Zones

Prevents Noise Pollution

Being regulated and
monitored by Police
Department and RTO.

Sound Absorbers in Industries

Prevents Noise Pollution

Yes.

Implementation of Bylaws

Prevents Noise Pollution

Yes

Formation of Green Muffler

Prevents Noise Pollution

Yes. Being monitored by
HPPWD and Forest
department.

Proper Maintenance and service
of Vehicular Engines

Prevents Noise Pollution

Being regulated and
monitored by Police
Department and RTO.

-

IW :
K.C.%ffaman, IAS

Deputy Commissioner cum Chairman

District level Special Task Force
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C & D waste site
Sr. No Site
Name of Panchayat Name of Dumping sites
1 Basha Suro Sukhi
2 Chail Gadda Khana
3 Chowsha Dumaihar
4 Dhangeel Bhira ka nala Gananji ka nala,Damdaar Jangal
5 Delgi Shamlat Bhumi Kher
6 Jadhana Bangarh School Shamlat land
7 Kahla Daunti Shrui ka nala
8 Kwarag Shamlat land gram silihari near forlane
9 Mabhi Kala mod (Tempo)
10 Mamligh Dochi ka nala
11 Poudhna Kangati Shamlat land
12 Satdol Shamlat land at Satdol
13 Sirinager Dolag
14 Sayri Kot ka nala at shamlat land
15 Wakna less then 4 biswa land NH 22(5) Near sabji Mandi Waknaghat
16 MC Parwanoo Sector-03
17 Arki Ward No. 3 arki
18 HPWD Kasauli Link road Jadla to Chayal km 0 to 2/600, Barotiwala Mandhala Gunai to Masulkhana road km 18/690 to 26/130.
19 HPPWD Solan Nalagarh to Swarghat NH 21-A (New NH-105) KM 35/0 TO 66/275.
20 NHAI Diversion of 17.0961 ha forest land Solan to Kaithlighat from 106.139 to 129.020 km

—— Y Inr w
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ANNEXURE-I

Seven (7) thematic areas (District Environmental Plan)

Sr. No. Thematic areas/ Purpose Measureable Outcome
till date.
Action areas
1. Waste Management Plan
a) Solid WasteIN R/O ULB’S

Formation of Ward Sanitation
Committee

To keep vigil and educate
people

Yes. Formed at all
ULB's.

Allocation of designated dustbins
iefor DRY &WET Waste
separately

Segregation

02 ULB’s i.e. MC Baddi
and Nalagarh
operational in the BBN
Area. All the waste is
lifted by the JBR
Environment

Technologies for further
processing at its site at

Kenduwal. The
segregation of waste
(Dry/wet) from  the

individual household is
ensured.

To make ULB’s Large Dust Bin
Free and to increase 100% door to

Proper Collection and
Segregation

Yes being done by MC
Baddi and MC

door collection Nalagarh.
Involvement of NGO’s/ECO | Awareness Yes

clubs NCC/NSS/Scout Guide

segregation at Collection Vehicle | Segregation Yes

Level

Use of Sanitary Land Fills Proper Disposal No

Material Recovery Facility

Recovery

Yes functional at all
ULB’s.

Solid Waste/N RO RURAL AREAS

Reuse of Gobar (Dung) in making | To be used in Funeral& No
Bio Bricks/Flower Pots/Logs) as Fuel

Reuse of Gobar as DIYAS Lightning No
Agriculture Waste as Fuel or | Fuel & Manure No
Compost

Pine Needles, Lantana Fuel Briquette, Furniture | No

Making of soak pits for liquid
waste

Control

Yes also soak pits in the
rural areas are being
constructed through
MANGERA.




b)

Plastic Waste

PW Collection centers

Collection

Operational in ULB’s

Registration/Authorization of PW
Pickers

Collection

Being recognized by
ULB Concerned and
BBNDA.

Linkage with NGO’s/ECO Clubs

Awareness & Collection

Yes

Use in Road Making Disposal Plastic waste collected
by ULB’s in buyback
policy is being sent to
HPPWD for utilization in
road making.

Fuel for Cement Kiln Disposal No

c) C&D Waste

Establishment ~ of  Deposition | Collection/Settlement Deposition points have

Points been identified by MC
Baddi, Nalagarh

C&D Waste Recycling Plant Recycling No plant has been
established till date.

d) Biomedical Waste

CBWTF  Facilities for each Proper & Regular Yes. One facility in the

medical block Disposal name of M/s Enviro
Engineers is engaged in
Distt. Solan.

BAR CODE system Effective disposal Yes

Covering of Ayurvedic and Vet. Proper Disposal Yes

Hospials Under CBWTF

Regular Inspection by HPSPCB Proper Functioning Yes being carried out by
Central Laboratory
Parwanoo.

e) Hazardous Waste

Hazardous waste collection centre | Collection Being Collected by TSDF

in each Industrial Area Operator and by the
recyclers authorized by
the State Board.

Transport Vehicle for HW in each Disposal By TSDF Vehicles or by

industrial area vehicles of the
authorized recyclers.

HW ' Treatment Plant at Distt. | Collection One TSDF Operator in

Level the name of M/s
Shiwalik Solid Waste
Management, Dhabota
1s operational in the
district.

Implementation of by laws Proper function Yes

1 E-Waste Waste

Toll free no. for collection Collection No

Collection centers Collection Collection centers
established by ULB’s for
collection of E-waste.

Authorization of EW Pickers Collection No




Proper Disposal Centers Disposal Disposed through
Authorized recyclers.

Mass Awareness Awareness Being organized by the
ULB’s.

2. Water Quality Management

Mobile toilets for industrial areas | ODF No

Biodegradable Idols Contamination Free No such incident
observed.

Water Recharge Methods Increase the UG Water Check dams has been

Level provided by the forest
Departments.

Plantation Rain & Increase the UG Being done by forest
department and other
departments and in the
financial year 2020-21
57,320 plantations is
carried and  public
awareness Champaign
and Cleanliness Drives
is also organized time to
time.

Mass Awareness Awareness about quality | In BBN Mass awareness
campaigns are being
time to time. Directions
were issued by the
worthy Chairman of the
DLSTF to all the ULB’s
and BDO'’s to organize
public awareness
programs in their
respective areas.

3. Domestic Sewage Management

Need of Common STP’s Collection and Treatment | Yes.

For treatment of
Domestic  sewage of
Baddi and Barotiwala
area STP of capacity 5.5
MLD has been provided
and the work of sewage
connection is in
progress.

For treatment of
Domestic  sewage of
Nalagarh area STP of
capacity 2.8 MLD has
been provided and the
work of sewage
connection is in
progress.

Bio Methanation Treatment No

Bio Fuel Cell Treatment and electricity | No

production
4. Industrial Wastewater Mana ement

ETP Plants

Treatment

545 No. Captive ETP’s
were installed by the

4




units in the area under

Jjurisdiction of RO
Baddi.
CETP Treatment 1
Regular Inspections Mitigation Yes
5. Air Quality Management
Up gradation of existing Air | Reduction in air Yes all the Manual
Pollution Control Systems pollution. Stations have been
upgraded from 03
parameters to 07
parameters. (PM;o, PM,s,
SOz, NOX, CO, 03, NH3)
Direction to the industries for | Reduction in air Yes
improving the conditions of pollution.
APCDs and increase in vigilance
Boiler Conversion into electrical | Prevents Air Pollution There are 521 No. of air
or Gas Boiler polluting units in the BBN
area. Out of these 4 units,
has converted their fuel
from traditional to cleaner
fuel i.e. Electricity, LPG.
Proper implementation of | Prevents Air Pollution Yes
measures for Stone Crushers
Proper Maintenance and checking | Prevents Air Pollution Yes, directions were
of Vehicular Engines issued and is being
done by RTO.
Road Maintenance by Pavement | Prevents Air Pollution Yes
etc.
Ban on Garbage burning Prevents Air Pollution Yes
Ban on burning of Agriculture | Prevents Air Pollution Yes
Waste as Parali etc.
6. Mining Activity Management
Controlling Mining Activity Initiated Yes
Complaints  against Mining | Nil Yes
Pollution
7. Noise Pollution Management
Ban on pressure horns Prevents Noise Pollution | Yes
Formation of Silent Zones Prevents Noise Pollution Being regulated and
monitored by Police
Department and RTO.
Sound Absorbers in Industries Prevents Noise Pollution | Yes.
Implementation of Bylaws Prevents Noise Pollution | Yes |
Formation of Green Muffler Prevents Noise Pollution | Yes. Being monitored by
HPPWD and Forest

department.

l




|

Proper Maintenance and service
of Vehicular Engines

Prevents Noise Pollution

Being regulated and
monitored by Police
Department and RTO.

K.C. €haman, IAS

Deputy Commissioner cum Chairman

District level Special Task Force



H.P.STATE POLLUTION CONTROL BOARD

) Regional Office Una
‘i_'&';-:‘.‘;' Phase-1V Rakkar Colony, Tehsil & Distt. Una, Pin-174303(H.P.)
Phone: 01975-238131
Website : http://www.hppcb.nic.in e-mail : pcbrouna@gmail.com

No: HPSPCB/RO/Una/District Environment Plan Una/2021: CEC)FS 5 Dated: :)Q _7)(: _§ /)Q 3e? |
From: Assistant Environmental Engineer :.-/ ' '

To
_\/{Member Secretary,
HP State Pollution Control Board,
Shimla-9
Subject: Preparation of District Environment Plan in compliance to the orders of Hon'ble
NGT in the matter 360/2018-regarding.
Sir,

With reference to your office letter no. PCB/NGT matter/2020(0A No. 360/2016)-
27428-37 dated 24/03/2021 on the subject cited above. In this regard, the progress report in the
desired format on thematic areas as proposed in the District Environment Plan-Una duly
approved/verified by worthy Deputy Commissioner Una, Distt. Una (HP) is hereby enclosed as
Annexure-A for your kind information and necessary action please.

Yours faithfully,

Encls. as above.

C

e

TP =3
W\ | “

NN
Er. Praveen Kumar
@Assistant Environmental Engineer



Seven (7) themati —

[
Thematic areas/

Action areas

Solid Waste

‘ward

_Fo?matio;l T~ of
‘ Sanitation Committee

Allocation of _ designated
dustbins i.e.for DRY &WET
Waste separately

To make ULB's Large Dust

Bin Free and to increase
100%  door to door
collection

L e
Involvement of NGO's/ECO

clubs NCC/NSS/Scout Guide

Segregation  at Collection

Vehicle Level

Material Recovery Facility

‘ Dhoop &Agarbattis

[ | Reuse of Gobar (Dung) in |

‘ | making Bio Bricks/Flower
Pots/Logs)

*T;@a?ea‘cam—ras DIYAS
" Agriculture Waste as Fuel or

‘ 4 Compost

“Pine Needles

Lantané

Cow Urine

T purpose

Waste !\Tanagemeng’lan

I gegrgg;ti on

==
Use of Sanitary Land Fills

Reuse of flowers in making

I
Solid Waste in Rural areas

ANNEXURE-R
m@lﬂmlﬁﬂ!imnmgnmlﬂlan-_ugg )

“To keep vigil and
educate people

Proper_Calection and |
Segregation

I

Awareness

IS

§gregation

Proper Disposal
]

e
Measureable Outcome till date.

| 'ward wise Self Help Groups in ULB's has be

collection of solid waste.

Recovery

Proper Use

To be —_u?eﬁ
Funeral& as Fuel

“Lightning
Fuel & Manure
Fuel Briquette
-Flii‘liilill‘e

Pesticide/Fertilizer

een
constituted and Health Sanpitation Committees at
Panchayat Level has been constituted as apprised
in District Level Meeting held on01/09/2020. |

ULBs have been made Dust bin free and Collection
d Dry waste is

vehicles with partitions for Wet an
being used by ULB's for Door to Door collection.

All the ULB's have started door to door collection of
Solid Waste. The Chairman-cum-worthy Deputy
Commissioner Una has directed all the ULB in the
meeting dated 08/03/2021 to collect user fees
through Self Help Groups for door to door

collection of solid waste. S
club has been involved by

e being conducted

Yes, NGO-Inner Wheel
ULB's. Awareness programs ar

regularly by ULB's (copy enclosed as Annexure l).

h partition for Wet and Dry

Collection vehicles wit
by ULB's for door to door

waste are being used

No
1. MRF Facility?as been provﬁed by MC Una |
[non-operational], MC Santoshgarh, MC
Mehatpur Basdhera (operational).
2. NP Gagret- Land development work in

progress.
NP Daulatpur Chowk and NP Tahliwal-
Land identification work in process.

The Temple Trust Chintpurni is managing the
flowers at their own level.
Managed at hdus_ehold'_levé! as manure in
agricultural land.

level as manure in |

Managed at household

agricultural land.
|

d at household level.

Manage



Zero waste
shed

management

| —
' Making of soak pits for liquid

Segregation of waste

2. The

1. Solid Waste Management facilities have|

been provided in Gram Panchayat Ajouli .
and Muchiali in District Una as apprised by |
DPRO DRDA Una in District Level Meeting
held on 01/09/2020

worthy Chairman-cum-Deputy
Comissioner Una has directed all the BDO's
to establish Solid Waste Management
Facilities on cluster basis. The plan for
SWM Facilities has been made as reported
by PO DRDA and the land identification
work is in progress as reported by BDO's in
the monthly review meeting held on
08/03/2021 for implementation of District
Environment Plan.

Establishment of Deposntmn
Points

Control ' Provided at individual household levels. B
waste
|
b) | Plastic Waste
| PW Collection centres Collection Collection centers have been established__by |
' ULB and Rural Department.
Details of Plastic waste collected under Buy
Back Policy till date as reported by ULB's is as
below:
' 1. MCUna-3870 Kgs
‘ | 2. MC Santoshgarh- 1400 Kg
- 3. MC Mehatpur Basdhera-2760 Kgs
| 4. NP Tahliwal- 205 kgs
| 5. NP Gagret-2360 Kgs.
| 6. NP Daulatpur Chowk-2566 Kgs
{ Authorization of PW Pickers | Collection Details of Plastic waste Pickers authorised as
reported by ULB’s is as below:
| 1. MC Una- 25 Nos.
| 2. MC Santoshgarh- 16 Nos.
| 3. MC Mehatpur Basdhera- 03 Nos.
| 4. NP Tahliwal- 06 Nos.
5. NP Gagret- 34 Nos.
/ 6. NP Daulatpur Chowk-07 Nos. i
' Linkage with NGO's/ECO | Awareness & Collection Yes, NGO-Inner Wheel club has been involved
\ Clubs by ULB's. Awareness programs are being
| - conducted regularly by ULB's. _
| i i i Baled Plastic is being handed over b\ ULB's to
Use in Road Making Disposal D 2o e by Hslsfocd EAgTEEE
HPPWD Una Division. The Chairman has also
directed HPPWD to submit the report for
plastic waste received and reused for road
construction in the year 2020-21.
Making of Poly bricks, Poly | Reuse No
wall, Poly toilets, Poly
benches . |
— T hie ) . s have signed MOU with M/s |
Euel for Cement kiln Rispose! ﬁ:ln ‘:::LI‘IULEHN:‘H[ PLI['I::tlHd baled plastic is |
being sent regularly to cement kiln for co- |
‘ processing. ) . B
g C&D Waste Collection/Settlement Sites for Construction and Demolition Waste |

management have been identified by all the

ULB’s in District Una. The Hon'ble NGT has




| CD Waste Recycling Plant Recycling

| e

1, Empty Cement Bags prevents

| erosion/Retaining
formation

meeting held on 08/03/2021.

framed a District Level Committee under the
Chairmanship of Addition Deputy
Commissioners vide OA no. 603/2019 titled as .
Rajiv Verma versus State of Himachal Pradesh |
& Ors for checking the illegal dumping of
debris and garbage for road construction
activities throughout the state including along ‘
the rivers. The District Level Meeting is being
conducted on quarterly basis and the last i

No

Directions will be issued to all the Gram |
Panchayat Pradhan/ Secretary/Mahila |
Mandal/Self-help  group  through  Block
Development Officer to reuse the empty
cement bags for making of mats or other
products with help of SHGs in the next
meeting.

d) Biomedical Waste
:' CB;\{TF Facilities for each Proper & Regular Disposal | Common Bio Medical Treatment Facilities for
ek ical block each medical block is effective & functioning as
: per rules. N
' BAR CODE system Effective disposal Bar Code system is effective and functioning.
|
|l Covering.of Ayurvedic and | Proper Disposal Ayurvedic and Veterinary Hospitals under
| Vet. Hospials Under CBWTF CBWTF is valid up to 31/03/2021 & is now
|| effective and functioning, Details received from
HPSPCB Central Lab Parwanoo are enclosed as

/ Annexure II.
| Regular Inspection by | Proper Functioning Yes, Regular inspection is done by HPSPCB
| HPSPCB Central Lab Parwanoo.

| I |

e ' Hazardous Waste

|| Hazardous waste collection | Collection
[ centre in each Industrial
Area

| Completed & Ensured.

There are agencies/units in the state approved
by the SPCB for the collection/transportation/
treatment of Hazardous waste. All the
Hazardous Waste generating units/industries
have agreement with Govt. authorized HW
disposal/recycling facilities, All the authorized
units are submitting HW Annual Returns is
Form IV.

Transport Vehicle for HW in | Disposal
each industrial area.

HW Treatment Plant at Distt, | Collection
Level

Implementation of byiaws Proper function

Approval  of Non HW | Envt. Protection
Industries

E-Waste Waste

Toll free no. for collection Collection

Provided by Authorized Recycler or disposal
facilities.

‘No

The same is being ensured by PCB.

|'M/s Shivalik Solid Waste Management Ltd
Unit-1l, Village Mazra, PO Dabhota, Tehsil

' Nallagar, District Solan HP
' Contact No: 01795-260427




——— e == ey
Collection centers Collection \ Collection centre (kiosks) has been established
M by the ULB's for collection of e-waste.
Authorization of EW Pickers | Collection Directions have been issued to all the ULB's
and Rural Department to register e-waste |
ragpickers. '
Proper Disposal Centers Disposal 1. MC Una has handed over 220 Kg of e- |
waste to M/s SSWML, Dabhota (copy
of the manifest enclosed as Annexure
1)
‘ 2. The worthy Chairman has directed |
from time to time that all the
‘ ‘ remaining ULB's and BDO’s should
sign an agreement with Govt.
— ‘ authorized recycler and dismantler.
' Mass Awareness Awareness | Awareness programs through Self-help groups |
S | atward level are being organized by ULB's
2. Water Quality Management -
. Mobile toilets for industrial | ODF The same is being ensured by the Industries
areas Department.
In this regard it is submitted that in industrial
areas all units have their separate toilets, so no
| demand has been received from any unit.
Biodegradable Idols Contamination Free _
Worship Material | Contamination Free The Temple Trust Chintpurni is managing the
Biodegradable biodegradable worship material at their own
. level.
Ban on Commercial Sale of | Replenishment of UGW _
Water ‘
Water Recharge Methods Increase the UG Water | Rain Water Harvesting technique is being
Level adopted by industries/units.
Plantation Rain & Increase the UG Plantation drives are being conducted by
different departments regularly. Report
- received from Forest Department for the
I | month ending 12/2020 is enclosed as
| Annexure V. ) ]
Mass Awareness Awareness about quality | Awareness programs are being conducted by
| different departments. B -
i ge Management i , —
ii Ir:g::ieosftlccof::zn STP's = Collection and Treatment ‘ . 2No.s STP's operational

|
|

II.  6No.sSTP'sare proposed
1) STP Gagret-Civil work in progress o
2) STP Chintpurni (Zone ) Nari-Civil

‘ work completed N
3) STP Chintpurni (Zone 11 )- Civil work

completed .
4) STP Chintpurni (Zone [1l) Dalwari- |
land development work in progress |
5) STP Zone ABC Mehatpur Town- Civil |
work in progress
6) STP Santoshgarh Zone Il- proposed

. Also, common STP's has been

proposed by the Industry Depart:_’nent .

in the Industrial areas. Copy of the

letter  received  from  Industry

Department, Una is enclosed as

AnnexureV.




ETP Plants [ Treatment
Polluting industries/units. Regular sampling is
‘ being conducted by HPSPCB as per the |
L/_‘}/ o prescribed schedule. - |
Land Fills for Industrial | Treatment _ - ‘
| Water from Boilers |
Treatment Proposed 1 No. CETP at IA Pandoga. Civil work |
not started as funds are still awaited. (Copy of
letter received from DIC Una is already
enclosed as Annexure V)
Regular Inspections Mitigation Regular inspection and sampling (both air and

|
|
F”""lCETP

Bio Methanation

( Treatment

Bio Fuel Cell

Treatment and électricity
production

|

Industrial Wastewater Management

Individual treatment plant installed by Water |

water) is being carried out by HP State
Pollution Control Board. Monthly report in
compliance to Hon'ble NGT orders dated
03/08/2018 in the matter of Paryavaran
Suraksha Samiti anr. V/s UOI and ors (OA No.
593/2017) is being sent to HO Shimla by
HPSPCB RO Una.

| Air Quality Management

' Up gradation of existing Air
‘ Pollution Control Systems

|

Reduction in air pollution.

Air Polluting industries in the District Una
have installed adequate Air Pollution Control
Devices and same is being verified during
regular inspections by HPSPCB.

Direction to the industries

Reduction in air pollution.

Air Polluting industries have installed |

for improving the adequate Air Pollution Control Devices and
conditions of APCDs and same is being verified during regular
increase in vigilance inspections by HPSPCB.
r Boiler  Conversion into | Prevents Air Pollution _
electrical or Gas Boiler
'To increase height of | Prevents Air Pollution Air  Polluting industries have installed
Chimneys adequate Air Pollution Control Devices and

same is being verified during regular

inspections by HPSPCB.

Proper implementation of
measures for Stone Crushers

Prevents Air Pollution

All the Stone Crushers have provided adequate |
Air Pollution Control Devices and Ambient Air
Quality Monitoring is being carried out by HP
State Pollution Control Board.

Maintenance and
of Vehicular

Proper
checking
Engines

Road Maintenance by

Pavement etc.

Prevents Air Pollution

Prevents Air Pollution

Vehicles are being checked for fitness by
Regional Transport Officer. Also Regular
Vehicle monitoring Drives to check fuel
adulteration in the vehicles is being conducted
by HPSPCB along with Police Department,
DFSC and Regional Transport Officer in
compliance to orders of hon’ble Hight Court of
HP vide COPC No. 11/2019 titled Deepak
Gupta v/s Rajeshwar Goel and Ors. . Last
special ~ vehicle  monitoring  drive  was
conducted on 06/02/2021.
Roads are being maintained by HPPWD Rural
department and ULB's.




Ban on Garbage burning Prevents Air Pollution ‘ Strict Vigil is being kept by all the authorized
departments.

Ban on burning of | Prevents Air Pollution | The same is being ensured by ULB’s and at f
| Agriculture Waste as Parali Panchayat level.
etc.

Mining Activity Management
Controlling Mining Activity Initiated

‘ Regular surprise visits are being made by‘
| Mining Department, Police Department and all
' the authorized departments under Mines and
| Minerals (Development & Regulation) Act, |
- ‘. 1957. Action taken Report received from

Mining Department is enclosed as Annexure |
VL.
| Complaints against Mining | Nil Common Complaints are being addressed by
Pollution Mining Department. The worthy Deputy
Commissioner Una has framed a committee on
! dated 20/03/2021 under the Chairmanship of
Additional Deputy Commissioner Una in
. compliance to Hon'ble NGT Orders in OA No.
[ ) 57/2021. -
7 ' Noise Pollution Management -
Ban on pressure horns Prevents Noise Pollution Regular Vehicle monitoring Drives to check
lllegal use of Pressure Horns is being
conducted by HPSPCB along with Police
Department. Last special vehicle monitoring
| drive was conducted on 06/02/2021.
| Formation of Silent Zones Prevents Noise Pollution Already formed by District Administration.
|
' Sound Absorbers in | Prevents Noise Pollution Acoustic enclosures have been installed on all
| Industries the installed DG sets in the industries/units.
: The same is being ensured by the Pollution
| Control Board. -
Implementation of Bylaws Prevents Noise Pollution _
Formation of Green Muffler Prevents Noise Pollution Green belt has been provided by all the Stone
Crushers of the District to contain the noise
| and dust emissions. o
Proper Maintenance and | Prevents Noise Pollution Vehicles are being checked for fitness by
service of Vehicular Engines Regional Transport Officer Una.
|

D\e ty Commissioner
HPSPCB Una (HP) Una, Distt. Una (HP)
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Pa%anasd STUHE A\

Detalled S e —
_— J-IE‘_‘_S_‘?‘_‘P_S_“_'E’E{E@!"P‘_“_"‘E“a 2016 up t0 03.03 207, ==
[ —————_ Authorization Statys T —— 0 -
T — Consent SLATUS
Nos.of Numb . No. of e
Healthcare | No. 0|'app|it.‘aliun5 Umbers pf cr No. of ) of No. of
" - ¢ : 2 Niiba . bers No.of
Particulars Facilities |received for gran of| Mhtorizations a;;:;’:?;:l"_m Na. of pplications ::nh, el m:r:nswt Consent Consent
inventorized a“thm‘ization under| Brantedto P e o authorization |"*C¢!ved for grant| “Onsent Inmmﬂ‘de Cases under cases
BMWM Rules, 2016| Healthcare rocess /Und cases Rejected of Consent under Krar:rf_-d to r?fd o HO \ ];rr)cESS Rejected
facilities er Pracess at BMWM Rujes. Healthcare | mia \
—'—‘—-—-—-——-_.____-———__________________— HO Shimla 2016 facilities shi |
i " '___—‘—'-————_____-——_____________‘__ | —
(i) Bedded 13 1 ) - e Tt ™ 1 o |
Govt. %“*ﬁﬁh——-——-_ﬁ_ﬁ_ﬂu_______ 0 10 1 ¥ 51
ii -bedded T e —b — B
(ii) Non 160 152 123 55 " - Il .
. -__-____-_-—____—_______-__-____———-—._'—————______
Allopathic (i) Bedded 35 26 os | 2 l 2
Private "_'-‘-————————__—————-________
(ii) Non-bedded 65 65 & T \
B e R |
Total 273 254 201 llI 18 \ 0
____‘—-—__‘ &
(i) Bedded 2 2 0 \ | 2 \ 0
Govt |
(ii) Non-bedded 73 72 72 \ 1 - l
B | ssirvadic (i) Bedded 0 0 0 \ l 0 \ 0
Private ) | ]
(ii) Non-bedded 0 0 0 \
0
Total 75 74 72 \ 1 2
Govt. 246 246 246 \ \ = \
. 0 | o | - b =] =
Veterinary Private 1 1
2 0 0
1 0 \ 0 \ 0 \ -
Total 247 247 246
N L O e
Industrial Unts 6 6
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4% (o G| FORM 6 [See Rule 19)
é@“ 7 E-WASTE MANIFEST 553

A.T?,_mgrﬁﬁ and malling address
“Mnclucing Phone No. and e-malil )

fl

|

|

Mis. EO™MC
LNa (R

Phone No.: D11715- 22 6{‘ N

emak meunah? Pamail- om

(2, E»nder‘s Authorization No. (If applicable)

' 3. | Manifest Document No.

H38 -

} 4. | Transporter's name and address
|’ (including Phone No. and e-mail)
[}

Shivalik Solid Waste Management Ltd. (Unif lII}
Village Sabbowal, P.O & Tehsil Nalagarh,

Distt Solan (HP)
| 5. | Type of Vehicle (Truck / Tanker/ Special Vehicle)
E 6. | Transporter’s registration no. N-021/08
' 7. | Vehicle registration no. Hr\)ﬁ H SL\ S L1
. . | Shivalik Solid Waste Management Ltd. (Uinit il
8. | Recelver's Name and address | Village Sabbowal, P.O & Tehsil Nalagarh,
' Distt Solan (HP)
| 9. | Receiver's Authorization No, (If applicable) N-001/12

i 10, | Description of E- Waste
(tem, Weight/ Numbers)

E-leate 5 A0 kg4
L\N vhHTs QCchﬁoM‘m)

I

Refurbisher or Dismantler)

Name and $7#ary Inspector  sig
Dintt. Una(HIP)

ture :

\

11. | Name and stamp of Sender* (M%ﬂ Producer or Bulk Consumer or Collection Contra or

Month

Yeoar

S— —— R —

L= [opy |- [alefaly |

B

|
i

\ 12. | Transporter acknowledgement of
recelpt of E- Wastes

T

] N d "
'\ Ame and QAR Soiid Wasleods,

Yorks: Vill, SabhOwa

'l -
|

HAX Limited (Unit-Dpy

%ﬁﬁ NalaQathjlz(l;—-—LBW ?T | | ﬁ : ( ?\jj “

Dist*. Solan Himactral Pradesh-174101

Month VUoar

13. | Recelver* (Collect'on Centra or Refurblisher or Dismantler or recycler) cert!flcatlon of _f_:vnelﬁé r" E-\Wastn

|
|
1

Name and stamp : Slignature:

_ Q_a_y_ Month \

ENSRRONNE.

*= As applicable
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HP FOREST DEPARTMENT

UNA FOREST DIVISI J z
F T ON, UNA (HP
GRESS F Y F ;. T

4 Ly P
ysme of Name of Scheme Targets Frolreu upto P 2ol 13/40%0
t i "——ﬁ‘
,f{ pistric ‘ No. of Phy. No.of | xagreas during C“mulatlvc
v Phy. (ha.) |Plants (ha.) Pll‘nlg l;hy. 'No. of lPhy No. af
_Tuns State Plan (Demand No. 16,31 & 32) T ¢ [(ha]  |Plants l(hnj Plants .l
Mnemnnd No. 16 —_— _ | [
; '2402-00-102-12- Soon el - [
¢ Protective Afforestation | S R | —
"Protective Afforestation o ol — l ] |
\ ) 0 '
/,J,,_P‘WG 102-01-Soon Development of — 0| 0 _@}_ 0
/"F/_J Low Lying Grazing Land 0 —— i _ J ]
| M 0 n == |
b 2406-102-04- Soon Improvement of Tree Cover i l —t 9 0
| Afforestation (N— | I
”_T’_ U8} 107400 08| 107800] gl |
Enrichment Planting 80l 64000 8 _lo7800f 0 “I 98' 107800
' f ol 64000 5 __Eep O
'Re- Afforestation o - s 0 0 80| 64000
f Scrub Area 0 ol 0 UJ oi i } - | 64000,
Tall Plants Planting = | 0 0| 0l
T Total Demand No. 16 52| 10400 52| 10400] 0| ol 52| 10400
NI =2 0.1 230 182200 230/ 182200 0 ; I
[ }Improvement of Tree Cover T e 23(}?'_ 182200,
| | Afforestation [ | [
T ‘ 0 0 0 0 0 {’Jr ol 1
| \Ennchment Planting 15 12000 T = _ : ) ]
1 h‘all Plants Planting 171 20 g _0{_ ) J)rmn'
i |Total Demand No. 32 et - e o _17[ 300
0. [ 4
— | =1
l Artificail Regeneration ol 0 0 o , Jl i !
il 0 0| 0
P’asture Develo i gl
| : P of o 0 o o o o o
| Mixed Plantation 0 0 f f
l Regn. Of Herbs & Shrub 2 d 0[ . - g
- g‘Ii £ S rubs 0 0 0 0 0| o 0 0
\ Total FDA 0 0 0 0 of o 0 0
| !Centrally Sposnored Schemes | — 1 |
1 ‘Nntlunal Bamboo Mission | ]
NMB- Bamboo Planting through r__ |
Agriculuture ‘ J |
Nepartment.(Diposit w ork) - 5| 5000 5] 5000 0 0 5 5000
[ M ational Medicinal Plants Board . I ’7_ |
'(:JMPB; 0 0 o 0 w 0 0
7 [National Afforestation | -
"rogramme (NAP) 0 0 0 0 0 0 ﬂ| 0
[ - —— e — - —- o
5 5000 - EF_EOUO __0 o 5“‘ _5000
. S B I S L, -
‘ Integrated Development of
wildlife Habitats 0 0 0 0 n.t u| 0| )
_._._______,_-—_____ | —— — R B S — — — r I'
____4_/ B T — A — . | -
¢ f\ “: I}' 5555 505 565 0 Ut 45 SRR
—— A - L IR B bl
NPV Enrichm Enrichment Pla P]anlmb L _l f_.J', 97e00f 122| 97600 0f i.!‘ 122| 97600
CAT Plans 0 0 L o) 0 9 v
TR Tol 0 0 0 0 0 0l 0
liconomic Plantation (NPV T 0 0 0 0 0 0l 0|
_!-'ihruhs,! Herbs o | 0 0 ] 0 0 il bl 0
IBackward Area 5 Sub Plan nl 1] ) 0 0] 0 l'r [
Vidyarthi Van Mittar Yojna '| b 4000 B ! ”, “/ I"r" I,’,-'
Van Mnhmasav.n Planting | 0 0 0 D “|| “||' £ .fl I'
T samudayik \.I'f-u\ Sam u:lhnu Y apruin { H f | {
Pasture 'I.)eve\upnn n G 200 I[ | |' . | y
Plants ' l 1000 4 1o0o| i 0 Ly
) o [ LML) : 1ooal i “] | “""‘If
J:lr Jmhni_.

20 fhin 40 |l|IJlIIJ| |iI 1|(
[ 157. 05/ 121155)

157. 05 12]i5!‘}| Ul |'
323755 Q.00 424.05] 323755

disidal J"J/ = e =
'{il..hf!"r . 7

Lna |

200 Planis per Ha. B
ani Plants per r Ha

. Totwl 16205 125155
Grand Total | 429.05| 327755 424,05

[ hwvistonal |
Una Forest 107 Tfion,
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No Ind/U/Dev/ Dev Works/- (S o>
Office of the General Manager,
District Industries Centre, Una, H.P.

Dated: Una the 6 |3 202\ WY

w /‘cﬁxvironmental Engineer
H.P. State Pollution Control Board
Phase-IV Rakkar Colony, Una, H.P.

Subject: Action Taken Report w.r.t 5t Meeting of the District level Committee
constituted in compliance of Hon'ble NGT order dated 15/07/2021
regarding implementation of District Environmental Plan.

Sir,

On the subject cited above it is submitted that for establishing Sewerage
Treatment Plant in Industrial Areas of the District, Executive Engineer HPSIDC,
Mehatpur has been requested for providing estimates so that funds could be arranged
for the work. As informed by Ex. Engineer HPSIDC, survey work for the same is in
progress and estimated will be provided within 15 days.

For establishing Common Effluent Treatment Plant (CETP) at Industrial
Area Pandoga, all codal formalities have been completed. However Industrial Area
Pandoga is a Central Government funded project and for development of the CETP,
funds are still awaited. The construction work will be started as soon as funds are

received.

Yours Faithfully

N
General Manager,

District Industries Centre,
Una District Una, H.P,
Phone:01975-223002
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— Performa
Js of illegal Mining Cases Detected by Various Department During 1** April 2020 to 31" December 2020
- » 1.

ucﬂi‘_‘_ﬁﬂi‘m Tn' of cases | No.of | Compoundin | Case ~ Cases | Fine Cases i fota
ecte . | . . el (Cases pendiiiys olid
deteeted | Eiﬁs ol ¢ Fees (Rs) | lodgedin | Decide '| Imposed | Pending in :J,.l( yfice 1
M | pou | . | court || dby |bycourt  court Fine
'. nded | (3) |\  Court ll (Rs) (Rs.)
| | (4) | (6) 3 |
| 9 [ | | L&)
| || (H) I| || || (S) || | {?j
— —— =i — | - | | 10)
'Mining Department 150 | 117 - 8,15,200 |20 | 20 | 515000 bt | 13,906,200 |
. -! | | . | ’. o
- - | | | || |
Police Department | 41 41| 3,20,400 . = s ] . - 3,20, 400
June-20 \ | | | |
I| | l' | \ ll
I | | | | | _ |
Revenue (SDM) _'Tl_ 06 | 02 | 10000 | 04 | 04 | %000 | - - 100,000
| Forest Department %__ —__Ir__ IR . - i| E I'l . _ e §
BDO (JE) | - - & j IR \ - '|
_HPPWD | l%_:}r : - | L - )
e ini— e Sl 1 E— e ] e —— e
L_G.M.DE_ I S S (N - T - el \ 2 || M SRR =
| &PH I . 3 ,_/ly R ]| s b = | =
Total | 197 160 | 11,45,600 2% | 2 |eosom| - | 1 | 1750800

Minind S#ficer.

District. Una, H.P



